
 Title:  Combined  discussion  on  the  Budget  (General)  for  2005-2006  and  Demands  for  Grants  on  Account  for
 2005-2006  and  Supplementary  Demands  for  Grants  for  2004-05.  (Not  Concluded).
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 GENERAL  BUDGET  2005-2006-  GENERAL  DISCUSSION

 DEMANDS  FOR  GRANTS  ON  ACCOUNT  (GENERAL)-2005-2006

 AND

 DEMANDS  FOR  SUPPLEMENTARY  GRANTS(GENERAL)  2004-2005  MR.DEPUTY-SPEAKER:  Now,  we  will
 have  a  Budget  discussion.  Item  Nos.  12,  13  and  14  will  be  taken  up  together.  We  were  allotted  12  hours.  Time
 taken  so  far  is  four  hours  and  45  minutes.  Time  left  with  us  is  seven  hours  and  15  minutes.

 |  will  be  the  happiest  person  if  the  hon.  Members  give  fruitful  and  constructive  suggestions  in  the  debate.

 When  |  adjourned  the  House  yesterday,  Shri  B.K.  Deo  was  on  his  legs.  Now,  |  would  request  him  to  continue  his
 speech.

 Motion  moved:

 "That  the  respective  supplementary  sums  not  exceeding  the  amounts  on  Revenue  Account  and  Capital
 Account  shown  in  the  third  column  of  the  Order  Paper  be  granted  to  the  President  out  of  the
 Consolidated  Fund  of  India,  to  defray  the  charges  that  will  come  in  course  of  payment  during  the  year
 ending  the  315.0  day  of  March,  2005  in  respect  of  the  following  demands  entered  in  the  second  column
 thereof,  Demand  Nos.  1  to  4,  8  to  10,  12  to  16,  18,  20  to  23,  25  to  27,  29  to  32,  34,  36,  40  to  44,  46  to
 50,  52  to  58,  60,  61,  63,  65,  68,  70,  71,  79,  80,  83,  84,  86,  88,  90  to  92,  95  to  100,  104  and  105."

 SHRI  BIKRAM  KESHARI  DEO  (KALAHANDI):  Mr.  Deputy-Speaker,  Sir,  |  had  just  started  my  speech  on  the  Budget
 yesterday  when  |  rose  to  oppose  the  Budget.  If  |  remember  |  think  |  was  discussing  and  debating  federal  fiscalism.

 As  you  know,  we  are  a  federal  country.  Federal  fiscalism  exists  in  the  country.  During  the  Twelfth  Finance
 Commission,  a  Commission  was  set  up.  It  went  to  Canada  and  Australia.  These  two  countries  are  supposed  to
 have  best  Centre-State  relationship.  The  Centre-State  relationship  is  the  healthiest  and  the  fiscal  relation  between
 the  Centre  and  the  States  is  good.  This  Commission  gave  a  Report.  It  said,  "The  fiscal  transfer  to  States  through  all
 channels  as  a  percentage  of  the  Gross  Revenue  Receipt  has  increased  from  an  average  of  31.4  per  cent  in  the
 Sixth  Finance  Commission.  It  went  up  to  38.1  per  cent  in  the  Seventh  Finance  Commission;  it  increased  to  40.3  per
 cent  for  a  period  covered  by  the  Ninth  Finance  Commission  before  coming  down  to  35.8  per  cent  in  the  Tenth
 Finance  Commission  and  then  again  it  improved  to  37.2  per  cent."  From  this,  one  can  know  how  the  States  depend
 upon  the  Central  revenues  and  taxes.  |  am  sorry  to  state  that  the  hon.  Finance  Minister  during  his  speech  has  only
 mentioned  three  regions  of  the  country,  that  is,  Jammu  and  Kashmir,  North-East  and  Bihar.  Today,  the  economic
 indicators  show  that  Bihar  is  the  second  poorest  State  from  the  bottom  line  and  Orissa  is  the  poorest  State  in  the
 country  with  47.7  per  cent  people  living  below  the  poverty  line.  |am  sorry  to  say  that  he  has  not  been  able  to
 announce  any  package  for  Orissa.

 Yesterday,  the  Finance  Minister  asked  the  hon.  Member  Shri  Malhotra  to  go  through  the  Yellow  Book  on
 Implementation  of  Budget  Announcements.  |  will  just  go  through  that.  Action  has  been  completed  in  certain  cases
 like  water  harvesting  structure  and  restoring  water  bodies.  Two  pilot  schemes  on  National  Project  on  Repair  and
 Restoration  of  Water  Bodies  have  been  directly  linked  to  agriculture.  He  has  given  this.  Then  watershed  scheme  is
 also  for  the  same  purpose.  It  has  been  seen  that  in  many  places  this  money  has  not  been  properly  spent.  In  the
 AIBP  Programme,  out  of  178  projects,  he  has  been  able  to  complete  only  28  per  cent.  |  do  not  know  how  he  can
 achieve  the  goal  of  attaining  one  million  hectare  in  these  four  years  which  are  left.  These  projects  have  to  be
 completed  on  a  time-bound  basis.  If  you  go  by  the  history  of  the  Congress  Government  which  ruled  for  47  years  in
 the  country,  it  has  been  seen  that  they  have  left  the  projects  incomplete.  They  have  not  rehabilitated  the  people
 who  suffered  due  to  evacuation.  So,  there  was  no  static  or  strong  programme  for  rehabilitation.  If  you  go  today  to
 Orissa,  the  people  who  were  repatriated  during  the  time  of  construction  of  Hirakud  Dam  project,  they  have  not  been
 rehabilitated  till  date.  This  Dam  was  inaugurated  by  Pandit  Nehru.  You  may  say  that  it  is  a  State  subject.  But  the
 money  is  sanctioned  from  the  Centre  to  the  AIBP  programme  and  other  programmes.  But  nothing  seems  to  go  well.



 With  this  type  of  structure  in  the  country,  |  hope,  the  Finance  Minister  will  not  be  able  to  achieve  his  goal  which  he
 has  announced.  It  has  been  seen  that  the  States  like  Orissa  are  neglected.  There  were  hunger  deaths  in  the  region
 known  as  the  'KBK  Region’.  During  the  NDA  Government,  there  was  not  a  single  case  reported  of  hunger  death  or
 migration.  But  during  the  Congress  regime,  there  were  reports  of  starvation  deaths  and  the  Supreme  Court  also
 gave  directions.

 A  Commission  was  set  up  and  it  was  established  that  due  to  the  neglect  of  the  then  Government,  which  was  the
 Congress  Government  at  that  time,  the  starvation  deaths  had  taken  place  in  Kalahandi.  We,  the  NDA  Government,
 fought  against  this  problem  and  we  solved  it  to  a  great  extent.  Today,  in  the  Kalahandi  district,  we  have  the
 irrigation  potential  created  for  nearly  three  lakh  hectares,  which  is  getting  perennial  water.

 As  regards  mines,  we  had  opened  all  the  mines  including  the  bauxite  mines  of  the  area.  Orissa  is  very  rich  in
 mineral  resources.  But  this  State  has  been  perpetually  neglected  in  the  establishment  of  steel  plants,  in  the
 establishment  of  chrome  plants,  etc.  Big  companies  had  taken  mines  on  lease,  but  there  was  no  value  being  added
 to  our  produce.  They  used  to  either  go  to  Bengal  or  Bihar  or  Maharashtra  or  Orissa  for  ore.  So,  in  a  way,  in  regards
 to  mines,  the  people  of  Orissa  were  stripped  naked.

 But  today,  for  the  first  time,  the  Government  of  BJD-BJP  Alliance  has  taken  some  strong  steps  in  that  direction.  We
 are  getting  one  lakh  crore  of  rupees  for  the  State  of  Orissa  to  establish  5  steel  plants  and  3  alumina  plants.  But  |
 hope,  the  Central  Government  does  not  create  any  hindrance  for  us  to  put  up  these  plants.  |  hope,  the  Central
 Government  would  cooperate  with  us  so  that  the  people  of  Orissa  can  sustain  their  livelinood,  because  that  is  the
 only  source  of  income,  Orissa  State  has.  Though  we  have  agriculture,  it  has  to  be  improved.

 But  it  was  first  the  revolutionary  steps  taken  by  the  NDA  Government  under  the  leadership  of  Shri  Atal  Bihari
 Vajpayee-ji  to  give  the  agriculturists  a  security  shield,  crop  insurance,  Kisan  Credit  Cards.  Everybody  knows  that
 because  of  lack  of  credit  today  in  Andhra  Pradesh,  farmers  are  committing  suicide  there.  They  have  been  the
 victims  of  moneylenders.  So,  we  want  to  erase  this  problem  in  Orissa.  It  has  gone  a  long  way.

 lam  happy  that  your  Government  is  carrying  on  the  programme  initiated  by  the  NDA  Government.  We  want  to  have
 some  fresh  look  and  programmes  from  this  Government.  Have  you,  Mr.  Minister,  given  us  any  fresh  look  or  any
 fresh  programmes?  For  example,  the  NDA  Government  started  a  revolution  in  the  rural  development  sectore,
 Pradhan  Mantri  Gramin  Sarak  Yojana,  Accelerated  Irrigation  Benefit  Programme,  Accelerated  Rural  Electrification
 Programme.  These  advance  steps  had  been  taken  by  the  NDA  Government.

 Sir,  in  his  very  speech,  the  hon.  Finance  Minister  had  stated  that  there  had  been  a  decline  in  the  business
 confidence,  and  he  had  got  back  the  business  confidence.  But  when  the  UPA  Government  came,  the  stock  market
 lost  by  60  points.  On  the  first  day  the  UPA  Government  came,  they  disbanded  the  Disinvestment  Ministry,  and,
 today,  they  have  given  a  different  name  to  the  Disinvestment  Ministry  to  please  their  Left  friends,  the  Communist
 Parties  by  calling  it  'restructuring  of  Public  industry’.  What  do  you  mean  by  restructuring?  Those  enterprises,  those
 industries  which  employ  about  30  lakh  employees  have  gone  sick.  What  steps  have  you  taken  for  a  turnaround?

 Sir,  |  would  like  to  say  that  the  Indian  economy  during  the  NDA  regime  recorded  an  impressive  broad-based  growth
 of  8.2  per  cent  in  2003-04  supported  by  a  turnaround  in  agriculture,  which  has  been  the  mainstay  of  the  Indian
 economy.  In  addition  to  agriculture,  there  was  a  bouncing  back  from  a  decline  of  5.2  per  cent  in  the  previous  year
 2002-03  to  a  growth  of  9.1  per  cent.  Similarly,  in  2003-04,  the  industry  and  service  sectors  grew  at  7  per  cent  and
 8.7  per  cent  as  compared  to  0.4  per  cent  and  0.1  per  cent  in  2002-03  respectively.  So,  all  these  problems  are
 created  by  them.

 Sir,  please  do  not  ring  the  bell.  Yesterday  you  were  ringing  the  bell  so  much  that  |  was  not  able  to  concentrate  on
 my  speech.

 MR.  DEPUTY-SPEAKER:  Yesterday,  you  have  spoken  for  six  minutes.  Today,  you  have  started  at  1424  hours.
 Please  conclude.

 SHRI  BIKRAM  KESHARI  DEO  :  Sir,  let  me  now  say  something  about  the  taxation  proposals.

 Therefore,  |  would  like  to  say  here  that  during  the  NDA  regime,  the  business  confidence  came  back.  Now,  there  has
 been  a  retard.  |  am  seeing  it  in  the  stock  market.  They  have  registered  a  very  high  sensex;  there  is  no  doubt  about
 it.  But  what  steps  have  been  taken  to  restructure  the  public  sector  enterprises  which  are  sick?  Steel  made  a  turn
 around;  up  to  2001,  the  steel  industry  was  completely  sick  and  many  plants  were  closed.  It  was  during  our  time  in
 the  NDA  Government  that  it  made  a  turn  around,  which  is  clearly  evident  from  the  mid-term  review.  In  the  mid-term
 review,  it  is  stated  that  Indian  steel  industry,  after  recession  until  2001,  had  been  showing  definite  signs  of  revival
 with  strong  performance  on  construction  and  manufacturing  sectors.  Finished  steel  production  registered  a  growth
 of  7.1  per  cent.



 Therefore,  we  were  trying  to  restructure  the  destabilised  and  destroyed  economy  which  was  created  by  the
 Congress,  and  it  took  us  six  years  to  restructure  it.  If  we  had  been  voted  back  to  power,  things  would  have  been
 different.  ...(/nterruptions)  But  today,  the  Left  Front  is  maintaining  double  standards.  They  are  maintaining  double
 standards  for  supporting  the  Government.  They  are  saying  something  in  the  Parliament;  they  are  telling  something
 else  to  Press;  when  they  go  to  Bengal,  they  say  something  else  and  when  they  go  to  Kerala,  they  say  something
 different.  So,  they  are  maintaining  double  standards.  ...(/nterruptions)  What  is  our  fault?

 MR.  DEPUTY-SPEAKER:  Please  sit  down.  There  is  no  need  for  running  commentary.  It  will  not  form  part  of  the
 record.  Nothing  is  to  be  recorded  except  the  speech  of  Shri  Deo.

 (Interruptions)
 *

 4६

 SHRI  BIKRAM  KESHARI  DEO  :  Sir,  the  Left  Front  is  maintaining  double  standards,  which  has  to  be  defeated.

 Here  is  the  report  of  the  mid-term  review.  Does  the  Left  Front  approve  of  the  enhancement  of  FDI  ceiling  in  civil
 aviation  from  40  per  cent  to  49  per  cent?  Here,  the  status  of  implementation  is  given  as  'it  is  already  implemented’.
 Does  the  Left  Front  have  the  will  to  support  this  stand?  So,  it  is  a  complete  pradarshan  of  double  standards  by  the
 Left,  just  to  cling  on  to  power,  somehow  or  the  other.  If  they  want,  go  to  the  people  again  and  face  them.  Tell  them
 to  give  a  full  mandate;  ask  them  why  did  they  give  a  fractured  mandate.  The  people  of  Orissa  have  responded  well
 and  the  BUP-BUD  partners  swept  the  polls  in  Orissa.  ...(/nterruptions)

 MR.  DEPUTY-SPEAKER:  Nothing  will  go  on  record.  Did  |  ask  anybody  to  speak?

 (Interruptions)
 *

 4६

 MR.  DEPUTY-SPEAKER:  That  is  not  to  be  recorded.

 (Interruptions)
 *

 4६

 *Not  recoded

 दकव्ड्डज्हार ਂ|  एकड  स्क  अईड्प्क  इरा  _ण्ड्रदका,  इड़  क  .कहुरप्कन्ट्त  कवक्कक्रककहदह हद्धइह  थडह-।  ॥  is  Official.  Half  of  the  poor  people  are  still
 suffering.  The  last  Government  in  2003-04,  gave  antyodaya  and  various  other  schemes  for  the  poor  people  to  get
 benefit  from  them.  But  |  am  sorry  to  state  that  the  States  which  have  misappropriated  them  are  Bihar,  ruled  by  the
 UPA  partner,  RJD,  Punjab  being  ruled  by  the  Congress,  Haryana,  which  was  ruled  by  INLD,  which  is  neither  with
 the  NDA  nor  with  the  UPA,  and  Uttar  Pradesh,  which  is  ruled  by  SP,  is  supporting  the  Government  from  outside.

 ...(Interruptions)

 SHRI  BIKRAM  KESHARI  DEO  :  Sir,  it  is  a  matter  of  regret  that  the  Targeted  PDS  has  been  failing  in  this  country.  .In
 this  poor  country,  22  per  cent  of  the  people  live  below  the  poverty  line.  So,  the  Government  should  take  strong
 measures  on  this.  Persons  responsible  for  this  act  should  be  penalised  to  the  maximum.  It  is  the  poor  man's  food
 and  it  has  been  snatched  away  from  his  hand.  It  should  be  completely  restored  back  to  him.  Those  States,  which
 are  misappropriating  and  committing  scandalous  acts  and  acts  of  vandalism  should  be  penalised.  This  is  regarding
 the  poor  man,  aam  aadami.

 |  will  talk  about  an  other  aam  aadmi,  the  Government  servant  who  puts  in  nearly  39  years  of  service  for  the
 Government.  The  hon.  Minister  has  withdrawn  the  facility  of  80  L.  After  retirement,  for  the  Senior  citizens  having  an
 income  of  Rs.225.33  lakh,  rounded  up  to  Rs.225.30  lakh  after  availing  of  standard  deduction  of  Rs.30,000,  Section
 80  L  deduction  of  Rs.12,000  has  been  withdrawn.  |  request  the  Minister  to  kindly  restore  it  back  so  that  those
 people  who  have  put  in  39  years  of  self-less  service  and  served  the  country  should  be  able  to  get  the  pension
 benefits.  Otherwise,  it  is  a  big  slap  on  the  stomach  of  these  poor  people.  प्ड़्ठ  पहर  कहर  स्क्कत्ह द  प्ब्ट  पर  न्ह्7
 बड़रन्डह  कहड्डहए। |  It  is  a  kick  on  the  stomach  of  the  poor  people.  Therefore,  |  request  the  Finance  Minister  to  kindly
 restore  it.

 The  Government  has  not  been  able  to  fill  up  the  posts  fallen  vacant  against  the  Voluntary  Retirement  Scheme.  If  the
 Government  wishes  to  do  it  with  all  seriousness,  it  can  do  it.  No  young  blood  or  the  unemployed  youth  will  come  to
 get  the  benefit  of  Voluntary  Retirement  Scheme.  |  would  request  the  Finance  Minister  to  kindly  reconsider  it.

 Now,  |  will  just  soeak  about  Orissa,  my  constituency.  Kalahandi,  as  you  know,  is  a  backward  State.



 MR.  DEPUTY-SPEAKER:  |  cannot  give  you  more  time.

 SHRI  BIKRAM  KESHARI  DEO  :  ।  lot  has  to  be  done.  |  am  sorry  to  say  that  the  Finance  Minister  has  mentioned
 nothing  about  the  labour  reform.  A  lot  of  labour  reforms  have  to  be  undertaken.  .The  Labour  Commission  has
 submitted  its  Report.

 क़्ड़ब  इस्क  च्हच्कह,  बब  इडहस्त्कक  भ्वज़्कक  हम  |

 श  क़क  क  क़ड़हक  दब  :  -वहदृत्क  एक  .क.  SHS कल  भ्त्डड़  ह,  बहड़्न्ह  क़क  अहब्  कृ्ठभ्क  द+  इस्ककडक्कर।  कत्प्हय्क  इइड़्डन्ह
 sl

 Kalahandi  should  not  be  neglected.  The  Finance  Ministers  belongs  to  South.  It  is  a  plantation  growing  area  and
 includes  Karnataka,  Tamil  Nadu  and  Kerala.  There  are  other  non-traditional  areas.  The  plantation  activities  in  the
 North-East,  Orissa  should  be  encouraged  because  we  have  got  conducive  agro-climatic  zones  in  the  area.
 Whenever,  in  future,  the  Government  takes  a  decision  it  should  mention  about  the  North-East.  The  biggest  terror  in
 North-East  is  the  Maoist  terrorism.  The  backwardness  of  the  region  is  responsible  for  the  growth  of  MCC,  and  such
 other  naxal  groups.  It  is  because  of  the  neglect  of  this  region  by  the  Government  such  type  of  activities  are  taking
 place.  Unemployed  youth  are  not  getting  the  job.

 हड़ब्त्ड  हड़ड़  ख़ह  अ्रझ्कक  इहर  हद्वज़्डड़  ह-  |

 There  is  a  whole  chaim  of  what  the  UPA  had  promised  to  the  people.  It  got  reflected  in  the  National  Common
 Minimum  Programme  and  again  in  the  President's  Address.  प्ककरन्डश्डा व्वज्कट  स्प्वड़च्क  उदका:र  स्करब  अहक्ध्कक  इडक्कट  ग़्हटडब
 हम्र  बहझ्  कहर  एब्स्कक  दब्ख़्डड़  ग़हबक  ह-  BER  अड़न्ड़ए  पं दा काए  हब्ट  उचककर  कक्कटक्ल: प्हर  उकट क्क्  बज़्डट  क़ब  अध्य  क  स्हब  वड्धक्ुरकक  ग़ह्  हा |

 रहक  ES  ERP  क्ह्  ककबकन्क  ट-स्ह  इइह  2004-2005  ऋब  कज़्कत  रस्टक्क  इब्ट  SES  रड़ब्टझ  सक़ब्टबल  इडरस्कक्ट  एकक  23.25  फ़्ड्धहरकतक  थ्
 झबड्डक्कन्क न्  इसक  बहर  उस्क  डब  25.87  प्ईड्धहइकक  जदवकहहरक  हद्दइह  द+।  इसक  तरह  taxes  on  income  other  than  corporate  tax.  उस्कव्कड
 फ़कबड्हशक  क  इकष्टकर  रएव्कन्र्थ  इड्रस्क  GS  अहदर  13.39  WEGMRES -कक  कह  बढ़क्कर  15.50  क़क्हशकत्क,  दनका  कह  2003-2004  ड
 CANS क  ARE,  SS  14.34  कल्वहकतकर क्कक  ज़्कब  12.44  क़वकड्हहकक्ी  हबड़कक। क १व्व्ह्र्क्का  ज़  डज्इलटक  ज़्ड़,  इहह  2002-2003  ,  सड
 27.45  फ़्ड्हक्क  क-  कह  ककह  2005-2006  ह  28.43  ककडहहकक  हड़बबड  द्न्त्क्स्क  Gc  अहदर  स्ककब्दव्हस्व  द्न्त्व्स्क  3.72  कलड्डहकक  CSS  कह
 4.09  कह्हहक्  इड़क्क  द्न्त्क्स्क  ज़्दक  न्हड्7  बढ़छ्  हम्र  ह  अकडप्क्कक  अकन्क  नयन  नक  ट  हस्क  रात्यन्रकल  क़ड़  अकईब्र  अककक्ककककी  क़्रन्डक
 चहहत्कब  हल्ह  इसका  स्वझझ्क  ह  .क  1  -डब्ब  25  हज्र  करड़ब्ड  हटकककककककन स्क  उलका  नकद  न्  द  कस्क  रतत्कन्स्कल  SS  ख़बड्रक  ।  क़रबकब
 इड्स्कष्ह  इक्ककल्ककहकककक इह  एक्कटकक्हका्क्  एकक  ज़्डड़ब  इहब्टकर  ह-  कह  80  क़रबब्ड़  ह+  SSN न रत्कन्रर  ,करारर्ककट  उस्कत्कब  अ्कहद्र  स्हब
 अहयकक  ह  ज़्हन्ड  कहत्कक  इलह  कडत्क  कुज़ककन्द्  ब्रबकब  नडब  प्रकार  इच्कटकूठक,  कड्क्कुय्  द+,  ॥  is  because  of  the  Government
 policies  and  programmes.  .स्क्रत्कद्र  GE  स्कक्ब्च्क  Ge  कहरण्क  स्हाभ्थ्द  कढ़्  ह+।|  |  कज़्कत्क  इूड्ड  इड़झ्ड़  कझ्वइस्ड  ख़्हड़ह  हद्वइह  ह+  वह

 कक्कक्क स्  हट  अढ़हबक  ह+  तड़ब  एक  एब्स्डह  कहकस-कत्करहा क़न्ब  रहकक  ह+  Nobody  wants  to  pay  tax.  ककव्वव्हस्क  स्वब्डव्क  क़ककहए  इब्ड्धक्कन्क

 क़ब  ऋद  स्कूम्टहश्का  ग़हव्न्हा  हम्ट  TSN  स्पष्ट  ग़हक्कन्क  हम्ट  GS  क्कइ  न्हक्ड्स्क  बल्ब  कड्इस्हरप्ट  हड़ब  ग़डए। |  ह  कहरक  2001-02  HS  इह्ट्रस्ट  प्  इब्ट
 ज़ढ़  व्र  29.66  प्हरस्डम्ट  हड़ब  ग़हक्वक  ह  कन्द  उसक  घकटक्क  ह  इस्कक्कब  अु्कक  इूधत्क,  कहन्  GS  कध्वइह  दब्ढ़ड़  हलह।  वह  2005-06

 SB  उस्ह  26.04  हरस्कम्  भब  अड़ड़ए  ज़्डड़ब  छड़ब्टड़  कवत्क  नकड़ा]  ह+।  ॥  is  because  they  went  on  borrowing.  हर  स्वभ्  10  हज़्डहर  व्क्रडडड
 -ष्प्ए  स्ड  त्बड़्दक  इहट्रस्ट  TEE  इब्ट  बढ़क्ड  ग़हक्क  इस्क  स्कझ  -इहट्रस्ट  प्  इब्ट  1  भडड़्ब  33  हज़्डहर  945  व्क्रदाब्ड  इृष्प्ककए  क्कक  हड़ड  ग़हड़्ह..  ह

 क़्-  इल्ड़  BESET क्  we  have  to  tell  the  people  of  this  country  that  if  they  want  development  of  this  country,  then



 they  have  to  pay  tax.  There  is  no  other  alternative.  इन्डव्कक  सदका-दलाल दकन  एकक  क़ज़्ककह  स्क  दरका,  SS  इन्डक्  .क  ग़ह-प्ड़  ख़्हड़क  हद्रउडड़।

 e+  It  is  for  the  first  time  that  financial  resources  have  been  diverted  towards  the  rural  areas  covering  the  poor
 people,  the  dalits,  the  Scheduled  Castes  and  the  Scheduled  Tribes,  the  minorities  and  the  people  belonging  to  the
 Other  Backward  Classes.

 रहहृह  क़भ्ड़  क़्हक  हट्क्क  कज़ककट  क  कड़  ह-  ‘ड्रटकज़क  Sie  कभ्कए  इक्धन्की,  इड््कट्क  ग़हटब्वक।  उन्कब्  क़्कए  कटक्क  कड्क  कक  ग़हय्बड?

 अइन्क  बहुरटकाज्य  क़्ड़  ककक्रम्हहकन्की  क़ब  अर  SE  इत्कदन्यक- क  कब्  स्कूल  क  अइइयह..  अइन्क  डृरट्ज़्क,  क  ज्रस्कभ्द  इड़न्  13
 व्करक्डड़ 81 81  शक्कर 81 81  हज्र  240  हए  ऋ््क्षी  रच्हटड़न्ब  2  करबबड़  40  भ्वककर्च  |  .कशस्कख्क  एक  करबब्ड़  92  डुलाना  हए;  कदकड्क्वस्ट  79  भहड़र्
 SGN  पइरस्करई  69  हज़्डहर  हम्र  रह  उन् कत् कक  कब्क्वज़ष्  ह+| |  गकए  स्वक  बहझ्डड़  कहर  इृबडन्डम्क  ऋबइन्डल  CSS  क्ट  कहर  इईबबकन्क  बन्कक्ा

 ल कह  कस्कन  न्वहक्  ह+।  उलका  उरद  कलके्रत्िकन्ी नहक्  च्लकहत्कब हड़ फ 1  अकद...ह दक्ह  इद्दहह  ककक  ब्डकात्य  क़रत्क  हम।  कर€! ‘कज्छी

 कवक्वहक्  ज़कब  स्क्व्क्वब  8€|

 MR.  DEPUTY-SPEAKER:  Shri  Mistry,  please  address  the  Chair.

 SHRI  MADHUSUDAN  MISTRY  (SABARKANTHA):  Sir,  |  am  addressing  the  Chair  only.  Through  you  |  am  telling
 them.  |am  replying  to  the  queries  that  they  had  raised  yesterday  during  the  debate.

 अककप्कक्क  इस्इस्ड  क्कक  कक  दक्क  ह+?  86]  (ae)

 MR.  DEPUTY-SPEAKER:  Nothing,  except  the  speech  of  Shri  Mistry,  would  be  recorded.

 (Interruptions)
 *

 4६

 शक  .कप्यदट्रदलदन्क -  :  :  अकप््कक्क  स्का ड्रूसुर  जब  नहड  कई  न्ह्7  कब  भडब  इस्ककडम्कर  ग़कध्कर्क  ज़का  SS  कहत्क  क़रत्डड
 हम्र  ज़्हब्ड  प्कल्रब  दबक  .क  कड़ड़  कस्टहगहभ  उचककर  दकहड़ब्  अकत्हक  SS  बत्क  क़्हझ्ड़  रहब  OS  तुब  ड  डहब्ड  इहहखव  कब्  रहा  थबब  What
 have  they  to  do  with  Gandhi?  हकक्ब-स्व स्क  इन्ड़क्ड़क  कटक्क  ‘भ्हन्ह-दन्का  द+?  ख़बदक्क  स्ड  क  कल््कब  दल्क  ह+।  व्बक  इन्हहल्ह कब
 क़भड़र  खकऋ्बक  कड़  हु+?  कक्ब  इन्डत्कब  क़रहक्क  ज  गडाए  हम?  OE]  ‘व्हल्न्छी  कभड़  रकत  VS  कत्क  कहड़,  इह  ह  उस्वक्वक  ख़हव्हब्क
 दब  रहब  हलह।.  ह  ्टकक्कदक  क़क्वत्व  न्ह्7  क  रहब  हल।  क़भड़  अड्क्कब  ‘बबकक  नहब  अ्रक्ह  TERS कड्क्कप  |

 MR.  DEPUTY-SPEAKER:  Only  the  speech  of  Mr.  Mistry  will  be  recorded  and

 nothing  else.

 MR.  DEPUTY-SPEAKER:  Nothing  will  go  on  record.

 (Interruptions)
 *

 SHRI  MADHUSUDAN  MISTRY  :  lam  not  yielding.a€}  (/nterruptions)  वकत  रदनक  नहब  हच्हहस्क  स्बझ्क  SE  इस्क  दबक  कब  :बबकई

 इन् कत् कब  हक  ए  इ्डड़  अहक्क  अस्कह  कच्कझ्कक  जब  क़क्ल्क  रब्ड  करन्हड  एकक  कड़त्क  डक्हरकन्हम्क  इक-एस्कप्क  See  कहड़  ह+  |  It  is  on  record.

 *  Not  Recorded.



 कक  .कघ्यट्रदलदन्क -  कस्क्  :  |  amcoming  to  the  Budget.  इन्दकन्डष दक  कभ्ड़  इसका,  इ  हभ्डब  WE  UES ह+,  कम्क  हड्दा
 उढ़हटक्ब  ह+।|

 Sir,  it  is  only  that  they  are  beginning  it.  |  am  only  replying  to  what  Mr.  Harin  Pathak  was  saying.....(/nterruptions)

 Ho  कड़हत्क  हल  अडुत्क  इन्क्न  स्कियाफ,  कब  इहह  2001-02  .  क  स्हरक़्कहर  GS  GT  ख़च्कह  14.96  परस्क्ट  थकक  |  उस्कत्कब जत  यही
 प्ल्रस्क्टब्ज्क  कटक्क-  SSR  ककह  2003-04  क  कह  परस्कब्टब्ज़क  12.74  हड्ड  गकइह  |  ॥  is  only  that  the  UPA  Government  is  concerned  with
 the  Defence  Forces  of  this  country  and  hence  the  Finance  Minister  has  allocated  16.14  per  cent  of  the  total  money
 to  it  from  the  Budget..

 र
 ।

 कटड़ज
 कतकक  व्याया-,  कल

 कर  क़टकक  वकान  स्चगरस्र पपर  नज |
 कन्डड़  कड़-

 क  दम करर कलार  उस्हकार त्च्झयय र  SES
 अडड्ड

 कक्  ह+ ।

 MR.  DEPUTY-SPEAKER:  From  your  Party,  28  more  Members  are  yet  to  speak.  Please  conclude.

 SHRI  MADHUSUDAN  MISTRY :  |  know  it,  Sir  and  |  have  taken  only  nine  minutes. कड्क्क  स्वडन्कब  कब  अक्कए  GEE  कहर
 इड्त्,  क्ड़-  ज़्ड़  न्डब  एक्क  उकच्छक  क  कब्ज़्ड  अदटकक  ह+  TEN  क़ज़्कट  BS  86  करक्कब्ड़  BUR  स्कइड  क़ब  अुक्कए  -ढ़्हय  ह  ।..  कबइ्कक
 RSTERIS ऋब  कडुक्कए  350.0  करब्ड  ढृष्प्कए  रख़्  ह+  |  कक्क  क  LARSINNS ऋब  क़्कए  550  करक्कब्ड़  छृष्टप्कए  रख  |  इब्टबरक  इब्वभ्कप्ह  इब्ट

 ह  एन्डड़ड़र  स्हरक्कहर  WS “हलतकल  जब  कहर०  .क  क़ककछ  कहन्  च्छाकहत्क्  हल्ह  |  They  have  created  two  classes  in  India
 and  thus  created  regional  imbalance  among  the  States  with  their  priorities.

 15.00  hrs.

 -.कब  ह+,  वह  WHS  उर्दू  मक  इड्ड  इझ्कब  Proper  allocation  of  financial  resources  is  the  key  to  the  development  of  poor
 people  of  this  country.  It  is  the  motive  of  this  Government,  it  is  the  motive  of  the  Prime  Minister;  and  it  is  the  motive
 of  the  Finance  Minister  to  see  that  the  poor  people  of  this  country  get  their  due  share.  .  3  दलरडुरब  दब्कब्  क  डल कक  हलह

 दब्डड़  ह+  उचककर  उसक  अबककद  SS  क़ककन-टक्का इक्  ट्रक  प्ड़लड  डस्टकहकन्क  .क  स्क  उठाकर  ख्ककत्कब  दब्ख़कड्  ह+।  |  have  seen  people  begging
 money  from  me  in  developed  countries.  व्टबक  डक़्ड़्डण्ड  दब्बडब  एकक  ड [स्थ्डजातक र्कदडह .कह्क्एट बहहह  कडक्कएट  व्कारन्कक  च्छाकहत्कब  हम्र

 ह  दहड़क्क  ्क्कक.  SS  ग़हब्वक  ह  10  श्र्भ्कब  इ्ट्र  फ्क्ाद्भ्द  च्चभ्डड़।  हन्ड़ब  दब्ख़्ककक  RR  स्थान झ्  Gs  छड़ब्टब  छूट  ख़च्च्  अडप्न्डब  ज़्कक्ब्  स्ह

 *  Not  Recorded.

 MR.  DEPUTY-SPEAKER:  That  word  is  deleted.

 ...(Interruptions)

 -  .कप्कट्रकलदन्क -  कस  :  ज्डहब  See  vas wee)  sere:  इड़भ्डल  नकद  1,  wee  ee  स्कब्चक  हक  नकद,  उन्डक्कब

 ..कब  न कहन्कक  इवहत्  हल  क्क  86,  Budget  allocation  is  the  only  instrument  through  which  we  can
 create  parity  in  various  sections  of  the  society.

 MR.  DEPUTY-SPEAKER:  Nothing  will  be  recorded  except  Mr.  Madhusudan  Mistry's  speech.

 (Interruptions)
 *

 4६

 -बड्डक्कन्क  दल्स्हरब  हरक बका ठब क  कब  हद्दटक  झ्क़इबकक  hs  क्कक  इहरब  ककह  स्कब  इब्ट  WS  -डहरकब्क  व्क्रव्कक  रहा,  हम्र  इन्हक्लक  CESS कक्कह  स्कट
 न्कत्क  ह  |  डक  र्कप्हटक  ककह  Gps  क्कध्हर  हम्



 *  Not  Recorded.

 SHRI  P.  KARUNAKARAN  (KASARGOD):  Sir,  |  support  this  Budget  2005-06  presented  by  the  hon.  Finance  Minister
 in  this  House.  |  support  this  Budget  on  the  basis  of  the  Common  Minimum  Programme  accepted  by  the  UPA
 Government.  |  would  also  support  the  verdict  given  by  the  people  in  the  last  Parliament  election.  The  essence  of
 the  verdict  was  to  form  a  secular  Government  at  the  Centre  and  not  in  favour  of  communal  forces  again  coming  to
 power.  The  second  most  important  thing,  |  think,  is  that  the  Government  should  be  responsive  towards  the  needs
 and  demands  of  the  common  people  in  India.  This  Budget,  as  stated  by  one  of  our  leaders,  is  in  the  direction  of
 meeting  the  needs  of  the  common  people.

 The  issues  that  we  now  face  are  rural  economy,  agriculture,  drinking  water  supply,  employment  situation,  and
 health.  |  think  most  of  the  issues  are  addressed  in  this  Budget.  Since  the  funds  allocated  are  not  sufficient,  |  have
 an  apprehension  whether  the  Government  will  be  able  to  achieve  what  it  is  trying  to  achieve.  When  we  go  through
 the  details  under  the  different  heads,  we  find  that  the  allocations  are  really  insufficient.  Anyway  it  is  a  new
 beginning.  We  have  to  start  with  these  limited  funds.  We  have  to  see  as  to  how  we  can  meet  the  demands.  |  say
 this  because  last  year  we  were  not  able  to  mobilise  the  estimated  revenue  to  meet  the  demands.  |  think  there  was  a
 deficiency  to  the  tune  of  Rs.  11,000  crore  in  our  revenue  income.  So,  when  we  speak  of  all  these  things,  we  have  to
 look  at  the  revenue  mobilisation  also.  Now,  the  Finance  Minister  has  given  a  number  of  tax  concessions  and  the
 corporate  tax  has  also  been  reduced.

 So,  we  have  to  take  forcible  action  in  respect  of  the  resource  mobilisation  when  we  have  to  fulfil  all  these  things.
 The  resource  mobilisation  is  contained  in  the  Budget  proposals.

 With  regard  to  the  aim  of  this  Government,  |  would  like  to  say  that  not  only  in  the  last  Budget  but  also  in  this  year's
 Budget,  the  programmes  outlined  have  to  be  continued.  We  have  to  take  a  consistent  stand  to  fulfil  the  demands  of
 the  people  because  in  the  last  election,  people  have  given  such  a  verdict  to  this  Government.

 The  tax  reduction  mentioned  in  the  Budget  is  helpful  to  workers  as  well  as  some  of  the  industrial  concerns.  |
 welcome  the  steps  taken  in  respect  of  the  textile  industry  as  also  the  handloom  workers  where  they  may  get  a
 number  of  benefits.  |  also  welcome  the  measures  contained  in  the  Budget  to  give  assistance  to  tea  and  coffee
 sectors.  In  the  last  Budget  discussion  also,  |  myself  had  raised  the  issue.  Not  only  in  Kerala  but  also  Tamil  Nadu,
 West  Bengal  and  Assam,  there  are  a  number  of  estates  which  have  been  closed  down.  Though  not  fully  sufficient,
 the  steps  taken  by  the  Finance  Minister  may  give  some  assistance.

 The  programmes  like  the  National  Rural  Employment  Guarantee  Scheme,  National  Rural  Health  Mission,  Mid-day
 Meal  Scheme,  Drinking  Water  Scheme,  assistance  to  Scheduled  Castes  and  the  Scheduled  Tribes  are  really
 admirable  ones.  This  may  be  for  the  first  time  in  the  Budget  in  India  the  gender-sensitive  Budgetary  allocation  is
 seen.  ॥  aims  at  the  welfare  of  the  women  and  children.  |  especially  congratulate  the  Finance  Minister  for  giving  such
 a  new  idea.

 The  programme  of  Bharat  Nirman  also  gets  importance.  There  are  many  other  measures  of  which  the  Finance
 Minister  can  be  proud.  At  the  same  time,  |  have  some  other  observations  and  some  opinions  with  regard  to  this
 Budget.

 In  the  Budget  Speech,  it  has  been  stated  that  as  far  as  agriculture  is  concerned,  there  should  be  a  diversification.



 The  diversification  is  in  the  method  of  raising  crops.

 15.07  hrs.  [Shrimati  Sumitra  Mahajan  in  the  Chair]

 Instead  of  cultivating  paddy,  the  farmers  have  to  convert  to  raising  other  crops.  The  Finance  Minister  may  be  under
 the  assumption  that  there  is  some  excess  food  grains  in  our  FCI  godowns.  There  may  be  excess  food  stock  also.
 But  the  reality  is  that  a  good  section  of  the  people  of  India  is  not  able  to  buy  food  grains  because  of  the  poor
 purchasing  power.  It  is  not  wise  to  diversify  agriculture  to  other  crops.  Of  course,  we  should  strengthen  the  other
 crops  whichever  is  possible  and  which  is  suitable  to  any  State  or  any  other  place.

 It  is  a  welcome  step  to  increase  the  ICDS  in  addition  to  the  1,88,168  centres.  At  the  same  time,  the  honorarium
 given  to  the  poor  helpers  and  teachers  is  very  low.  In  reply  to  a  Question,  the  HRD  Minister,  stated  that  the
 Government  is  going  to  think  of  increasing  the  honorarium.  Anyway,  |  would  request  the  hon.  Finance  Minister  to  do
 something  in  this  regard.  Teachers  and  helpers  are  doing  their  best  to  fulfil  this  idea.  So,  in  this  Budget  itself,  there
 should  be  an  increase  in  the  honorarium  given  to  these  people.

 Now,  |  come  to  Sarvashiksha  Abhiyan.  ॥  is  also  an  intervention  in  the  basic  education  for  the  children.  There  is  an
 increase  in  the  allotment  also.  So,  as  far  as  our  experience  is  concerned,  we  know  that  the  status  of  education
 differs  from  State  to  State.  Take,  for  example,  Kerala.  Kerala  has  achieved  cent  per  cent  literacy.  So,  there  should
 be  a  flexibility  in  respect  of  the  fund  allotted  to  the  Sarvashiksha  Abhiyan.  There  should  also  be  scrutiny,  monitoring
 and  accountability  as  far  as  the  Scheme  is  concerned.  For  that,  our  suggestion  is  to  entrust  the  present  Scheme,
 which  the  Government  has  initiated,  with  the  districts,  blocks  and  panchayats.  Anyway,  we  are  giving  funds  to  the
 States.  So,  the  funds  should  be  utilised  for  the  creative  purpose.

 It  is  sad  to  state  that  as  far  as  Kerala  is  concerned,  the  main  work  force  is  the  traditional  workers.  About  40  lakh
 workers  are  there.  Most  of  them  are  women  workers  and  they  are  getting  very  low  wages.

 So,  the  traditional  sector  is  really  having  a  dominant  role  in  the  economic  stream  of  Kerala.  Coconut  cultivation  is
 very  dominant  in  Kerala  and  that  is  really  facing  serious  problems.  Lack  of  proper  marketing  facility  in  coir  is  one
 problem.  Then,  sufficient  working  capital  is  not  available  for  the  coir  cooperatives.  So,  the  Government  should  pay
 special  attention  towards  export  promotion.

 Cashew  is  another  segment  which  gives  a  good  amount  of  foreign  exchange  not  only  for  the  State  of  Kerala,  but  for
 the  entire  country.  But  the  workers  get  very  low  employment.  The  main  issue  here  is,  lack  of  raw  cashewnuts.  This
 problem  is  not  there  only  in  Kerala,  but  is  prevailing  in  other  States  also.  So,  the  Government  should  take
 necessary  steps  to  help  the  cashew  growers.

 Bidi  industry  is  one  segment  where  99  per  cent  of  the  workers  are  women.  They  are  getting  very  low  wages  and
 also  very  low  employment.  |  congratulate  the  Finance  Minister  because  when  he  imposed  some  taxes  on  cigarettes
 and  other  tobacco  products,  he  exempted  bidi  from  that.  It  is  a  very  good  step.  But  at  the  same  time,  bidi
 cooperatives  in  Kerala  have  to  compete  with  private  companies.  The  excise  duty  on  bidi  is  calculated  on  the  total
 production  of  bidi  tubs  and  when  20  lakh  bidis  are  produced,  they  have  to  pay  excise  duty.  Then,  bidi  cooperatives
 have  to  give  proper  accounts.  They  are  bound  to  give  it  and  they  are  giving  it.  But  at  the  same  time,  the  private
 companies  are  not  giving  it.  As  a  result,  they  are  not  paying  the  tax.  Due  to  these  reasons,  the  bidi  cooperatives
 have  to  compete  with  private  companies.  So,  |  would  request  the  Government  to  levy  tax  on  tobacco  instead  of  on
 the  total  production  of  bidis.  |  have  to  make  another  request  to  the  Finance  Minister.  |  mentioned  it  in  the  last
 Budget  debate  also.  The  poor  bidi  workers  have  also  to  contribute  to  the  Gujarat  Earthquake  Relief  Fund.  If  Re.  1
 that  is  levied  on  them  is  taken  away,  it  would  be  a  very  big  grace  to  the  bidi  workers.

 With  regard  to  textile  and  handloom,  the  Finance  Minister  has  given  some  relief.  At  the  same  time,  khadi  and  village
 industries  face  a  really  difficult  situation.  The  Central  Government  can  do  one  thing.  If  the  Central  Government
 directs  all  the  Central  Public  Undertakings,  State  Public  Undertakings,  Government  Guest  Houses  and  other
 Government  offices  to  use  the  goods  produced  by  khadi  and  village  industries,  there  is  no  doubt  that  we  would  be
 able  to  uplift  the  khadi  and  village  industries.  We  have  the  example  of  the  Railways  in  front  of  us  where  Lalu  Ji  has
 successfully  introduced  it.  So,  the  Government  can  give  such  a  direction  to  the  Central  as  well  as  State
 Government  offices  to  use  the  goods  produced  by  khadi  and  village  industries.

 Sir,  we  all  witnessed  the  Tsunami  tragedy.  As  far  as  Kerala  is  concerned,  lakhs  and  lakhs  of  fishermen  are  staying
 in  the  coastal  area  from  one  end  to  the  other  end  of  the  State.  We  cannot  change  their  habitation  from  there
 because  they  have  to  depend  on  the  seashore  and  the  sea  for  their  livelihood.  |  do  not  want  to  go  into  the  details  of
 the  Tsunami  tragedy.  |  would  request  the  Central  Government  to  give  more  fund  to  the  State  Government  for  the
 construction  of  sea  walls  and  also  to  plant  special  trees  Kandal  vanangal  along  the  coast  to  prevent  sea
 erosion.  For  this,  the  Central  Government  has  to  give  some  financial  assistance  to  the  States.



 As  far  as  Kerala  is  concerned,  we  have  raised  the  issue  of  farmers  in  the  last  Session  also.  About  two  weeks  ago,
 all  the  MLAs  of  Kerala  were  on  a  satyagraha  before  the  Kerala  Legislative  Assembly  building  because  paddy
 farmers  were  not  able  to  sell  their  produce  as  they  were  not  getting  remunerative  price.  This  is  true  in  the  case  of
 pepper  farmers  also.  |  have  met  the  hon.  Finance  Minister  regarding  the  problems  faced  by  arecanut  farmers.  In  my
 own  district,  about  300  arecanut  farmers  have  committed  suicide  because  the  price  of  arecanut  has  declined  from
 Rs.  160  per  kg.  to  Rs.  40  per  kg.  This  is  true  in  the  case  of  paddy  also.  So,  a  special  package  has  to  be  drawn  for
 the  farmers.  Of  course,  it  is  true  that  the  State  Government  has  to  take  the  initiative.

 But  you  see  that  we  also  have  the  responsibility  not  only  with  regard  to  floods  or  droughts  but  also  with  regard  to
 the  policy  that  the  Central  Government  has  taken  with  regard  to  imports.  That  is  also  one  of  the  reasons  for  the  fall
 in  the  prices.

 In  this  context,  |  would  like  to  say  something  about  our  import  policy.  The  Indo-Sri  Lankan  Accord  has  really  affected
 the  farmers  in  many  of  the  States,  especially,  farmers  of  Kerala.  That  is  true  in  the  case  of  arecanut,  pepper  and
 other  things.  Our  exports  have  increased.  It  is  true  that  there  is  an  increase  of  25  per  cent  in  exports.  But  it  should
 not  be  at  the  cost  of  the  domestic  industry  or  at  the  cost  of  domestic  agriculture.  We  have  to  take  special  care  in
 this  regard.

 |  am  very  glad  to  hear  the  last  portion  of  the  Budget  Speech  of  the  hon.  Finance  Minister.  The  hon.  Finance
 Minister  concluded  his  speech  by  quoting  Saint  Tiruvalluvar,  "health,  wealth,  produce,  the  happiness,  that  is  the
 result,  and  security".  These  five,  the  learned  Saint  says,  are  the  ornaments  of  the  polity.  |  think,  |  am  correct.  |  am
 very  glad  to  hear  these  words  and  that  he  has  given  high  priority  to  health.  Really  health  is  the  wealth  of  the  nation.
 But  |  am  sad  to  note  whether  these  words  would  be  kept  in  practice  because  our  hon.  Minister  of  Commerce  has
 come  in  this  House  with  the  Third  Patent  (Amendment)  Bill.

 THE  MINISTER  OF  FINANCE  (SHRI  P.  CHIDAMBARAM):  The  hon.  Member  can  talk  to  the  hon.  Minister  of
 Commerce.

 SHRI  P.  KARUNAKARAN  :  There  are  very  serious  criticisms  from  different  walks  of  life.  It  is  true  that  we  have
 obligations  to  the  international  community  since  we  became  the  member  of  WTO.  What  is  more  important  is
 whether  this  Amendment  will  give  any  benefit  to  the  common  people  or  not.

 Now,  the  product  will  be  patented.  Earlier  the  process  was  patented.  It  is  reported  that  every  medicine  that  we
 produce,  we  would  need  to  pay  a  crippling  fee  to  the  patent  holder.  This  fee  will  be  reflected  in  the  price,  pushing
 the  drug  out  of  the  poor  patient's  reach.

 We  see  the  alarming  news  of  the  HIV-AIDS  affected  people.

 MADAM  CHAIRMAN  :  Please  conclude  now.  You  have  already  taken  more  than  15  minutes.

 SHRI  P.  KARUNAKARAN  :  There  are  a  large  number  of  cases  of  cancer,  TB,  malaria,  leprosy,  heart  diseases,  etc.
 Now,  we  are  in  a  position  to  get  these  medicines  at  a  cheaper  price,  thanks  to  the  Patents  Act  of  1970.  But  we  are
 going  to  change  it.  In  India,  though  we  are  the  member  of  the  WTO  you  see  that  in  2001  in  Doha  Declaration  it  is
 agreed  to  implement  TRIPS  in  a  way  that  would  allow  member  States  to  protect  human,  animal  and  plant  lives,
 health  and

 environment.  TRIPS  itself  gives  its  members  option  to  adopt  measures  to  protect  the  public  health.  We  need  to
 press  the  button.  The  question  before  the  Government  is  whether  we  press  the  button  or  not.  It  is  not  for  you,
 Madam,  to  press  the  button.

 MADAM  CHAIRMAN:  |  am  not  pressing  the  button,  but  you  please  conclude  now.

 SHRI  P.  KARUNAKARAN  :  So,  the  Government  should  take  it  seriously  whether  we  give  the  medicine  at  a  cheaper
 price  or  not.  There  are  safeguarding  provisions  in  the  Doha  Declaration  itself.

 Before  |  conclude,  |  wish  to  say  something  about  the  recommendations  of  the  Twelfth  Finance  Commission.  The
 recommendation  is,  to  a  large  extent,  against  the  interest  of  Kerala.  It  is  true  that  in  health,  education,  and  housing
 sectors,  Kerala  has  attained  tremendous  growth.  But  this  significant  progress  has  become  a  punishment  to  the
 State  of  Kerala  because  the  Finance  Commission's  main  assumption  is  backwardness.  We  are  not  at  fault  in  having
 this  prestigious  position  in  health  and  education.  It  is  because  of  the  cooperative  societies  and  also  the  individuals
 that  we  have  worked  in  the  fields  of  educational  sector  as  well  as  the  health  sector.  There  is  thick  population  in
 Kerala.  So  also  in  the  judiciary,  in  the  police  and  in  many  other  places,  the  ageing  population  is  high  in  Kerala
 because  we  have  to  spend  more.

 So,  |  can  give  the  statistics.  Two  years  back,  the  share  of  Kerala  was  3.50  per  cent.  Then,  it  declined  to  3.05  per



 cent  and  now  it  is  2.65  per  cent.  So,  the  Government  has  to  take  some  steps  to  assist  Kerala.

 MADAM  CHAIRMAN  :  Please  conclude.

 SHRI  P.  KARUNAKARAN  :  Madam,  with  regard  to  the  National  Sample  Survey,  as  far  as  the  poor  people  are
 concerned,  at  present  37.10  per  cent  of  the  people  are  below  the  BPL  in  Kerala.  But  according  to  the  new  survey,  it
 comes  to  about  9.38  per  cent.  How  is  it  possible?  People  have  not  got  anything  more.  The  survey  is  not  correct.
 So,  the  State  Government  has  also  taken  up  this  issue  and  submitted  its  representation  on  this.

 Last  but  not  least  is  the  hike  in  the  excise  on  some  medicines.

 MADAM  CHAIRMAN:  Now,  within  half-a-minute,  you  have  to  conclude.

 SHRI  P.  KARUNAKARAN  :  Because  of  the  hike  in  excise,  especially  on  medicine,  the  excise  free  zones  are
 suffering.  Some  of  them  may  be  closed  down.  At  least  10  lakh  employees  may  be  made  out  of  employment.  That
 point  also  has  to  be  taken  into  account.

 My  last  point  is  that  |  congratulate  our  Finance  Minister  because  he  is  going  to  take  a  strong  action  against  black-
 marketing.  Now,  |  do  not  think  the  proposal  that  the  Government  has  made  before  us,  that  is,  charging  0.1  per  cent
 tax  on  the  deposits  that  we  have  made  will  serve  any  useful  purpose.  Though  we  fully  agree  with  the  sincerity  and
 intention,  but  at  the  same  time  we  have  to  take  some  other  steps.

 MADAM  CHAIRMAN:  Now,  you  have  to  conclude.

 SHRI  P.  KARUNAKARAN  :  |  will  make  only  one  sentence.  Observing  and  considering  the  functions  of  this
 Government  and  considering  the  non-co-operation  of  the  Opposition,  the  NDA  parties,  the  quotation  given  by
 Shakespeare  is  still  valid.  "To  be  or  not  to  beਂ  is  the  question--to  be  served  with  cakes  and  not  to  be  served  with
 kicks.  The  people  of  India  have  been  getting  kicks  from  our  hon.  opposition  friends.  Now,  'to  beਂ  is  the  main
 question.  The  UPA  Government  surely  understands  this.  It  should  go  to  the  depth  of  this  message  and  try  its
 maximum  to  fulfil  the  ideals.
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 कह  ।  ह+।|  अक्वहव  कक्क  अककक््कक्क  फ्क् व्कब्ज्क दुद्र द्वार  हड  क्अबल्  ककतात्ककरनी अझ्  ह+1  WS  इल-  इड़  कुक  डृकश्हब्  अककक््वक्क
 पका  क्ब्ज़क  जप्त

 क  रन्नड़ा ज्ञ+-  ज्ञ ज़ा ब्लड़र-  कक)
 हक,

 हब. एफडज्डशज़न्न्ज़ड़ा व्करत्ड़ब रहब ज़डत्ह़ा सत््ह़र एफडट ब्शज़ा वज़ ज़डत्डछज़दड़ा स्लनरक्षज़ापड़ा वज़ 3ज़्ज़ात्डछरडत्क त

 TRS दब  ह  .क  ‘ह  अकप्क्ष  करब्क्  SRR  उतकर  दबक  कह  उड़हप््  ज़्दकन्दन्कलइकत्क्र  उप्क्ष्क  अर  रहब  ह-,  कह  ह.  वितरक  उर्वरक हा,  ह.क

 कर
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 THE
 कक  कक

 करक
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 मक  इड़ब

 ई द  के  कार  ।  SERS
 सक  एक

 कया:  की
 कदब्क  बाक

 काकल
 इबज़्डब  इइश्हब्क

 ऋककका  फा वक ब्ज्लं,  इरहग्डृट  ह-,  उसक  हर  कद कह दूर  कलडर्  क््हक  कहृक्च्क  करबहब

 रवृ्डह  कढ़क्वइह  ग़डइह्न  ह+  उपहार  कक्क  कदकव  VEE  रहब  ह,  इस्डक्कक-  ककककककासह स्  TEEN  पर  न्ह्7  हद्दइह्न  हु+।

 क़रक्कब्ट  ,इट  परक  रख्डब  ‘वब्ड्ध्व  नक  बड़  दद्वड़  SIS  SS ह  GRAD  अडप्क  कलवनरता त  कार  दक  ह-  :्क्न्करएक् न  एक  प्हारकब त्कक शकूक कक  भ
 डड्दज़्हक्क  नका -1  क्च्  क  कट्क्ब  ह  |  कक्  अभ्कहक्ी  स्कक्ह  इड्क्कल  अकहष्हन्क  स्कब  अकड्कक,  इम  ह्ड्क्कड़  क्क  ‘अककक्ककककक
 पिर

 सपर  BERS.  भ  क  कक्
 हड्ह

 क  वार  ST
 ख़्दबड़्डब

 ci  a  lg  inh
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 (बना
 एक़्क

 क)  [श्च्कत्क ध

 -ड्क  ककत्कत स्ब  इड्डुक्क  2004-05  त्कब्व्काज्कट  ऋब  अकन्क  इकन्क  क  3057.0  त्क्रकडड  दृष्प्हटब  SIS  अकहब्हटन  कडुक्कय  थड़  इसक  इह

 करतर इस्क  जहह्व  क  क़ब  अ्कज़्व  VETS  इकक  स्त्क्क्ल्  क  कक्क  ग़इह  ह-  |  स्कट्क्ध  2005-2006  क  अकहब्हहटन्क  कृढ़क्क्कर  7156



 सक  इरज़्ड़  क़ड़-  ज़वबईड्डत्हय,  रहत्डर्ड़  हम्र  उन्डक्करक  ऋकहब्दक  18.5  इबड्ह्हश्त्  भ्डड़भ्डग्ड  ब्वत्ककइत  ज़्हड़त्डर-  ह+।  इसक  ब्कज्कट  SS  7100.0  इरड़ब

 हक्ल्क  कझ्कव  अहक्क  +]  अ््त्त्..  इहत्डड़  GS  डड़बड़  अकप्क्  तरष्क  नज़्कर  ग़क़दह्हह  हद  हम्र  इस्कब  तरह  स्वब  अकज़्क  अकज़क्ककद  वकान

 कबक  ऋकन्दरकक्क  ह+  SRR  इसका,  कद  रब  अाल्हख्का  स्हह  ककज़्क  क़ड़ड  अक्हक्दक  ख़ब  SERN रक्  ध्वन्य  SANS

 स्कव्कड़ा  स्हरक़्क  कहत्कक  ह  कड्कक्  ह  इल्ह  ररक्क  क़क्  ककब  स्कक  कवहड्हह  अदकह्ह्दक  अक््धक्कत्ह,  कहड़क्  कब्टझ्क  इवइटकूस्व  कब  अ्द
 ह  ह ,व्हस्हरूद ह". रन उ  पणि  ।  ह  ह  स्हम्करह-  हद्द कद  ककक  कमी  क  हरह्  अह्हस्ह  कदक्कन्क  ट [0  ज़डरहगह  कक्क

 cASAt  A%oASBA%  cE  BA%oDA®A%0A%o  =A  %oBA%e  EA%Ax  ArA%A@A%ABA%A®  BAMEAR  A@A%ABVA%MA%0A%0A®
 BA%0EA  +A%0A  A%AA%A®  ={A%ALA%AnVA%  BAY  EA@A% AA  %0A2  VA%A%  A®cAn  cA©?  ह.  कहरक्  कहकहकरलाक  क़्हत्ड

 इस्क  ब्कज़्कट  SS  ऋकहब  ज़्डड़ब  क़इब्ाककी  करक्र  न्ज्पु  हकक्हस्क  स्ह  इड़ज़्ड़  कड़  कता करत्क  हम  हाइक  उस्क  रहरड़ब्क  SIS  SF
 क़ड़  TERS अ्वक्प्क  कक्  प्कहद्रह्च्छ्छ् दह ह+।| दक  ह-  |

 MADAM  CHAIRMAN  :  The  next  speaker  is  Prof.  Mahadeorao  Shivankar  not  present.

 Dr.  Chinta  Mohan  not  present.

 Shri  Ajay  Maken.

 SEE  हज़रत  हम्र

 MADAM  CHAIRMAN:  Shrimati  Karuna  Shukla.  Shri  Ajay  Maken,  you  can  speak  later.

 SHRI  DEVENDRA  PRASAD  YADAV  (JHANJHARPUR):  Madam,  |  am  on  a  point  of  information.  Usually,  the



 Members  are  called  on  the  basis  of  the  numerical  strength  of  the  party  to  which  a  Member  belongs.  न्इह  पहर  प्हरड़

 क  उछ्क्कइह हल्ड़। हल

 क़रन्क  कड़  ्हस्ह  पदक्कन्क  SNS!  हम  इूूकत्त्..  इहक्क  ज़कक  SHS  ‘द  कृड्दझ्वन्कब  इड़हत्  हल्ह  कडुक्क  उन्दकन्क 8  ज्कदश्कक ह,  2004  क़्ड़ब

 ज़ककककहम, ह,  तक्क  उद कच्छ दर  अकहध्क  हक्क  ज़डकत्ककक  ह  |  व्कहड्द हन ह  GESTS अककच्कह  CSN  कड्बच्दहर,  अज़्स्क  न्  SSR  as  कड़  अ्वक््क  हू

 VERSES TERN  पहरर्  ह  |

 CHAUDHARY  LAL  SINGH  (UDHAMPUR):  You  are  absolutely  new,  there  is  no  doubt  about  it.

 शव:  कक  करूक  ककक  |  कहन्लक्त्क  कहबब्दु्कब,  ह  इस्कबछम्क  स्कदन्क्.  इब  उडबूयकन्यन  क़ब  ककए  कज़्हब्हलर  हददइह  कडल्  उपचार  स्क
 ऋक-.का :क  इकत्ह  क़हड़  ग़डइहन  थ् 1।  ज़्दूब्क  उद दुस् कह दक  पर  उलका  नकद 1  थ्या 1,  उसक  स्ड  हट  स्,  अककड्न्ककी  इदस्ट  न्ह्ह  लकदक  थ्ल्माति€&]  (्य
 क़ृध्ुन्छी

 श  कक  अरूक  इक़्क  :.  इझ्क  अड्न्ब  बहत्क  कहन्क  एकक  अहव्स्व  कड्ड  झभ्कर  +  इस् कक लाकर .  इददझक  ऋइड़डन्ब  ध् 5  अकड्हक्कक

 *Not  recoded

 स्ल्रब्क  जकए  नक 'क़वहड्7  WHOSE  अकज्कइदब  कड़

 हा  इदन्ड  एकक  ज्टडजदन  स्व  हय  अहक्  इलहट्य  वकार १  इह  SS  ब्ड़त्व  कहक्  |  ज्कदकह  इक्  एन्कड़क्क  स्हरक़्क  SS
 -्ड़त्  ह  ककरकततलरकरतहल रस्व  दबक,  .क छ:  कझ  SS  कहट्क्ह  कभ्क  रहब  ह+।  उस्ह  क  कल्ह  ब्डन्क.  ऋ्रत्ड  अटझ  इड्बहहरक दल

 tele  -स  द्ड्श्क ९ क ल  Seer  कक  घपला
 यय  ए  तयब

 क  ।  छिभ्द्नब 50 बर्द, जज्  ;खल्लड़  ।  वनिन  क  कसकर  कपक  हरक



 क्ज़्हस्व्  ड  अड्ड़प्न्ह  कहक  हा  अक्क्  द.क  इत्डन्ड  ‘कहक्,  क  इ्कज़्हझक  + प्लादद्रहच्छकन्कन व्डाडभ्द हम ऋरभ्क  दम  5  कक्रकम्वरलरता्ल रक  ‘कइहृक़  क  कह्क्हकक,
 GE एकक  डहन्ड  न्ह्7  ह+|  :कहक्,  इृस्वलभव  न्अहक्  हम्र  अ्कह  कल्रभक  हम्रत्व  हृक्  कन्हक0  बन्  हम्र  डड़्  ‘अअहहान्हलरहक
 क़्ड़  कजत्क  अर  रहब  हम  एन्कड़क्क  स्हरक़्कह  न्ह  अहान्नलहक  क  ज़ड़  करन्हड  क़ड़भ्हक-,  कहम्कतकरतररा, स्ब  STS क्कक  पहभ्  200
 .ढष्टप्डए  स्ह  ख़ढ़वक्कर  500  दष्ए  वड्धक्ुरकक  SGN  कलाकर  500  दृष्ए  स्व  -ढ़कवक्कर  1000.0  दृष्पए  अड्डब्ुर्ड।  अड़बप्ड़  अहान्कत्हा  क़ब  इृत्न्क

 उका ठन्यक  प्ड़त्डक  ह+।| |

 रकड़्क  SHS  ि

 उन्कक्कह  अ्हटकक  बढ़ट्  SEN  ड  अब्न्डब  उप््डज़्ड़  क्कक  TSN  ऋडध्  क़ढ़क्कन्क  एकक  अकबूर  नकद  SF  उठकर,  इसक  अकइब्र  SERS झर

 तक.  .क  क्  क  स्थबडन्क  रर्वत्क  ह+।| |  क्क्कल्न्का  करार  ककक्कीकला कर्दा  वकत  780  क  -कस्हकक  उपहार  प्वभ्ड़  उष्भ्हक्क  ह,  ज़्हक्बड्डुक्क  प
 कवक्र्दन्व  अड़फ  इहड्डक  कह  कक  उप्हभ्कडब  GF  ‘हक्हट्वक्कत्ल  90  स्कक  कक्क  द+  SEEN  UPS 40  SS  हड़  हड़ब्ड़

 "
 अड्डस्हर  न्ड  इक्ककक्कहा जददा  क  Ws  अबहरड़,  हरन्ककक  ‘हड़  (*  जन्क  जहएग्ह  |

 अक््धक्हा  ऋ्वबह्न  TSN  कहन्क  रहत्  हम्

 16.00  hrs.

 कड्द  कहब  GS  कब्ज़काकह  उ्भ्हब््क  करकाहाक  अड़हष्  इ्रकत्कक  हक़्वझ्कव  इक



 क़र  रहा  हड्

 श  द्ब्व्ह्न्न्द्र  पवस्क  ख़्कद्क़्व  :
 करक  न्ह,  इन्दर  प्कहझ्क  थ्कका

 स्ह  ऊछ  SES  इन्हक्कब  ककद  अक्वक्कक  नक्शे  ह+|

 MADAM  CHAIRMAN  :  Shri  Devendra  Prasad  Yadav,  he  was  on  his  legs.

 ...(Interruptions)

 SHRI  DEVENDRA  PRASAD  YADAV :  It  is  decided  on  the  basis  of  the  numerical  strength  of  the  Parties  in
 Parliament.  ...(/nterruptions)

 अ्हक्क  जड़  कड़ब  क्कबह  कक-रभ्क  ्कक-रट  कक२  अककड्वक्कक्  नकद  ।  द+  क्छ  वह  छठ  प्  अ  अकरश्हन्क  तकका  बजत्क  दर्रा  इइहच्ह्

 कह  2006  तक्क  अड्न्ब  अस्क  बकल रश्क  दब्स्कत्क  10  स्कक्झ्क  एकक  ज़ककब  फ़क््टड  हस्ुब्त्छकं ह+, ह,  एक़्क  हब  तक  क़श्ड़कन्  CERN  दल्  हरब  प्ड

 क़ह  TH  हरक  न  कर  |

 छ:  पदड़करइ-्ह पहर  हद्व्ड  |  इकुकत्क,  कहन्  ज़्ड़-  नब  कक्कक्क- क्क  इडक्क  3644  GAMES ढषटप्काए  इृड्झभ्ड्प  फा  वत्कब्ज्क  GS  कडुक्कए  उप्कल्  इ



 ग़हए  हम  उपहार  10216  करबब्ड़  डुष्प्कए  ऋब  क़क्कए  कहटड़दक  अड्क्कटकब  इट्ब  |  उन्कव्कक हह  छद  क  स्व्हहत  कड़ब्टकक  ह+  |  ह  कहरक  स्क्रत्ककर न्

 कड्छभ  रक़्क  कह  क  कहरत्क  स्हरक्ह  न  अडप्न्ड  अकष्क्वक  उवन्त्दरकहटहकरक  स्तकर  पहर  कदकव्श्कत्क  कड््कटक्  ह-  |  भ्हरत्क  क्क्क  ्हक्कक

 स्क 1.  कट  हद्वउ्डब  उस्क  क  इड़्ड़  कड़  एकता  इद्कइ  ज़्क्लक्कत्क्  द+  SST  स्वाड्रत्क  अक्क  स्हहथ्क.  क  कद्वभ्कहय  ‘त््ब  ह-  |  ककक  कह
 करि तकका  ककत्क  अक्  ह+  SeRy  ORES  कलकड््हकन्  नब  स्टह्टकल्िकल्की  पवकटह  हक्व्कप  स्ककइन  क्यक्ब  |.डराज्कुस्क कड कुड
 रककाि कहझ  इुड़छभ्ब  फ़बहच्क-छ  स्कक्झ्  स्व  क़्डह  झ्क  थड़  रडलएस्काए  भह  थ्  रज़ाकार  रक््कय्व  भ  थबड़  उस्क्  SE  भहरत्क  क़्ड़  छठक्क

 न्हक्  ह+  ज़हब्  क्डड़भ्.  SS  कब्बड़ह  हरबहन्क  (ह  ह+  तब  इल्रक  कर्हरु्व  दब्रू्कत््व्  द+  क्  भहहरत्क  कड़  इब्डड़भ्ड  जब  कहरब  कड
 क़क््  स्टग्ड  ह+  |  जकब  स्टग्ड  भहरत्क्क  कड़  न्वक्ककभ्क  जब  अरब  EE  |!  ह+  कहब  स्ककर  ददक्ड्धन्हय्कब  अकप्वन्कव  द+  |  अड़जज़्व  कहरक  दद्
 कजाक,  डब  कहरत्व  कड़  अ  कस्क्  डड़न्ड  स्हब्स्क  ज़ष्हृच्  स्तहर  पर  ह+  |  अडड़ज़  इहकड्डयकक ना हकड़  गर्व  अक्का  दब्ख़्डड
 ज़्डबत्ठड  अककहर  ह  .क  उकन्त्द्रदहटहकरक  स्तह  कर  दब्क  तड़ब  इहकबड़य  बबइन्डव  हकइफ़्कन्क  उभ्कर  क़र  अकक्त्  ह,  इहकब्डक्क  क्कर्ल्कल्क
 हकहा्कल्कहक्ी  कड्धन्क्झ्ह  कहक्क  ककत्कह द+  |  इस्क  स्ह  रत  स्कक्््  हक्  जडुकातकुक  ह+  कल्  भकहरत्व  व्कदब,  उभ्हरत्कक  हमराह  अकक्वक्क
 ककिकिरह कब  रू्क  डब  दब्ख़क  रहा  ह+  न्य  क्क  इहकबुडड़  कर्वरक्क  हकड़ा  इबड़न्क  |  11  |!  पदक  ह,  ‘कहरत्क  अड्कस्  बड़ब
 दशक  Wer  शकरा  ऋक़क  क्ब  इड्बछभ्ी  इल  कन्कद  अक्  दब्खक्क  जकन्ककक.क ्  कह  अकक्ज़्क  तक  .क  स्ड  क  .क  नकद  1  cee ee  ह+  |  कह  ह  कडक
 स्हरब्वहर  कड़  कि-ल्हा-हक कड़क  उप्कम्करडा  [ब्य  ह+  |

 इडृव्श  इूड़  अडप्न्ड  ख़इबह  हद्इहन  ऋ्रड्धहवकक  TSX  स्क,  डड़न्क  ककन्क  ट्रेड  अ्कए  अकक्ज़क  कडड़न्ड़  ककहकछ  GS  ज़हरूरतकह ह+  |  इस्कक्ब  बक्कए

 नालए  यक
 ज़्हरूरतकह हा  |  इडड़ज़्ड  इ्डड़न्ड़  कड़  कहक्क्कक  कसार  बाल्तिीरताता कक्क  ज़्हरूरत्क  अड़ड़  इबहब्ड्धाकव  स्वदध्क  SES

 :कप  पकाकर  कब  कदध्कह  क़्ब  नकद  ।  SR  कक्कत्कक  |  न्ग्प  इहरड़  स्हरक़्क  EE  कबडन्कभ्ह  ल तक  GE
 रक  TRE  ्डान्कक  OEE  ब्ड़त्ड  कहड़  ह+  |  हस्कक  स्वक्झ्क  जारक,  इ्न्हब  अ्रझ्क  भ्  क्हब्  कक  ....ऊ  अ्बक  न्ब  ख़ड़क्क्कक

 ह  शकक्षकक्कक कक  ह+  |  इर्कप्कक  स्हब्स्क  हड़क  व्ककरण्क  ह+  द  .दर,  स्ारसद्धा  कच्कइईराक  स्ह  कटर  हब  रवद्रध्ककर  हद्न उच् हन ह  उचककर  9  प्रस्व्ट  क़्ड़
 ग़्डड़ब्ड  हद्दइह्न  ह+  |  रह  ऋरक़्क  कड़ह  ड  ह-  GRR  कह  1995-96  कब  क़कद  STN  क़्वड़ड़रग्ह  USN  ह  इत्डन्कड़  ज़्बबदक  ग़्हब्यड  अड़ड़ज़्ड

 VRPT कर  इजश्कक्  हड्हब्त्छक हन ह+  |  ज़्हक्क  VRE क़जक़््क  हड्ब्त्छकं हन ह  तड़ब  उस्कत्कका  ज्काकह  .स्हार्द्प्बं  +  क़्छडरग्  सका  कटर  भ  झ्कक्त्कक  ह-  |

 अजज़्क  स्कक्द्हस्व  स्कात्क्ट्र  स्टब्  अ्रक्ा  ह-  |  ककदब्हस्क  कातकर ,  हह  SE  क््करक  इडुज़्डन्ड  ऋ्रज़क्क  पहर  कडफ़्ब्ड  करत्क  हम  क़ब
 स्टब्ड्धककड  नहक  ह  नज्म  कह  स्टकरह्रन्रतिटरक्कक  इब  डड्भ्  स्वक्कत्कक  ह,  ज़्हब्ड  ह.क  इ  न्हद्प्  क्वड़रकी  NGC,  इहड़र  टहब  रक् व्कटर
 प्हर  इड्डडप्ब्ड  करन।  इस्क  क़हर  ह  करक्  स्हरक़्ब  इसक  त्रप्  उ्बड़न्क  दूब  रहक  ह,  ज़्डहहब  कस्ट  क  द्य  क़कब  तक  .क  क़रन्हड  SIS  स्हक्कझ्  हड़
 रड़  SHARES ग़दड़कूसक  सिड  अ्वट  हड़ब  -  प्ककइन्करक,  कहा  कइड्ध्हस्ट्र  न्ब  इस्कक्क  क़ईब्कक  SHS  ह-  |  रव्रव्ककर  न्ब  इस्हक़्कब  इडभ्हर्
 i  दा,  -  र्ब्स उरद  का  कन,  कर कल सक,

 ही
 ia  द  करे  ।  उत्सव-  eevee

 नक
 ओकादा

 ह+|

 थडफ-।

 इड्त्,  क्ड़-  ज़्ड़  न्डब  अड्प्डन्ड  क़्कछभ्  कज़्का  भ्करकण्क  ह  प्ड़न्डह-  एकक  क़.  कब  बहरब  कब  SUAS  थडका  ह.कहरब  दड़क  हू
 कक्ल्क्छक्  रमक  स्ह  अन्डड़  तकका  तक  Se  eee]  द+।  न्ग्प  दक  SS  कक्क्हकह  अकका  1100.0  बड्ड  क  ल्काकभ  (ः  ह+|
 न ह...क  दबक  क  जद  कक  ह  हड्द  अहक्कह  उस्कत्कब  एकक  इहृड्हश्व  र्क्कहहझ्की,  कक्  स्टजब  करन्कक  इद्ह्ष  कर  तक
 ह  इहर  कहस्व  44  अड्ध्हयन्ही  क्हलकहकक्ी  इ्टर  कवन्कक  उ्भ्हक््व  दैनिक।  इस्क  कबहस्कहब्ज  सक  प्हडु्  टला  वकत  100  डाक्टर  प्डड़न्डड़  प्र
 ककदन्  हट्कहप्  (ः  अड्धक्छभ्ह  परक़्कहर  रब  ककन्कक  एकक  Gp  tee  करत्ककक  अद्7  तक  स्काय  ज़क  गहक्उहड  कडट्र,
 स्हरक्कब्  क़कटर  कब  अब्क्कह  हर  क्रत्कक  ०्,  ्वब्वड्ल्ब  नद  रब्हक्वकट्र  क़्ब  अकवक्कहर  पर  नका  1  करत्क्क  cael]!  एक्स्कक्  अहभ्कब  ककर  OSS
 ह+  क्  हडहर  सहरक्कहर  अककन्क  कब  कद  इड्त्  अहश्क  जक  नब  रक़्हक्हट्र  क़्ड़  अबद्र  स्क बन् था  ।ज़  ट्रस्ट  कडक्कय्  ह+।  ह.इर्क
 क््कत्कन्कक  कजट्र  कह  भ-ड़क-ज़्कहझ् हक  उन्हब  कारण  बरच्कक्  क्कय्क  ज़्वहबड़  व्हाट्स  हकरव्कदा [स्टग्ढ क  स्टग्ड्  अककर  कब्ज़क  स्ह  छ+स्कुड  GS  ज़्वहब्ड़
 इस्कक्चब  इड्भ्हट  न्हरबड़  न्ट्कक  स्वीकार  -भब  ककक्कर  क़ज़क्कत  ES  WEES  एभ्ककब्कब्ट  अत्कय्कब  ह  |  इ्क्छभ्ह  CES  0  कहर  कहृत्त्,  क्ड़-  ज़्ड़
 न्डब  कहक  SS  अक्क  इसका  स्ह््द्वरक  SS  -द  कत्  ऊ  अडन्ड  कझ्बक  ह+।  अकगकर  कक्कस्कक  क़क्ज़  हर  इहहड़ट  (ः  त्काडब्व्कह
 TEES कर  ः  दईककड  अक्क्  दबक्  She  ब्च्  क  झ्क्ड़क्क  हड़बड्क।  ्  डड़न्डड़  कड़  CEL  ह.क  अहभ्क  स्ह
 हड़बबड-

 क्कक््क,  बकब्दु्क  ड  एक्क  बत्क  क़ह  क़र  अककक  बढ़क्षक  चहल्हागकक  इक़्कहलन््ि्कक्क हस्ट  एह्टइस्क,  वा वसाड्स्कन्क  नडब  2001.  ह  एकक

 "India  was  the  world's  economy  in  the  first  millennium,  producing  a  third  of  global  GDP.  By  1500  its
 shares  had  declined  to  25  per  cent.  It  further  lost  its  share  because  it  could  not  catch  up  with  industrial
 revolution."

 क़कम्दहत्हर,  .  इब  कह  श्हब्र  घ्कटत्कार  25  प़रकरात्वरकत्क रह  ग़्ह्बह  ह  उच्हक्हार  अडड़ज़्ड  ह  कहरक  दबक  अइहडर  SS  ब्लाक  ग़हड़बक  ह,  डक्क्कलााक



 क़न्टहह  क़्ड़  इब्र  -ढ़द्रहक  ह+।  कह  स्हहब  SSE हृद्वअक्  हक्ब्ड  इहड़क्ी  _  टहटबझह  .क  द  .क  ददकर्ह्लक क  अकन्टक
 दब्बडब  कब  स्वथ्क  नकद .क  रक  नकद  &  इड्ड  कभ्कबक्कर  न्कहर्दा 1  च्डम्द  स्कक्ब  उसक  -कन्नीनक  .क  ह  S  कड्धसकक  न्ह्7  we  eel  Se  कह
 स्कह  उदक  रहबक  ह-  ज़्हब्  द  .क  भ्क्कक्ड  इक्रन-हाकत्क  पदर  क्हभ्ड  रहन  |  अकब्  उसक रख  हटक  क़्ड़-  क़कड  SE  दर  क़रन्ब  क्कस्व  हटब
 अडड़  ग़ह्ब  ह+।| |  किहरत्क  जलाकर  स्क  स्दप्हर  कककिताल कन्क  स्कत्कत्कक  ह,  कहड़  जकड़कसकक  एकक  कड्डहकइह  दडब्स्कत्कत्कका  ह+,  अकरहर  ह  .क  उस्हड़
 प्द्वरहन्कर्क  ग़भ्हत्र्क  पर  नक  च्भ्डब  इस्कड्हक्क  द  करकक-  स्करक़्कहहर  कड्डक्छझ्व  एक  स्हझक  स्क  स्क  हय  स्क  कुर्क  पर  न्हर  व्कर्रकह्व्क .कक  एकक
 ज़्कबन्कव्कक्रक  दककक  रहत्डड़  ह+|

 7025  त्करकडड़  ढृष्प्टब  थ्  ज़्ड़ब  2004-05  क  बढ़ष्वर  8225  करकबड़  दृष्टप्हय्व  हड़ब  रहबक  उपहार  अकहभ्क  सझ्क  क्ब  इडहट  13928.0  त्करकड्ड़

 इन्कक्कटकहक, टक  क  हब  टह  11.3  हस्हन्टकलहह क़क  2000-01  क  CS  डन्कक  11.3  प्रस्क  टकब्टझक  भ्डड़न्ड  अकउ  भक  ख़च्कह  |  ककका  अड््भ्ह
 स्वभ्क  इन्कक्कक्ककक्क स्ह  कुर्क,  BB  रह  11.3  शहकन्टक्त-कटा स्हब  कटक़्  10.4  प्हरस्डब्ट  हकब  ग़टबक्।  कबह  2002-03 .  क  :ह  3क्लक्र  घ्छटव्क्र  10  प्लार्स्कन्ट  हड़ब

 प्कहभ्क  इन्हड़  उका कन् यन  इड्ड  हरब्बन  डब  क्हक्  -  दब्ख़्डन्कब  कहछड्हए  कु्क  इन्हकल्ह  रज़्कल  उकन्क  इब  कहब्न्ड  क  अड््न्कब  स्क  सरक,  डब  कटड़क
 क़हटकहा  इ्क्क्  उस्कत्कब्व्डाकाद  इन्हब  ह  इस्ड  व्भ्ह  कलछन्क  क़वइकडहा  |

 KUMARI  MAMATA  BANERJEE  (CALCUTTA  SOUTH):  Thank  you  for  giving  me  this  opportunity  to  speak.  |  rise  to
 oppose  the  Budget  though  |  do  not  have  any  personal  grievance  or  anything  against  the  Finance  Minister.

 Whichever  Government  comes  to  power,  it  is  its  constitutional  duty  to  present  Budget.  The  Government  has  the
 freedom  to  frame  its  own  Budget.  It  is  not  possible  for  me  to  discuss  earlier  Budgets  presented  before  the  House
 because  of  paucity  of  time.  |  would  rather  concentrate  on  specific  schemes  and  proposals.

 |  do  not  think  this  Budget,  as  Shri  Manmohan  Singh  had  said  on  the  day  Budget  was  presented,  is  pro-people
 Budget...  सड क  प्डहभ्डब  ह  -झकबक,  न्हब  स्कब्च्ध  थड़  बज़्डट  एकक  हड़थ्ड़  हड़बड़ड़  ग़्हरड़ब्क  कड़  स्ककथ  कब्ड्डक्कन्क,  कद  SE  दब्ख़्ड़ड़  बज़्डट
 क़ड़  इक्क्क  स्टडीज  _डॉट  कड़  स्डहथ्क  This  is  very  unfortunate.  Though  |  do  not  want  to  say  all  these  things  yet  |  am
 compelled  to  say  it  because  |  know  the  financial  problems.  We  know  the  problems  faced  by  our  country.  The
 Government  is  going  for  globalisation.  |  would  like  to  know  from  the  Finance  Minister,  whether  in  the  name  of
 globalisation  are  we  not  going  to  finish  the  interest  of  common  people,  the  farmers,  unemployed  youth,  salaried
 Class,  including  senior  citizens.

 First  of  all,  |  would  like  to  point  out  the  unusually  high  rise,  one  of  the  highest  in  the  decade,  in  the  non-Plan
 revenue  expenditure.  For  the  year  2005-06  it  has  been  estimated  at  Rs.3.31lakh  crore  as  compared  to  Rs.2.96  lak
 crore  in  the  RE  of  2004-05.  This  leaves  a  lot  of  questions  unanswered.  It  is  a  significant  jump.  The  reasons  for  such
 a  jump  are  not  clear.  Budget  at  a  Glance,  Page  no.1,  51.  No.1/3.

 My  second  point  is  regarding  plan  capital  expenditure  which  in  2005-06  is  expected  to  come  down  from  Rs.47,714
 crore  to  Rs.27,515  crore.

 The  reason  for  sudden  decline  in  the  plan  expenditure  is  not  clear.  |  think  for  this  reason,  the  GDP  growth  may  lead
 to  more  unemployment  problems  in  the  next  few  years.  You  will  appreciate  that  every  person  of  this  country  loves
 the  people  living  below  poverty  line.  The  Government  has  started  giving  cards  to  them.  It  is  also  giving  subsidy
 through  Public  Distribution  System,  Food  for  Work  Programme  and  several  other  programmes  including  Mid-Day
 Meal  Scheme.  |  do  not  know  whether  the  hon.  Minister  is  trying  to  fool  the  people  of  this  country,  but  this  is  a
 serious  complaint  which  |  am  having.  For  the  Rural  Employment  Guarantee  Scheme,  a  sum  of  Rs.11,000  crore



 have  been  provided  but  for  providing  100  days  work  to  BPL  families,  you  would  require  Rs.40,000  crore.  ॥  means
 like  the  promises  of  the  last  Budget,  this  Scheme  will  also  not  be  implemented.  It  is  the  greatest  joke.

 As  regards  borrowings,  earlier  the  Central  Government  used  to  borrow  for  the  State  Governments  and  around  70
 per  cent  was  given  to  the  State  Governments.  But  now  to  save  Rs.19,000  crore,  they  have  said  that  the  State
 Governments  can  borrow  the  funds.  There  are  some  poor  States  and  there  are  Union  Territories  also  which  do  not
 have  the  capacity  to  borrow  the  funds.  |  think  this  is  a  big  disaster  for  the  State  Governments.  Of  course,  now  they
 are  able  to  borrow  from  ADB  and  World  Bank.  There  are  so  many  problems  before  the  country  but  we  are  talking
 about  Bharat  Nirman.  Of  course,  we  love  it.  Some  are  talking  about  ‘Desh  Nirman’  or  'Swadesh  Nirman’.  You  are
 going  to  serve  the  country  through  some  programme  and  you  are  talking  about  Bharat  Nirman  and  Bharat  Darshan
 and  you  are  saying  that  you  are  going  to  save  the  nation.  What  is  this?  You  are  allowing  the  State  Governments  to
 borrow...(/nterruptions)  You  can  say  anything  to  me  but  you  have  to  reply  to  the  people.  You  please  listen  to  me.  If
 you  are  not  convinced,  you  can  oppose  it  when  you  speak.  |  am  telling  the  factual  position.  |  may  be  wrong.  You
 can  correct  me...(/nterruptions).  You  do  not  try  to  disturb  me.  Please  sit  quietly.

 MADAM  CHAIRMAN  :  You  please  address  the  Chair.

 KUMARI  MAMATA  BANERJEE :  As  regards  FDI,  |  want  to  know  the  opinion  of  the  Left  Front.  What  about  74  per
 cent  FDI  in  telecom  sector,  74  per  cent  in  the  banking  sector  and  74  per  cent  in  the  civil  aviation  sector?  Can  you
 differ  with  me  on  this  point?  Everyday  you  say  something  on  the  television.  |  cannot  accept  that  the  Central
 Government  is  doing  all  these  things  without  consulting  the  Left  Parties.  You  are  having  lunches  and  dinners  with
 them.  You  have  allowed  them  to  do  all  this.  You  say  something  inside  and  you  say  something  else  outside.  You
 stop  this  double  standard  and  this  hypocrisy....(/nterruptions)

 MADAM  CHAIRMAN:  You  please  address  the  Chair.

 ...(Interruptions)

 क्  SS  व्कदटण्यक  हदक्  :  रम्ककक्क,  अहकब्दकक  ज़हब्ध  भ्डई-  क  कब  ज़ड़-  क्रड़्डन्हब  Se  अक्कए  ख़्ड़ड़ह  हड़न्ड-  हम  तड़
 स्वाद  इन्डब  स्ब  स्कदस्टक  ख़ड़ड़ब  [  ककतम करन्क  कक्कत्क  हम्र  46  (टडुव्ध्डडन्ड)

 KUMARI  MAMATA  BANERJEE  :  Madam,  is  it  proper?  When  others  speak,  we  listen  to  them.  This  is  not  proper  and
 this  is  not  fair  also.  They  are  not  allowing  me  to  speak  ...(/nterruptions)  33555  कट्ड़क  कबड्हझ्कक  उचककर  GEES एकक  कहत्
 ARE ह 12  AE}  (eases)  |  am  also  a  member  of  the  human  family.  You  do  not  say  like  this.  |  lead  a  party  where  there
 is  no  difference  between  man  and  woman.  We  do  not  differentiate  like  this....(/nterruptions)

 Madam  Chairperson,  what  is  this  nonsense  going  on?...(/nterruptions)

 MADAM  CHAIRMAN  ।  It  is  not  proper.  Please  maintain  silence.

 ...(Interruptions)

 KUMARI  MAMATA  BANERJEE :  Truth  is  always  bitter...(/nterruptions)

 SHRIMATI  JAYAPRADA  (RAMPUR):  Madam  Chairperson,  |  seek  your  permission  to  make  a  point
 here...(/nterruptions)

 MADAM  CHAIRMAN:  She  has  to  yield  before  you  could  speak.  She  is  not  yielding.

 ...(Interruptions)

 SHRIMATI  JAYAPRADA  :  Madam,  |  want  to  support  her  only.  When  you  are  giving  chance  to  everybody  to  speak,
 then  she  also  should  be  allowed  to  speak.  But  when  she  is  speaking,  why  is  everybody  howling?  Please  allow  her
 to  express  her  views.  This  is  freedom  of  expression.
 KUMARI  MAMATA  BANERJEE  :  Madam  Chairperson,  |  am  grateful  to  Shrimati  Jayaprada  that  at  least  she  has
 understood  the  reality.

 Madam,  my  next  point  is  on  the  tax  proposals.  For  an  income  above  Rs.  2.5  lakhs  one  has  to  pay  30  per  cent  tax.
 Before  cut,  savings  account  interest  on  income  is  3.5  per  cent.  After  cut,  it  is  2.45  per  cent.  On  SBI  fixed  deposit  of
 above  five  years,  before  cut,  the  interest  is  6.25  per  cent  and  after  cut  it  is  4.38  per  cent  which  is  lower  than
 inflation.  If  anybody's  income  is  in  the  20  per  cent  bracket,  that  is  within  Rs.  1.5  lakh  to  Rs.  2.5  lakh,  then  after  cut,
 the  effective  return  is  6.25  per  cent  and  interest  would  be  reduced  by  five  per  cent.  If  anybody's  income  is  within  the
 10  per  cent  tax  bracket,  then  after  cut,  the  income  will  be  reduced  by  5.63  per  cent.

 Madam,  the  salaried  class  people  will  be  affected  because  of  the  withdrawal  of  standard  deduction  of  Rs.  30,000/-.
 Senior  citizens  used  to  get  a  rebate  up  to  Rs.  20,000  in  income  tax.  But  the  same  provision  has  been  withdrawn



 now.  This  will  put  a  heavy  burden  on  the  senior  citizens.  They  were  exempted  from  paying  any  income  tax  on
 interest  earned  up  to  Rs.  12,000  per  annum.  This  also  has  been  withdrawn.  Salaried  class  people  will  not  get  any
 tax  benefit  on  their  retirement  amount.  Now  they  have  to  pay  tax  on  interest  earned  from  General  Provident  Fund
 and  pension  amounts.  |  strongly  believe  that  this  Government  is  least  interested  in  providing  social  security  to  the
 citizens  of  this  country.

 Senior  citizens  whose  income  from  pension  was  up  to  Rs.  1,72,000  were  not  required  to  pay  any  income  tax.  But
 now  they  will  have  to  pay  income  tax  of  Rs.  2,244/-.  Employees  whose  income  were  up  to  Rs.  1,42,000/-  they  were
 not  required  to  pay  any  tax.  But  now  they  will  have  to  pay  an  amount  of  Rs.  4,284/-  as  tax.  ।  working  woman  whose
 income  was  up  to  Rs.  1,47,000/-,  she  was  not  required  to  pay  any  tax.  But  now  she  will  have  to  pay  an  amount  of
 Rs.  2,244/-  as  tax.

 Sir,  Governments  face  economic  crisis.  Everybody  will  appreciate  that  aspect.  We  all  can  sit  together  and  discuss
 such  problems  and  decide  something  in  the  larger  interest  of  the  country.  But  the  problem  today  in  our  country  we
 are  unable  to  properly  make  use  of  the  assets  that  we  have.  There  are  hunger  deaths  taking  place  in  my  own  State
 of  West  Bengal.  In  Amlasol  in  Midnapore  district,  in  Jalangi  in  Murshidabad  district,  in  Chanchol  in  Malda  district,
 and  in  Bandowan  in  Purulia  district  a  lot  of  people  have  died  because  of  hunger.  The  people  who  died  they  all
 belong  to  the  below  poverty  line  families.  They  include  women,  children  and  people  belonging  to  the  Scheduled
 Castes,  Scheduled  Tribes  and  the  minorities.

 Madam,  |  am  grateful  to  Shri  Sharad  Pawar  that  he  has  replied  to  a  letter  which  |  had  written  to  him.  In  that  letter,  he
 has  mentioned  that  the  State  Government  has  said  that  there  are  no  hunger  deaths  there.  If  hunger  deaths  are
 there  in  Kalahandi,  they  will  shout.  But  if  there  are  hunger  deaths  in  Chanchol  or  Amlasol,  they  will  digest.  If  it
 happens  in  Jalangi,  Purulia  and  Bandowan,  they  will  digest  it.  This  is  the  problem  which  is  existing.  Hunger  death  is
 different  from  political  death.  All  the  deaths  may  not  be  due  to  hunger.  There  may  be  deaths  due  to  terrorism  or
 there  may  be  State  sponsored  killings.  But  of  course,  hunger  deaths  are  different  from  other  sorts  of  deaths.  We
 appreciate  it.....(/nterruptions)  If  |  mislead  the  House,  you  should  correct  me.  Tell  this  to  West  Bengal  Government
 that  hunger  deaths  are  not  occurring  in  Jalangi  or  Amlasola€_  ...(/nterruptions)

 MADAM  CHAIRMAN:  Please  address  the  Chair.

 KUMARI  MAMATA  BANERJEE  :  Madam,  |  never  interrupt  anybody.  They  know  the  facts.  They  are  people  of
 double  standards.  They  always  speak  in  two  different  ways.  They  say  something  and  do  something  else.  This  is
 the  problem  with  them.  ....(/nterruptions)

 MADAM  CHAIRMAN:  Please  address  the  Chair.

 KUMARI  MAMATA  BANERJEE  :  |  am  showing  this  book  to  the  House.  Let  the  Leftists  oppose  this  also.  This  book
 is  about  the  bank  defaulters.  The  details  are  upto  2001.  The  default  is  more  than  Rs.  1,50,000  crore.  Why
 Government  is  allowing  74%  FDI  in  Banking  Sector.a€}  ...(/nterruptions)  This  is  the  latest  letter  and  you  should  not
 say  that  this  is  also  a  distorted  one.  This  letter  is  from  AIBMS  which  is  a  Leftist  affiliated  Union.  The  figure  is  Rs.
 1.50  lakh  crore.  When  it  suits  you,  you  will  support  and  when  it  does  not  suit  you,  you  will  oppose  it.
 ....(Interruptions)  This  is  a  public  document.

 MADAM  CHAIRMAN:  Please  conclude.

 KUMARI  MAMATA  BANERJEE  :  Madam,  if  half  of  my  time  is  re  taken  by  them,  then  how  will  |  speak?  |  am  showing
 them  this  book  and  |  am  grateful  that  the  Leftist  Union  has  given  me  this  book.  The  names  of  defaulters  are  given
 here.  Now,  if  a  farmer  or  an  unemployed  youth  or  a  common  man  takes  loan  from  a  bank  and  when  he  is  not  able  to
 repay  the  loan  due  to  family  conditions  or  economic  conditions  or  other  reasons,  then  the  bank  seizes  his  property.
 There  are  captains  of  industries  whose  names  figure  here.  The  default  amounts  to  Rs.  1,50,000  crore.  They  are  the
 bank  defaultersa€}  ...(/nterruptions)

 MADAM  CHAIRMAN:  There  should  be  no  comments  like  this.

 KUMARI  MAMATA  BANERJEE :  This  letter  shows  the  details  upto  2005.  During  the  time  of  NDA  Government  also,  |
 had  raised  this  point  and  now  also,  |  am  raising  this  issue.  Have  we  got  any justice?  Even  your  Government  is  ten
 months  old  now.  Now  you  say  that  when  you  withdraw  an  amount  of  Rs.  10,000  from  a  bank,  you  should  pay  one
 per  cent  as  tax.  But  what  about  the  blacklisted  bank  defaulters  who  are  few  industrialists?  They  are  taking  loan
 from  one  bank  by  a  particular  name  and  after  that,  they  close  their  unit,  they  open  another  unit  and  take  loan  from
 the  same  bank  or  other  banks  resulting  in  the  suffering  of  the  country.  That  is  why,  |  request  the  Government  to
 have  a  thorough  inquiry  regarding  this  issue.  There  should  be  a  White  Paper  on  this  issuea€}  ...(/nterruptions)  |
 have  heard  you  saying  'no  Trina  and  no  Mool'.  You  are  not  in  the  Left  now.  You  are  in  the  right  now.



 MADAM  CHAIRMAN:  Please  address  the  Chair  and  try  to  conclude.  Please  do  not  listen  to  them.

 KUMARI  MAMATA  BANERJEE  :  Madam,  |  am  speaking  here  as  a  Member  of  this  House  and  they  are  abusing  me
 using  some  words.

 SHRI  PRABODH  PANDA  (MIDNAPORE):  Leftists  are  always  right.

 KUMARI  MAMATA  BANERJEE :  It  is  not  the  right  track.  Leftists  mean  rightists.  You  are  a  great  friend  of  the
 Congress.  You  say  something  and  do  something.  Why  should  you  disturb  them?

 If  you  are  supporting  them,  then  why  are  you  disturbing  them?  ...(/nterruptions)

 MADAM  CHAIRMAN  :  Hon.  Members,  please  keep  quiet.  Madam,  please  conclude.

 KUMARI  MAMATA  BANERJEE :  Do  not  adopt  double  standards.  That  is  why,  |  think,  that  this  Government  must
 look  into  the  matter  seriously.  If  you  have  any  intention  of  curbing  the  black  money  in  this  country,  then  why  are
 common  people  made  to  suffer  instead  of  the  black  money  holders?  You  cannot  compare  black  money  with  white
 money.  Those  who  are  paying  the  income  tax  and  those  who  are  keeping  the  money  in  the  banks  have  the  right  to
 withdraw  their  money.  But  the  black  money  holders  are  finishing  our  country  and  the  economy.  That  is  why  the
 parallel  economy  is  going  on.

 Some  States  suffer  from  bankruptcy.  There  are  good  schemes,  whether  it  is  in  the  NDA  Government  or  in  the
 Congress  Government.  There  are  some  good  schemes  for  the  poor  people.  But  the  money  is  not  reaching  the
 people  because  of  the  middlemen.  They  are  eating  the  money.  |  remember  what  Shri  Rajiv  Gandhi  said  about  this.
 He  said  that  90  per  cent  of  the  money  does  not  reach  the  common  man.  That  is  why  |  would  request  that  there
 should  be  some  audit.  Are  you  receiving  any  audit  for  the  money  that  is  released  from  the  Centre?  Do  you  have  any
 system  for  auditing  that  money?  In  my  State,  |  can  tell  you  that  the  debt  is  more  than  Rs.  1,00,000.  It  is  foreign  debt
 and  other  debts.  If  you  allow  this  to  go  on  like  this,  |  do  not  know  whether  we  will  be  able  to  digest  this  from  the
 economic  point  of  view,  social  security  point  of  view  or  from  the  internal  point  of  view.

 Last  but  not  least,  the  point  is  about  Calcutta.  It  is  a  very  important  city.  The  State  of  West  Bengal  is  also  important
 from  the  historical,  geographical  and  traditional  point  of  view.

 SHRI  BASU  DEB  ACHARIA  (BANKURA):  It  is  Kolkata.

 KUMARI  MAMATA  BANERJEE  :  What  is  wrong  if  |  say  Calcutta?

 Madam,  Calcutta  and  West  Bengal  are  the  gateways  of  North-Eastern  region.  They  are  the  gateways  of
 Bangladesh,  Bhutan  and  Nepal.  North-Eastern  region  is  the  gateway  of  Burma  and  China.  You  will  be  surprised  to
 know  that  in  North  Bengal  foreign  currency  is  used.  If  you  go  to  Government  office,  you  will  see  them  using  foreign
 currency,  not  Indian  currency.  As  it  is  a  very  serious  matter,  |  would  request  the  Government  to  look  into  the  matter.
 |  would  also  request  the  Government  to  withdraw  the  tax  on  the  withdrawal  of  Rs.  10,000.  In  respect  of  senior
 citizens,  the  status  quo  should  be  maintained.  In  respect  of  salaried  class  also  the  status  quo  should  be  maintained.
 There  is  already  a  hike  in  the  prices  of  kerosene,  petrol,  diesel  and  domestic  gas.  Everywhere  the  hike  is  going  on.
 Already  there  is  two  percent  Education  Cess.  Now,  we  have  this  50  paise  Diesel  Cess.  |  would  request  you  not  to
 increase  the  prices  every  time.  Prepare  some  action  plan  so  that  the  common  people  are  not  made  to  suffer.
 ...(Interruptions)

 MADAM  CHAIRMAN:  Hon.  Members,  this  is  not  good.  This  is  not  the  way  to  behave.  No  running  commentary
 please.

 ...(Interruptions)

 KUMARI  MAMATA  BANERJEE  :  |  am  not  your  enemy.

 MADAM  CHAIRMAN:  Madam  address  the  Chair.

 KUMARI  MAMATA  BANERJEE :  |  think  enough  is  enough.  If  prices  rise  so  high,  then  it  is  only  the  common  man
 who  suffers  a  lot.  We  all  are  representatives  of  the  people.  That  is  why  we  have  to  take  care  of  the  interests  of  the
 people.  So,  whatever  you  can  do  for  the  people,  please  do  it.  Please  do  justice  to  them.  You  should  check  the
 blacklisted  people.  Then,  |  think,  people  will  give  you  full  support  for  that.

 There  is  no  hanky-panky  for  that.  With  these  words,  Madam,  |  am  sorry  to  say:  "Please  give  me  some  instructions
 sometimes  the  directions  whether  in  this  House  |  will  be  able  to  speak  or  not."  We  are  not  the  beggars.
 ...(Interruptions)



 MADAM  CHAIRMAN  :  Do  not  say  something  like  this.  You  have  every  right.

 KUMARI  MAMATA  BANERJEE :  Please  one  minute.  |  beg  to  apologise  for  this.  |  am  asking  one  minute  from  you.
 Madam,  |  may  not  be  liked  by  these  people.  But,  it  is  also  my  Sixth  term.

 MADAM  CHAIRMAN:  It  is  nothing  like  that.

 ...(Interruptions)

 KUMARI  MAMATA  BANERJEE :  If  every  time  they  disturb  me  like  this,  |  am  sorry,  |  am  ready  to  tender  my
 resignation.  Do  not  disturb  me  like  this,  because  |  have  also  sacrificed  everything  in  my  life.  |  have  been  attacked
 ten  times  because  |  fight  for  the  people.  Madam,  |  will  not  take  any  lesson  from  the  Leftists  or  the  opportunists.

 SHRIMATI  ४.  RADHIKA  SELVI  (TIRUCHENDUR):  Thank  you  very  much  for  giving  me  an  opportunity  to  speak  on
 the  General  Budget.  My  thanks  go  to  Dr.  Kalaignar,  my  leader  and  a  senior  Statesman  of  India  and  also  dynamic
 leader  of  the  young  generation  in  Tamil  Nadu,  the  Jupiter  of  Tamils  Talapathi  M.K.  Stalin.

 |  congratulate  our  hon.  Finance  Minister  Thiru  Chidambaram  for  this  beautiful  Budget,  especially  that  the  hand-
 made  matches  are  fully  exempted  from  excise  duty.  |  also  congratulate  him  for  reducing  4  per  cent  excise  duty  for
 fully  mechanised  match  production,  and  for  cluster  approach  to  help  handloom  units  by  which  the  sickness  of  the
 textile  industry  can  be  minimised.  Raising  income-tax  ceiling  is  a  great  relief  extended  to  the  middle  class.
 Knowledge  is  power.  Our  Finance  Minister  has  very  generously  extended  funds  for  the  development  of  the  Indian
 Institute  of  Science.

 By  reducing  tax,  our  Finance  Minister  has  brought  out  taxation.  More  and  more  tax  on  cigarette  is  good  for  health
 also.  For  rural  development,  Bharat  Nirman  Scheme  has  been  specially  introduced  for  developing  rural
 development.  The  Government  has  asked  the  Reserve  Bank  to  give  loan  to  industry  and  for  agriculture  at  a  lesser
 interest.  It  is  a  welcome  approach.

 Sir,  since  palm  tree  work  is  of  a  seasonal  nature,  these  people  remain  unemployed  in  the  remaining  period.  So,
 during  unemployment  period,  they  should  be  given  monetary  compensation  and  also  group  insurance  scheme
 should  be  extended  to  the  palm  tree  tappers.  Moreover,  their  work  involved  risk  to  their  life.

 In  my  Tiruchendur  constituency,  there  are  a  large  number  of  bidi  workers.  Most  of  them  are  not  having  identity
 cards  because  they  are  recruited  mainly  by  the  agents  or  contractors  only.  So,  they  are  lacking  in  all  the  benefits
 announced  by  the  Government.  The  Government  should  abolish  this  contract  system  and  introduce  Monitoring
 Committee.

 Sir,  the  Central  Government  has  announced  a  student's  scholarship  scheme  for  bidi  workers’  children.  But,  it  has
 not  reached  the  children  properly.  This  should  be  streamlined.  For  the  handicapped  children  of  bidi  workers,
 suitable  Government job  should  be  provided.

 In  southern  Tamil  Nadu,  there  are  often  communal  clashes.  To  solve  this  problem,  our  beloved  leader,  Dr.
 Kalaignar  has  appointed  a  panel  under  the  leadership  of  (Retd.)  Judge  Thiru  Rathnavel  Pandiyan  to  find  out  the
 cause  for  communal  clash.

 16.44  hrs.  [Shri  Ajay  Maken  in  the  Chair]

 The  panel  submitted  the  report  stating  that  the  main  reason  is  due  to  unemployment  problem.  To  put  an  end  to  this
 problem,  our  leader  Dr.  Kalaignar  and  the  then  Trade  and  Commerce  Minister,  renowned  and  learned  Thiru
 Murasoli  Maran  had  planned  to  set  up  a  hi-tech  park  with  free  zone  in  Nanguneri.  This  will  provide  jobs  to  one  lakh
 people  directly  and  more  than  2  lakh  people  indirectly.  In  my  constituency's  three  districts,  namely,  Tuticorin,
 Tirunelveli,  Kanyakumari,  there  are  many  literates.  The  literate  people  after  completion  of  their  education  migrate  to
 various  other  states  and  countries  since  proper  job  is  not  available  for  them  in  their  birth  place.  People  who  could
 not  get  job  resort  to  violence  which  results  in  communal  clashes.  Hon.  Minister  of  State  for  Commerce  has  already
 visited  Nanguneri  hi-tech  park  site  with  me  and  the  people  living  in  my  constituency  are  expecting  this  hi-tech  park
 to  come  up  immediately.



 This  will  curtail  communal  clashes  in  southern  Tamil  Nadu.  The  hon.  Minister  should  expedite  this.

 Sir,  in  my  Tiruchendur  Constituency,  due  to  the  improper  flow  of  the  Thamirabarani  river,  millions  of  cubic  feet  of
 water  is  being  allowed  to  get  into  the  sea.  To  prevent  this,  a  suitable  project  is  needed  to  divert  this  surplus  water  to
 save  the  masses  of  Sathankulam,  Rathapuram  and  Nanguneri  where  water  scarcity  is  a  major  problem.

 |  want  to  request  the  hon.  Finance  Minister  that  he  should  constitute  Welfare  Boards  for  the  unorganised  sector
 workers  as  constituted  by  our  beloved  leader  Dr.  Kalaignar  Karunanidhi  during  the  DMK.  period.

 Welfare  Boards  are  constituted  as  social  security  providing  various  benefits  for  the  members  who  contribute  the
 initial  one  time  payment  of  Rs.100.  |  want  to  remind  the  hon.  Minister  that  though  in  the  President's  Address  there
 was  reference  to  the  unorganised  workers  yet  it  is  missing  in  the  General  Budget.

 Even  though  the  Budget  has  all  good  aspects,  there  is  a  small  blemish,  that  is,  the  0.1  per  cent  tax  for  the
 withdrawal  of  Rs.10,000  and  above  a  day.  This  will  cause  sufferings  to  the  middle  class  people.  |  humbly  request
 the  hon.  Finance  Minister  to  waive  the  0.1  per  cent  tax  for  the  withdrawal  of  Rs.10,000  and  above  a  day.  Our
 beloved  leader  Dr.  Kalaignar  Karunandhi  also  want  the  Minister  to  reconsider  this  scheme.  |  hope  our  Finance
 Minister  will  consider  our  leader's  request.

 With  these  words,  |  conclude.  |  thank  you  for  giving  me  this  opportunity.  Vanakkam.

 16.47  hrs.

 थ्बड़  क्क  अडप्.  इद्झड  लकक््व-कक, कक  छह वक?  दुर्लभ।  हू  उदद्रज्ब्डडा  पडबटब  क़ड़  ह्यूडप्ट्ं  ‘्बड़र  हल-  |  स्ट्हम्थ्ड  क़ब  अकन्द्रक्लहर-ल जकक्क
 भह  ड्स्कक  ककट३  SS  बहरड़  अडड्त्क  ह+,  उस्वक्कब  उहन्दस्कही  स्कद्स्टक  कड़ब  इदभ्हडन्कक  क्व्हक्रा  ह+।  a6  GE) इसक
 बकत्  कक्  छड़ब  दब्त्ल  दलहा  इसक  र  क़च्कह  करन्कक  ज़्हरूटक  भई  नकद  1  ह+  क्क्ल्छ्  रकत  अहस्  कब  क़त्व  ह  |  हूईटब्..  एब्स्डक
 न्  हड़  इस्वक्कह  उ्डबन्द  रख़डक  कहट्बड  इस्वक्कब  अभ्कहक्ह  अद्वझक्क  कतछ  उदार  इब्टब्स्ट  कहक्  गरना  इब्रक  क्हन्क  ह+  कह  एकक
 ध्टबड़न्द  ख़न्ककक  चईहए।  EER  बड््इस्क  प्डटकूऊ  जब  कतति स्कदस्टब  अक्क्  स्हभ्ह,  .क  हम्र  उस्हक्क  बहस्कह  स्कन  हड़  उन्कक्कक्क  क्कन्क
 ie  REG  अदभ्कहझ्  ज़कक्कत्  ह+।  प्हभ्डब  कभडड़  न्हक्  हद्द  थहह।  .कब  |  अजरक्  नहक  करन्क  कलहत्क

 चडह  स्ककत्क  ।_रव्ठा व्कटरकह  क़्ड़ब  PE  RRC सवा  कटर  डड़न्ढ़ड़  ग़ह्ह  क़हब  स्हड़क़्कब  हड़ड़  ,क्रकच्छकरल  हड़  ९ ਂ  हड़ब  ज़्ड़भ्ड़  एकक  स्कहक

 चहन  जक्क्ब  भ्हह  शक्र  न  ज़ककब  ‘ब्ट  कह  .कटहडग्याब्डायटन्क शक्र  एकक  ह  |  इतडशादरकक  रब्ट  Ge  कलह  Gc  जकब्ब  भ्वकब  हम  कह  अरत्क
 ह+।  उस्क  अरत्  कन्क  -डडहण्ड  क़्ड़-  अकडब्र  ज़हहब्क  कछच्क  बर.  ज़्ड़  एकक  ध्टड़न्क  ग़्हबह  द+  तड़ब  इनका  म्क्बकलकब  कड़ब  बड़ब  ज़ट  हक  रहब  ह+|
 इस्कब  ददह  कड़  बून्ह  ह  कहरब  इड्ड  ऊ  कर  रहा  हम।  हम  उन्बक्कड  अहददत्क  अकलकद  करत्क  दलता  अककज़  TRS ae  wa  :हक्ह  कहक्
 ह]  ‘व्बुन्छी  अकक्कष्द  भ्ब्बक्क  उन्बृक््क  WES कब  म्डहबकक  उन्दत्कब्प्रककशातवबजाकनजाक ख़्हक्ल  हम्र  इबब्रन्  डठ्  ज़कहह  बड़ब  ज़कक्बह्ब  स्कब
 ख़हझककककन्क  जब  बहर  ES  क़्हब  थड़ब  ह  डन्ड  तड़ब  उसका  रख  हयब  भ्ह  वडहरकक्व  कड््चय्कक  थ्  कक्क  -क़कसकरम्क  क़ड़  दकड  एन्डड़ड़ए  स्हरक्कहर
 न्डब  -ढ़इ्हक  थक 8€]

 ज़बड  2000-2001  कड़  VEE  कज़्क्कत  त्ककझ्कक  इूबत्त्क.  कहन्र  ऋ्क  हश्हक्हतक  इस्ड़न्हक  ज़्ड़  नब  पहस्तडत्क  कड्क्कुटकक  थडका  क़्कइक



 RES Cl  जक  कहकन्हझ्क्के स्क:  प्ड़झड़  स्कब्7  हृदअकक-कक  ककक्काककक् व्या  SSRETS क़्ब  96-97  कब  कतकि अहट्क  -क  क  पकडकर
 35.97

 [ ४ &नल्सलर णा
 कैतक

 कक्कक  निगर  UT eedestie | West So ASA. SY  SOR  क  क  साना  कक  ह+।|  oe

 इत्डन्ड़  हड़  न्कहर्डा 1, क बब्ट  कड़  अबड्धहस्टहक  क़हयक  क़ड़  ग़ड्इह्न।  दद्रकड््हक्कक,  SE  अड़ड़ज़्ड  तब्क  कड्क्करस्कर्क  नहब  ्  SE  कइन्हस्टहक
 न्हड़  दब्ख्दड़  हड़बब्डम  ग़्हडहक्..  ह  98  कक्हकवा  भ्कड़बक  प्लछत्व  CRE  कछ्क  रकत  व्ककान्क  सकदा,  अह्वम्हषक  ह,  इस्वक्कक  क्ड़-  व्बक  बर
 रहक  ह+  ?  ह.कझकबक  क़्वहत्डब  कब  कक्क न कब्टा  कछ  कदलायुस्टहका  ज़कहग्क्रक्क  SE  हड़ब्तड़-  ह+।  ज़न्क  भ्हक  BES  कब  -इबकड  क़्ड़ब
 ग़्हईहृक्..  क  -त्रकन्कक  प्ड़त्वक  क  कड्छ  ल बब्ट  कड  क़कड्न्स्ट  इक  क़ब.  डत्भ्हब्ह  ‘कटहक्क-सक स्क  GS  इब््बई  कहन्ककम्ह’  ख़्द
 भहह  ह-  18!  ‘्ल्ह्छी  रह  एन्डड़ड़  स्हरक्हर  क़्ड़-  उलझाकर [बड  रहक  ह  |  क््ककन्कक  फ़क-क्कट  कब्क्कग़क  क़हप्न्ककक  उचककर
 प्क्क्क  अहड़रटब्लाव्कागज ज  थ,  उन्बक्कक  क़कककक  क़बदहक,. दक्  क.  .क  बब््न्क  एकक  ज़बड क  एन्हड़कए  कब  शस्न्क्म्क  SE  हृद््डब
 क़कबहह ‘ह  कहन  शत्क  ह  अ्ककज़  इहड़्व  रहब  हलह।  स्वदन्  क़ड़  कककककत्नाक्क  उढ़ड़व्कर  दव्  'झकक्रछ्कार’ |  SUNS स्क  कपक  SUSE
 क़ब्स्ट  इब्र  इड्ड  कइड्धहस्ट्र  ख़्हड़क  हड़ब्तड  थबड़  tees  रदा  1  स्क  उत्तर  इहड़्डत्  थल  त€!  ‘्डब्छ्छी

 श  -क  स्हह  क  -  ख़ह  कक्कबह  इड़ब,  ककत्क  नहर्क्ष  1  ह+।  कविरा कछ  .ककाना,  कह  न्ह्7  घ्डदरदबऊड़।ति€6|  (्
 क़्ु्न्छ्ी

 श  द्ब्व्ह्न्न्द्र  कस्कद  प्ब्ल्कद्त्व  -  कटबक  हड़ड़  कजत्  वकार  रद  ह;  ?  CK कछ  इहरड  डब  इक्हत्रि्का.ा  न्ह्7  इृदस्वबई्ब  व्टककायलाक
 उल्का  एनकड़कए.  .क  दकब  फ़्कड्क्ा  CES क्र्कन्क  क़भ्कट  ‘बब  हम्र  उलका  भ्हरत्क  क़्ड़ब  नकद]  स्क. कडकनडुनति€]  ‘कहरत्क
 स्ह  इइडन्ड  इ  क्क्  अहभ्ड  क़इहन  स्व्वव्ह्व  भ्ःड़  ह€!

 श  द्ब्व्ह्न्न्द्र  पस्क  ऋकदक्  :  कम्कफ््छक,  बहकब्दु्क  स्क  वलहहाक्..तल कहर  क़हब्व  स्हभ्डह,  .क  हम्र  ज्यू  ततरकतन ककह  कककक  तहब
 हडड़रह  इ्क  कक  इ  .कडडनजुनति€]

 ककक:कहाककर क  कढ़ध  क  47,000  करड़ब्ड़  रूब  दकन  |  झबड्डक्कन्क  इन्ड  'भबड  न्ह्ह  न्ह्7  डत्वहय  कहानी  इन्डक्कब  छ:  स्वझ्क  ख़सकक्क  SS
 एन्डप्हडर  हर  स्ढ़झभ्क  10,000  करड़ब्ड़  रूकर  क़्ड़  द्र  स्ह  -ढ़क्  ह+।  इस्क  पवक्कहर  इन् कत् कब्,  कुदाया  ०:  स्हभ्ह  हब  हका  एन्काककए  जढ़क्षर  भ्ड्हभ्डाक

 रकक  _कहबन्द्य्छ :  कह  द््बन्द्र  कस्कलकद  ज़्ड़  Se  कक्कक्ब  जब  अकल्क्कहरक्का  ककछ  उदक  .कहर्ककन  डह,  .क  कलााम esl  क-
 दक़बन्द्र  पस्व  :वजदृक़्क  VE  अ्ककप्क  क़क्टवर  SOE  स्क  कब्डड्धक्क्की  व्क्रव्कब  कहब्ड््की  |

 श  द्ब्व्ह्न्न्द्र  पस्  ऋकदक़्  -  ...कहबब्दु  -  इनका  “लकसतक स्हब  कह  कता ककहत  दल  अड़क  अहप्टन्हडछ ०:  स्हझझ्क  क़-सहहक, स्ह  हट  क  अड़बप्ड़

 17.00  hrs.



 SENSIS स्क  कटक  ह  47,000  व्करक्ड  छृष्फ़्कप  एन्काककष  थ  उन्हबल्ब  50  TES रकज़क  इ्ब्ुर  -ब्ड्क्कन्की  अकबप्हन्क  छ:  स्हझभ्क  कक्  इइइस्हन्क
 कडवब्हटकक  उचककर  उसक  रक्षक  .क  कक्क  बढ़क्क  वकार  96  हकदार  84  क़रकब्ड़  छृष्फ़्कए  क़ड़  एन्कप्हइ-र  वकार  .डीम्ड,  ‘्ब्हन्छी

 SHRI  KHARABELA  SWAIN  :  Can  he  prove  it?

 क -ब  .  कह वन्द्य  :  अवकप्क  दक़््ब्न्द्र  पस्कक  ज़्कक  उन्क़्कब  स्वक्क्क  हटकक  क़हस  व्कारत्कन  फिर  इडहप्  कशुरकाकतल  क़क्टहर  SSE  USES  SHS,
 उन्हब  अरएक़  न  झर

 भब

 SES ककत्क  व्रीड़ा

 श  दब्दन्न्द्र  पस्कद  रदकपव्क  :  क  अ्न्हत्हब्द  कर  रहब  OSS  कक्क्  ककच्चह  2004  तक्क  96  हज़्क्नहर 84 84  व्करदाडड़  ढष्टप्डाए  क़्ड़  ज़्डड़ब  एन्कप्इर  ह+,
 उस्व्  इस्इलकक  उड़ह्प्  करक्कएह  एन्कदकए  श्कडुरकान्याप्क  क्क  SE  ककब  क  अहक्  दरगाह,  न्  हका  उसक  कर  कब्ब्इह  कक्हक्ह  हद्वइह  CERT
 न्  ‘कडक्कस्कक  जब  क्ट्वम्ककाफ्क  क़ड़्ब्ड़ह  बरत उ्लट  इडल्कयक  ग़हटक्क्।  ज़-बह्कड़ हड़ब  कड़  उककक्यक  हम्र  ही छ्५: ७ ब्ल्ड ्य्ट्र  घहरबन्ड  हम  क़ब

 ह  |  SE  अ्कप्क्कब  दक  दभ्ह  कड  हर।  इम  इहूत्त्क.  अहक्क  ज़्डड़,  स्क  कहन्कक  च्डाकहत्काक  दल  कक्  अवलक्कप्क्क  एब्स्क  ‘बकक  कड़ड  जकरू  इस्हरड़

 क़रन्डड़  हड़  तड़  कह  फकरू।  इस्कत्कब्.कदादाए  ज़कर्हक्हा्व  ड  तड़न्ड.  डहहन्क  त्वाचा  SRST इ्न्कत्क  कझ्क  ख़्वड़एह  कबज्हस्हस्व  अक्बइकब  क़्ड़ब
 प्डत्ड़  क़भ्क  अक्  कास्कक्वरतर क  स्कव्वब  प्इस्क  ककभ्कक्न्की  ह+ | |  इसक  तरह  स्ह  दब  अ्कह  कदड़कबब  Se  कस्व्हस्क  इम्क्क्  ज़्हडड़
 PEGS ककह  उदाकाएग्डक।  86,  ‘्लहन्छी

 का  .  BER  :  अजप  बाठ  ज़्डड़एह  उचककर  इह्वट्रप्ट  न्ड  करन  हड़उस्क  SS  अ्कड़हर  भ्कएह।

 क  .  BERS  :  अ्कप्क  SES  ज़्डड़एह।  दब्बब्द्र  ज्डह  अकक्ष्क  बइब्डक्क  उचककर  च्हब्र  क़ड़  रडह्लास्क  GS!

 SHRI  BIKRAM  KESHARI  DEO  :  Sir,  he  is  yielding...(/nterruptions)

 SHRI  DEVENDRA  PRASAD  YADAV  :  |  am  not  yielding,  Sir...(/nterruptions)

 न .  हद घुब्द्:  :  द्बन्द्र  ज़ड़  अवकफक  अकप्टन्कक  ऋ्डडर्क  ज़्बहरव  रख़कब  TSN  क़्ब्टहर  क्क्क  USES  GS!

 ऋ  दक़्कन्द्र  कसद  ख़्कद्क़्  :  हम  उदकाकत्कक  हका  रडह्म्स्क  क़र  रहब  हलवा।  कह  2001.0  स्क  2003.0  कब  ज़्हब्ड  इहव्हशक्क  ्कप्ह  स्ढहख़्कठन्  पहर

 TRS ह  |  ज़क  ज़ककब  एन्कडकए  क  रककह्रकर क  उन्हकल्क  इस्कक़्कब  इड्हर्द्ध  प्वब्स्क  ड  अकहक्कज़्क  उरइ्इह  थल  इ  उर्दू  इस् कत् कब



 छड़ब्टब  छड़ब्टब  .दजा-कप्याशकप्क  ्  क  कद्र  ग़हटकब  रल्दकऊ्ह,  .  SE  ‘रक्ब्  ऋबकक  क़ड़  प्रकार  थड़  उपहार  इन्दकनदाष  दड़ब  करक्ब्ड़  भककक्कब  क़्ड़ब
 बब्डहद  अर  बृड्द््ह।  इसक  कहस्कककककक, कब्चब  a€!  (GETS)  इसक  स्ककउड  कक  क्र्ह  इहस्टक्टऊ  क़क्कब  इन्हक्कब  RE  कड़  कार  क्कक
 86]  ‘्ल्न्छ)  कक्वस्कबन्  GSE  ऋएक  दल्क  ऋब  बहर०  कब  इन्कार ककछ  न्यारा  ट  ‘्ब्धन्बे,  इसका  स्हरक्कहर  दकहरक
 कलात्कतक्कककलਂ क्क्क  1  -बट8 8  इज़्कहर  क़रक्ब्ड़  ा  दल्क  GS  स्वहक्कझ्क  इड्वयकब  ‘ट्क्ब  ह+।  OE]  ब्छलल्छो,  ३दाकाज़्ा  त्तत्व  कक्कर्कन्क
 क़क्क  इत्डन्ह  ऋएब  दबक  SS  इजत्क  प्डहभ्डब  कभवट  नका  1  व्कदका  गहट्कक।  कजक्  स्कन्कब  वक  दल्क  कब  क््कए  30  कइड्धहरकत्व  ड
 SERRE कट्कक  ह+।  66]  (CES)  इन्कक्क-क्कहक, स्क  कट्  कड़  कतक्ति्रकल क्कब  ऋक  दल्क  कब  कलकाक्तातहाल स्ट्रीक  कहक्क  थड़  ज़कटझ्क

 थबड़  उस्क  र  14  करहातिकतत रकाब  भ्कब्च  19  अकड्हइकक्  त्तत्व  कड़  अ्यबहज़्व  इड्कस्कक  कक्च  दुमका  कड़त्कब  का  6]

 उस्क्क  हर  14  धव्वडतररकत्क स्कू 19 सक्  19  प्रकाकलातवुश्कत्य  कक्  एकक  ब्टबजज़्व  इक्वस्कन्क  GSE  दब्ड़  हड़त्क  थडह।  उस्कक्कक्  घ्ाटकत्कार  9  स्ड  12  अक्वहक्कत्क
 क़रन्डब  कक्  ज़बड  इसक  स्वरक़्  ड  कडक्कयकक  ह-  |  अहरब्कक  कबइह  एकक  रकबड़ड़भ्क  स्व  पर  इन्क्क  स्कक  इब  कब्इह  उबड़न्क  कहझ्7
 कड्दृ्ड  ग्रुप]  ‘क्र्ज्च-क्क कह  उड़्क्क  ह-  इडु्क  कक०  हरब्धछ्टव्ज्व  कम्क  स्पष्ट  हब्हन्कह.क्ट इब्ट  जब  क़हटहककक,  डब  हहक्बहम्, ज 1  ‘ब्ड्डक्कन्क
 इस्कत्कक  स्ह  इड़क्ष्ढ़ड  हक्ल््ब  च्छादकाडहए।  GC]  ‘्छब्न्छ  अहककककहटही  GOS  त्क्रप्क  स्क  भ्हड़  एब्स्कक न ज़न्कक-
 च्छडडझहए |] ae  (EES)  कड्बहहर  एकक  जकब  स्वब््ड़क्क  रबकक  ह+  कह  .  कड़्  15-16  कवहड्हक  ह+| |  स्वहरक  GNSS कड़ब-  कड़  अहरक्ब  ह  च्झ्ड़ड़

 SEES)  द  कहरक  ग़्हरड़ब्क  अकद  Be  ज़्ड़ब  इस्ककब क  ज़  क  क़्रत्डक  ह+  86]  ‘कक  ह  करब  कक्कर्क्न्लल  क़्ड़ब  उस्हक्वर्क
 उफ़्कज़्कक  कड़  हझहक्कह्हक  इलभ्टक  अ्र्द07  कड्ड  हम्  क़ब््भ्द  इड़न्  कर  स्टब्टकूस्क  GRE  हड़  इब्वह्कद्र  इब्ट  SS  ब्भ्क  SW  कभ्कत्कब  -ड।  उस्ह
 सक

 बाक  का  ल
 द  टब्कलक्कम्  अप्हर्टकू  हए  कम्ब  ककक  कज़्कह  ह+,  कह  स्क  कय  पदर  न्हक्ह7  क  अभ्कवत्वब  ्का  -क्कन्कअक अकबक

 कर वीर यि  कक  SS  क  हट्दक  इडल्कस्ककन  GSE  इसक  कज़हट...क  भ्  ह-  उकक  .कूलादरकटहगकुदाज्ड शबब्ह््द्वर  बब्टा  कब  जकह्रख्

 TH  BS  ९ख
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 SHRI  ANANDRAO  VITHOBA  ADSUL  (BULDHANA):  Mr.  Chairman,  Sir,  thank  you  very  much  for  giving  me  an
 opportunity  to  speak  on  the  Budget  for  the  year  2005-06.

 Providing  stability,  progress,  development  of  the  country,  and  also  food,  clothing  and  housing  to  all  countrymen  is
 the  intention  of  every  government  and  this  influences  the  Budget  every  year.

 |  read  the  Budget  Speech  of  the  hon.  Minister  of  Finance  very  carefully.  |  came  to  the  conclusion  that  it  is  nothing
 but  a  good  essay  with  things  like  Bharat  Nirman.

 Over  the  last  58  years,  the  Congress  has  been  ruling  the  country  for  50  years.  Sometimes  they  come  up  with
 slogans  like  'Garibi  hataoਂ  and  sometimes  they  declare  programmes  like  the  Twenty-point  Programme  but  what  is
 the  achievement?

 About  30  per  cent  of  our  population  is  below  the  poverty  line  and  about  27  per  cent  of  our  youths  are  jobless.  This
 is  the  achievement  of  successive  Congress  Governments.

 While  going  through  the  Budget  Speech,  |  found  that  the  hon.  Minister  of  Finance  has  cleverly  taken  the  credit  for
 the  implementation  of  programmes  initiated  by  the  National  Democratic  Alliance.  For  example,  in  the  case  of
 agricultural  credit,  all  of  us  know  that  for  the  first  time  in  the  history  of  this  country  interest  in  single  digit,  that  is,  nine
 per  cent  rate  of  interest  loans  were  declared  for  the  farmers  of  this  country  during  the  tenure  of  the  NDA
 Government.  The  farmers  were  also  provided  50  per  cent  crop  loans,  and  loans  up  to  Rs.  1  lakh  for  tractors  and
 other  equipment.

 Secondly,  the  hon.  Minister  of  Finance  has  taken  credit  also  for  providing  educational  loans.  It  is  a  creation  of  the
 NDA  Government.  The  NDA  Government  started  providing  educational  loans  to  students  at  a  low  rate  of  interest  up
 to  a  period  of  15  years.

 The  Antyodaya  Yojana  for  providing  rice  at  Rs.  2  per  kilograms  to  people  below  the  poverty  line  was  launched  by
 the  NDA  Government.  For  the  first  time  in  the  history  of  India,  Kisan  Credit  Cards  were  issued  by  the  NDA
 Government.  The  creation  of  self-help  groups  was  also  initiated  by  the  NDA  Government.

 The  financial  aid  to  the  self-help  group  was  given  by  the  NDA  Government.

 Whatever  intentions  are  there,  unless  proper  infrastructure  is  created,  they  will  be  useless.  If  infrastructure  facilities
 like  roads,  water  supply,  electricity  connectivity  and  telephones  etc.  are  not  there,  whatever  you  say  in  the  Budget
 will  be  useless.  |  would  say  that  for  the  first  time  in  the  history  of  India,  former  Prime  Minister  Shri  Atal  Bihari
 Vajpayee  launched  the  scheme  for  road  connectivity  to  the  villages  of  more  than  1,500  population  because  of  which
 all  schemes  were  easily  reaching  the  common  people.

 Our  hon.  Minister  of  Finance  declared  about  job  creation  through  irrigation;  one  crore  hectares  of  land  will  be
 brought  under  irrigation  within  a  period  of  five  years  and  ultimately  one  crore  jobs  will  be  created.  But  no  specific
 scheme  is  there  nor  any  financial  provision  is  there.  |  cannot  understand  how  these  jobs  will  be  created.  Secondly,
 he  has  taken  credit  for  the  textile  industry.  Our  NDA  Government  had  given  a  package  to  the  textile  industry
 because  of  which  a  number  of  jobs  were  created.  That  was  the  creation  of  the  NDA  Government.

 |  would  like  to  bring  one  thing  to  the  notice  of  the  hon.  Minister  of  Finance.  Mumbai  city  is  giving  one-third  of  the
 revenue  of  the  country  to  this  Government.  It  is  essential  to  restructure  that  city  and  it  is  under  consideration  also.  It
 has  been  declared  to  equal  this  city  to  Shanghai.  But  not  a  single  pie  is  provided  by  this  Government  for  Mumbai
 city  from  which  we  are  getting  a  good  and  heavy  revenue.

 |  wish  to  bring  one  more  thing  to  the  notice  of  the  hon.  Minister  of  Finance  about  the  coopeartive  banking  industry
 which  is  the  lifeline  of  the  common  people  in  the  country.  They  are  now  in  crisis.  The  hon.  Minister  declared  that  he
 would  do  something  regarding  this  coopeartive  banking  industry.  He  has  declared  a  package  for  the  sugar  industry
 and  |  definitely  congratulate  him  for  this.  But,  at  the  same  time,  you  may  please  declare  a  package  for  the
 coopeartive  banking  industry  it  will  definitely  help  the  common  people.



 Lastly,  |  join  with  hon.  Prof.  Vijay  Kumar  Malhotra,  the  Deputy  Leader  of  the  BUP  regarding  the  concerns  expressed
 by  him  about  senior  citizens,  women  and  also  the  salary-earning  people.  Because  of  the  new  taxation  structure  they
 are  in  some  loss.  |  hope  it  will  be  restructured  and  they  will  be  helped.

 |  think  this  much  is  sufficient.  Thank  you  very  much.

 SHRI  ADHIR  CHOWDHURY  (BERHAMPORE,  WEST  BENGAL):  Sir,  |  rise  to  dwell  upon  a  few  aspects  of  the
 budget  proposals  presented  by  hon.  Finance  Minister  of  India.  The  budget  proposals  have  been  churned  out  after
 due  consideration  of  the  needs  and  aspirations  of  the  common  people  of  India.  He  has  displayed  his  sheer
 brilliance  and  acumen  in  the  preparation  of  budget  proposals.  However,  a  few  minor  hiccups  still  remain  there  and  |
 hope  that  the  hon.  Finance  Minister  will  reconsider  certain  issues,  especially  the  withdrawal  tax  because  he  has
 already  admitted  that  he  is  not  a  stubborn  person;  he  is  very  affable,  amenable  and  polite  person.

 Some  hon.  Members  have  argued  regarding  the  Bharat  Nirman.  Actually,  Bharat  Nirman  is  an  integral  part  of  the
 development  philosophy  India  has  been  pursuing  since  Independence.  The  Budget  of  this  year  has  been  prepared
 against  the  backdrop  of  tsunami  disaster,  against  the  backdrop  of  the  recommendations  of  the  Twelfth  Finance
 Commission,  spiralling  crude  oil  prices  and  liquidity  hang  overs.  Already,  the  recommendations  of  Twelfth  Finance
 Commission  have  impacted  Rs.  26,000  crore  on  the  economy  and  it  has  further  aggravated  the  FRBM  norms.
 However,  if  we  go  through  the  budget  proposals,  we  see  that  this  Budget  is  intended  to  provide  succour,  to  provide
 employment  to  the  poor  people  of  our  country.

 Sir,  as  you  know,  the  UPA  is  founded  upon  NCMP  which  is  regarded  as  the  Bible  of  this  Government,  which  is  a
 beacon  light  of  this  Government.  We  follow  the  six  principles  on  governance  and  seven  priorities  on  policy  action.  It
 is  promised  to  grow  the  economy  to  the  tune  of  seven  to  eight  per  cent  and  to  generate  more  employment  for  a  safe
 and  viable  livelihood  to  the  common  people,  welfare  and  well-being  of  the  farmers  and  of  the  unorganised  sectors
 so  that  the  social  security  could  be  ensured  and  there  are  equal  opportunities  of  employment  and  education,
 especially  to  the  SC,  the  ST,  the  OBCs  and  the  religious  minorities  and  to  unleash  creative  energies  of
 entrepreneurs,  professionals,  businessmen  and  other  areas.

 Sir,  the  budget  proposals  have  put  a  special  emphasis  on  the  rural  sector.  Already  a  new  deal  for  rural  sector  has
 been  announced.  As  far  as  Antyodya  Annapurna  Yojana  is  concerned,  2.5  crore  families  are  proposed  to  be
 included.  For  ICDS,  Rs.  3,142  crore  are  allocated.  For  Mid-Day  Meal  Scheme,  allocation  is  to  be  increased  for  next
 year  to  Rs.  3,010  crore.

 As  regards  the  Sarva  Shiksha  Abhiyan,  the  allocation  is  to  be  increased  to  Rs.  7,156  crore;  for  Drinking  Water
 Mission,  the  outlay  is  proposed  to  be  increased  to  the  tune  of  Rs.  4,750  crore;  for  SC  &  ST  Programme  the
 allocation  proposed  is  Rs.  6,253  crore;  for  Backward  Region  Grant  Fund  allocation  is  Rs.  5,000  crore;  for
 Accelerated  Irrigation  Benefit  Programme  (AIBP)  outlay  is  to  be  increased  to  Rs.  4,800  crore;  and  for  textile  sector
 the  investment  has  been  estimated  at  Rs.  30,000  crore.

 As  regards  the  priority  sectors,  and  flagship  programmes  falling  under  the  NCMP,  the  Finance  Minister  has
 proposed  to  provide  an  additional  sum  of  Rs.  25,000  crore;  allocation  for  education  in  2005-2006  will  be  Rs.  18,337
 crore;  for  rural  development,  allocation  will  be  Rs.  18,334  crore,  subsidy  for  fertiliser  will  be  Rs.  16,254  crore,
 expenditure  on  health  is  estimated  at  Rs.  10,280  crore;  for  National  Rural  Employment  Guarantee,  the  allocation
 will  be  increased  to  Rs.  11,000  crore;  outlay  for  National  Highway  will  be  increased  to  Rs.  9,320  crore;  and  the
 outlay  proposed  for  the  National  Urban  Renewal  Mission  is  Rs.  5,500  crore.  However,  the  Opposition  is  not
 contented  with  these  measures.

 Aman  who  is  not  contented  with  what  he  has  will  not  be  contented  with  what  he  would  like  to  have,  and  there  lies
 the  problem.  Herodotus  said  that  :  "|  am  satisfied  that  people  are  less  confident  of  what  we  say  than  what  we  do."
 Actually,  the  former  NDA  regime  had  strived  hard  to  deceive  the  Indian  people  by  some  high-blown  rhetoric  or  by
 some  high-blown  rigmarole  under  the  rubric  of  India  shining.  We  also  plead  for  a  shining  India,  but  we  plead  India  to
 shine  for  all.  We  do  not  plead  India  shining  for  a  few.  Therefore,  our  reform  is  directed  to  create  public  good,
 instead  of  private  wealth.

 Anew  deal  for  rural  India  has  already  been  announced  because  it  has  been  observed  that  a  fast  developing
 economy  like  India  cannot  afford  to  ignore  agriculture.  It  has  been  found  that  between  1992  and  1997  agriculture
 has  been  growing  at  4.7  per  cent,  and  later  it  was  receded  to  2%.  In  2003-2004,  we  got  a  bonanza  of  9  per  cent
 Because  there  lies  some  lacuna,  and  gap  specially,  in  maintaining  the  irrigation  assets,  agriculture  investment,  etc.
 Therefore,  the  new  deal  for  rural  India  has  prescribed  a  number  of  measures,  namely,  to  reverse  the  declining  trend
 in  investment  in  agriculture;  the  credit  flow  to  the  farmers  has  already  been  stepped  up  to  the  tune  of  Rs.  1,08,000
 crore;  there  is  increase  in  public  investment  in  irrigation  and  watershed  development;  there  is  increase  in  fund  for
 agriculture  research,  and  extension;  a  single  market  for  agricultural  produce  is  being  created;  there  is  investment  in
 rural  healthcare,  and  education;  investment  in  rural  electrification  and  rural  roads;  steps  are  taken  for  setting  up  of
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 MR.  CHAIRMAN  :  Please  conclude  your  speech.  The  time  given  to  speak  on  an  issue  is  given  to  the  party.

 SHRI  ADHIR  CHOWDHURY :  Under  the  Crop  Insurance  Scheme,  we  have  not  been  able  to  cover  much  sown
 area.  Secondly,  private  insurers  have  not  been  induced  into  the  agricultural  insurance  sector,  which  needs  to  be
 looked  after.  How  much  sown  area  has  been  covered  by  Insurance?

 Our  Government  has  been  able  to  contain  inflation.  The  Wholesale  Price  Index  which  shot  up  to  8  per  cent  has
 been  brought  down  to  5.01  per  cent.  The  consumer  price  level  which  shot  up  to  5  per  cent  has  been  reduced  to  4
 per  cent.  It  has  been  possible  by  reducing  the  import  duties  and  tightening  the  monetary  policy.  Already  we  have
 the  privilege  of  a  robust  foreign  exchange  reserve  and  a  modest  external  debt.

 Sir,  the  engine  of  growth  of  any  economy  depends  upon  trade.  A  developing  country  like  India  has  various
 advantages  in  production  of  primary  products  such  as  tea,  pulses,  coffee  on  the  one  hand,  and  engineering  goods,
 software  etc.,  on  the  other  hand.  We  are  a  developing  country  and  we  have  the  privilege  to  direct  the  flow  of
 investment  to  that  sector  where  we  can  derive  more  benefit.  Keeping  this  in  view,  the  Indian  Government  has  been
 pursuing  a  long-term  trade  policy,  which  has  been  yielding  tangible  results.  Already  our  foreign  trade  has  touched
 75  billion  US  dollars  and  within  a  span  of  five  years,  according  to  the  promise  given,  it  will  reach  150  billion  US
 dollars.  Now,  the  share  of  Indian  trade  in  the  world  market  is  as  meagre  as  0.8  per  cent.  It  has  to  be  increased  to
 1.5  per  cent  within  the  next  few  years.  In  that  direction,  we  have  been  pursuing  our  trade  policy.

 |  must  congratulate  the  hon.  Finance  Minister  for  allocating  Rs.  52  crore  for  undertaking  an  anti-erosion  programme
 in  West  Bengal  and  other  States.  Over  the  years,  people  of  West  Bengal  in  general  and  Murshidabad  in  particular
 have  been  agitating  over  the  erosion  problem,  which  has  drastically  altered  the  geographical  expression  of
 Murshidabad,  Malda  and  other  districts.  |  would  again  request  the  hon.  Finance  minister  to  allocate  more  funds
 because  given  the  magnitude  of  the  erosion  problem,  this  fund  seems  very  meagre.

 Starvation  deaths  have  been  occurring  in  West  Bengal.  In  Amlasol,  Jalangi  and  in  various  places,  starvation  deaths
 have  occurred.  The  fact  is  that  our  Government  has  already  acknowledged  that  due  to  poor  delivery  mechanism,
 food  has  not  been  reaching  the  poor  people.  The  Government  has  been  trying  to  revamp  the  system,  but  the
 primary  responsibility  lies  with  the  State  Government.  That  is  why,  we  cannot  accuse  the  Central  Government  for
 the  starvation  deaths  occurring  in  West  Bengal.

 Actually,  Sir,  we  are  now  passing  through  the  age  of  post  multi-fibre  arrangement  as  the  quota  regime  has  been
 phased  out.  In  the  post-ATC,  a  wide  opportunity  has  been  opened  up  for  the  Indian  textile  sector.

 In  the  textile  sector,  jute  industry  is  also  a  component.

 Sir,  |  represent  West  Bengal  which  is  the  largest  producer  of  jute  in  the  country.

 MR.  CHAIRMAN  :  Please  conclude.  Other  Members  of  your  party  will  not  get  a  chance.

 SHRI  ADHIR  CHOWDHURY  :  |  would  like  to  draw  the  attention  of  the  Finance  Minister  to  the  problem  of  Jute
 Sector.

 More  funds  should  be  allocated  to  ensure  that  jute  industry  in  West  Bengal  survives.  Already  a  Technology  Mission
 has  been  approved  with  a  corpus  of  Rs.500  crore.  However,  that  fund  has  not  yet  been  made  available  so  far  as
 my  knowledge  goes.  About  forty  lakhs  of  cultivators  are  growing  jute  in  the  State.  Jute  sector  is  providing  direct
 employment  to  about  2.41  lakh  workers,  and  in  tertiary,  employment  to  about  1.41  people.  So,  special  emphasis
 must  be  laid  on  the  jute  sector.

 Before  |  conclude,  |  would  like  to  quote  a  few  lines  from  Kautilya's  Artha  Shastra  :-

 न्हड़ ल क़हत्व  इक्क,  प्ज़्ड़ड़  न  त  अकट्व  कडहत्
 ।

 They  can  be  roughly  translated  into  English  as:

 "In  the  happiness  of  his  subjects,

 Lies  the  King's  happiness;

 In  their  welfare,  his  welfare;

 He  shall  not  consider  as  good,  only



 That  which  pleases  him;

 But  treat  as  beneficial  to  him,

 Whatever  pleases  his  subjects.
 "

 The  Kings  have  now  been  transformed  into  Governments.  Our  Government  is  very  much  sensitive  to  the  poor
 people,  and  to  the  plight  of  the  common  people  in  India.

 MR.  CHAIRMAN:  Shri  Rajiv  Ranjan  Singh  Not  present.

 Shri  B.  Vinod  Kumar  Not  present.

 सदक  इन्हड़ल्क  एब्स्हब  हक  बतकहकक  थडका  ककह  2004-05  SS  1,45,590  करबब्ड़  हृष्टफ़्कए  GF  कबब्ज़हन्क  CT  SEN  प्रकत्रकाक,  SS  कटड़  RS
 क़्ब  पशच्कहक  137,387  करकल्ड  ढृष्प्कए  क़्ड़  हक्कब  ग़इह  इत्भ्हब्क  कह  ह  इड््  उस्कक कुन  5.5  कड्हक्क  अड्हृत्ड  त्सक  व्क्टका त्व  हमराह।  व्बक
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 ब्त्कहक्क  5,400  त्क्रकड्ड  ढृष्प्क्ए  न्वक्लद  उपहार  50  भड़,  कक्टहक्क ।  टिक  उकन्यकज्क  कक्क  अकरकर  ह  .क.वसात्रकवनक  ज़्इडब्ड़ब  कब  11,000  त्क्रकनड

 स्कक्क  शक्  |

 ट्कककन्क  66,822  ग़ृककहक्,  कागकह  डग्हर  इस्कक्ब  क़्क  GANGS  व्कहकत  ह,  शवहक्वकन्की  व्कदकत  ह+?  बहज़्डट  क  ज़ल्हज्ककल्

 पक्कवकरकाल क  एक्ा  इडुुज़्ड़भ्ह  क्ब  कहर्कहकस् स्क  ह  .क  ्व्हव्हत्वटड त्व इकक  29.4  ढृष्टप््डक  उछ्कत्कक ह+।| ह  |  कक  कह  29.4  व्क्रकन्ड  ः  ह  उस्क



 इस्क  दबक  ह  80  कइक्त्क्क  क्ल्कर्कक  ग़ृकहक्  क  महत्व  हम्  उदार  ह.क  रूक्क्वहक्काक्की  प्रकार रफक  स्वान  इब्कर  अहब्  तब्क  व्कहत्कब  उदक  रहा  ह
 कछ्क्क  खह  गवकतत्वक त्कक दड्क ह, ककक  दबक  ह+,  रह  ख्लब्त्क व्कक दुबक ह+। एकक  दड़ब  ह+।  इस्लाम  म्ह  अकथ्वल  कहश्  ज़कक  न्  1300  करबब्ड़  |  SS  ख़ज़हृ्द्ध
 ब्त्ड्इह्र  ह+।  क़न्ड्क  रोककर  स्कहक़्कहक  क्ष्हब्  क  अकइप्न्ब  SS  इजपड  कक्कहकक  हब  करहर  कहस्त्वहुक  रू्ड  स्क  ह  क्रप्स्व  डत्न्कक

 SALE कक  इस्कक्कब  स्क  कन्धक  हब  हटक  ककब  कर  कक्क्ककत्का  उदक  कहत्काह  कार  रहब  हम्र  अकत  अहत्ट्कक  करन्क  क  कहरण्क
 वटकक  ह,  अडप्न्ह  कभ्ड़ड़  इबब््ह?  कहसक्कक्  रदा  स्कब  ्ज़क कक  द्र  कहककक ज  ब्डम्त्कक,  ड  उचककर  फक़  अ्हब्कटक्क  कम्कक्क
 ककड्कर  ह+।  कइह  कह  कडक्कर्ककन्  नडब  इस्कस्क.न्क, स्क  कन्ध्क  SE  व्कहक।  RSE ऊ  बन्क्ड़  नहब  इटभ्ड़  बूबहहरक “क़ककाक्क  ज़्ड़  क़्ब

 पवक्ककन्क  इत्डड़  Gs  क्कभ्हख़्कण्ड,  कह  न्हड़ी-  प्रस्हब्ट  हद्व्हड़  झबड्डक्कन्क  कककका्हाकतट  इम्क्बब  कन्हक्0  हदू्ड़क।  भडड़ब्क  स्हभ्डह,  डड
 स्हक्झझ्क  इलछन्क  जब  क़्द  अककप्कन्क  इक्कज़्ट्कक  SE  दर्भ्  कदकक  रब्स्क  कहक्न  च्हभ्वलक।  अथ्डह  कहन्  ज्डह  अकष्क  अ्बृद्दडन्का  हग
 हकब््धककह  हम्र  इसक क  व्कड़ब्दह  दक्क  रहयब  न्ह्7  ह+,  झकड्डक्कन्क  कहकलक्ररान्दज ज  कक  अकक  स्कहव्कद्रकः  क््क्  ES  रकक  [/  ह+,
 उस्क  अडष्क्क  SSS  प्ड़ड़क  उस्वक्कब  अक्कए  रहटहकट्ट्व  ज़कर  कर  कड़न्हल  कन्ककइए।  ज़हक्क जडक््कल्किक कक्  तद्वभ्हन्कक,  SB
 ह  करब्  वड्वब्कस्कक  स््वध्कह  क़रबकक  अड़ड्  उपहार  ह.ड  कब्कक्ककत्की  हस्ती!

 फ़्ह  ६ उ. पाश : याप» _.  कड़ह  ऋक़  >  अहभ्ड  तडब  कन्क  उकद्रूककत्क व्कक हम | कक  ह+।|

 ख़हक  रपट  उक्  प्  इह्लट्रट्स्ट  4  प़ककशत्युश्डत्क ह+  SERN  ख़्कहक्  9  रक  13  इ्रडहशहत्की  त्तत्व  ह+।  एब्स्क  हदाककत्य,  SS  ह.क  उन्कक्कब  स्वकथ्व  इड्क्कस्व  x

 ह  क  धरत्ड  पहर  व्यग्र  रख़व्ब्र  4  क्वहककर्य रपट  उलका  तक  दह्ट्र्स्ट  झ्वकन्क  प्हड़ड़कड।

 स्हक्  त्व  तड़ब  अम््कक  क “कवबड्डटक ज़ब  एक़्कट  ख़्त-ह  कर  दु  ह  उस्क  अहृह  ककक्धक्कट,  ह  बक््बड़ब  अकहर  उदक  अ्कक्हवहरह्कन्क

 Stl



 डड््ब  उस्वक्कब  अ्कए  हूम्  अबा्क्कब्व  अकहम्ककरक  हलह।.  इड़न्हन्डक  क्क्कक्त्..  कहन्  WS  कहक्ह  हर्ब  दद्  द;  :ह  इड़ड़  ख़्द्श्र्ई  क़्ड़-
 बकक  ह+| |  क़झ्ड़  रडज़्क  इहक्क-  ज़क  उहा उब हद्वए दद्  थ  अककप्क्क  इह-स्ट  टक  का.  क  अकहय्क-व, थकबा  हम  कहन्कक  अहत्कब  दल  ER  बज़्डट  क़्ड़ब
 स्वदन्  जब  स्कब्  डन्ड़ब  रख़न्ह  क  ककटरबडह स्कब  क्ड़  क  -बड्कटक  ज़्ड़ड़त्डड  ह-  |,  .कलान्यन्यदारवा,  अहऋ्कड़-  ज़्यादा  न्हब  अकप्कन्व  बज़्डट  EE  क़कछ

 ह  .क  अ्कत्कत्रर रक्कब  क  ज़्डह्ब  इन्हकल्ह-ह :ह  नकद क  हड़क  च्छत्यट्रकइह स्कब  इडब्कु्  द+।  अकइहन्  अढ़हटक  कार  रोहतक  तकका  स्क  क  'बवढ़्वइह्
 ह+1.  क्ड़-  ज़्ड़  अड़बप्ड़  जकब  रह  हम्र  अड़हप्  कड़  स्क स्वदन्कहन्ह  Se  हाकर  ह.क  ब  उब  थडब  AE}

 MR.  CHAIRMAN  :  The  Minister  of  State  is  present  here.

 ...(Interruptions)

 कन्हन्ककव्  इडूत्.  क्ड़-  उदक,  अकइप्टन्  इसका  जज़्कट  ह  EE  SAO  SS  कहकह  सफर  तकका  ह+  अरत्क  इड्धुन्ड़  इहहण्
 जाहलतकहका क  हड़क्कन्ब  अड़-  ROS  क्ष्डब्ड  कड़  कड़कक्कहाक  कू  कहतवला ३ड  कहकक:  तकका  अदबब्र  अडा्हक्कक  उबन्क  कडदझ्कन्कका
 चडहल्ह  इकाई!

 MR.  CHAIRMAN:  Shri  Shailendra  Kumar,  please  wait  for  a  minute.  Please  hear  me.

 There  are  many  hon.  Members  to  participate  in  this  discussion.  If  the  House  agrees,  we  may  extend  the  time  of  the
 House  by  another  two  hours.

 SEVERAL  HON.  MEMBERS:  Yes.

 MR.  CHAIRMAN:  Okay,  thank  you.  Shri  Shailendra  Kumar,  you  may  now  continue  your  speech.

 18.00  hrs.



 स्कत्कड़,  कहाज्दरदुरक  ह  SS  SSRIS कडा  इभ्हड़ब।  दल्स्हरक  तरष्क  अक्काकत्ककाकह  क्ष्ल्डब  कब  कह्क्वक्वहस्क,  क़्ड़-  ऋहबाकक  तकका  ह+।  कहक्ह  पर

 हा  कतिकतर इसका  ज़बत्क  कब  अडब्र  कड़न्ब  कह कडभकन्कक  चहल्ह्लक् क  कड््  ज़्ड़न्ड  इड़न्हस्क,  डब  WSR: जकबब  भब  द  कहरब  जह्  ज़्हृत्डद्द  हबब
 उन्डक्कक  कड्ज़्हहस्व  कक्कहर  स्ह  हक़्  ध्ल्ष्  कन्क  SS  ज़्हरूल्र  हड़त्क्ब  ह+,  उस्कक  कक्क्हर  स्क  कद्झक्क  एक  स्प्कडनडन्ड  डकक  रड,  क.  कन्कबब्हर
 -भड़भ्ड़  ज़्ड़  कड़ड  ककद  अड़ड़त्डब  ह  SRA  कककतकतरकहालत क्वड़क्क  स्इस्तक  हड़ब  दृ्ब्रइह्न  प्ढ़्इह्,  इृदप्क  carlਂ  इस्व  -कड्शकक,  ककन्हन्करक,  कद
 भहय  करके  ‘जदृक्व  VE  तकका  उत्तार  प्दबकक  एकक  स्हरक्कह  नब  जड़्क  अकछ  कड्ल्चकटकक  हुन | _  इ  अबाप्हस्क,  अहग  करूलहाकक  कजक्क  इसक

 SE,  इदफ़्क्कत्ड  इडल्चय  ह+।  इई-ए.  त्तत्व  क़हकहक्कटक्  GSE  इ्ककक  डद्फ़्त्ड  दब्ड  कड़  GS  क.  कल हाकर काक  हु+ | _  क  अहलहग  कजक्कक  उत्त्हर  प

 उन्  अदखक  कबक्कक

 अन्दस्कलकरल्कला  ज़वकहड्धक  क्कब  ्हदरलल्  जन्क्क्क  कब  जच्च्चबब  क़क्क  अ्क़क  दल्कब  कब  डुलाए  इस्क  कज़कट  कब  क़कबह कक
 क़ध्डड़न्क  कहक्  डृडु्क्क  रहटव्वब  हुक | _  इ  चूहल्हक्कक् कक्  ज़्हब्,  ककन्कन्करक,  क्ड़-  ज़्ड़  उत्त्हर  दबक्क  हब्  कह  इसक  अकब्र  कड्हश्कब्क
 उभड़ब्ट  करक़्कब  उत्त्हर  ISS  2005-06  क्ब  ऋज़्कट  .स  95,000  xray  .नष्ट  प्लप्लब  कब  इड़टड़  इड्दख़्हट  कटकड़  ह-  |  2005-06  व्क्ंब  इखुुभ्डए  1.72
 -डड़र्ब  कड़  ख़हब्ज़हन्ककी  टर्क  क्क्हक्हत  इड्छ्  ह+।| |  ह  अकइप्हस्ह,  डड्रहगड़  करू्हगक  कल््  उत्त्हर  पवदब्क  जब  इड़

 अक्ड़-  ज़्  स्हब  इड्ड  ऋ्क्र  इब्ज़्डन्क  ल स्क  क़श्स्क  करइ्  गाडा  क़्ड़-  ह  इडुडु्  उत्त्हर  पदब्श्क  जब  कक्कए  बज़्डट  SF  18,230
 क़रकबड़  ः  कब  कहक्वक्कन्की  इडल्चयकक  ज़्डए।  इसका  खड़भ्ड  एक  ककह  का  स्कहरक  अक्ज़क  कब  दब  क  क़ढ़ट्  फ र  जत्तलरक्र.कलल .  क  कहन्ईक
 चूहल्हग्  क््क  क़.सक. स्क  क  .क  20,000  करबब्ड़  ः  HS  कन्हाकक्की  उप्भ्हक्  करबएह  तइवड्क्क  उत्त्हर  कदब्क  कडबक्कह्क  वकार  स्कक्क
 ज़्हहह  पर  रकज़्बसकर कहर  पर

 "
 ड्झझाट  क़ब  कहरब  क  बत्  क़हड़  VES  रहक  ह,  ज़्डड़ब  एक़्क  SSG रड  कबचल  क़रबकब  इसका  बहर  SE.  कल्ब  स्हद

 इडह्  ह+  बडुब्  कहन्कन्ककरक  क्ड़-  ज़्ड़  तक  क.  स्क  वक  करकज़्डह  क़ड़  अकथ्कक्क,  ज़कक्क्र्रक्क  अड़ह  भह  भककक्कवक्क
 प्रहरर्  :्हर्  कड़ब  दब्ख़्कत्क  हद्दए  कहक्ह  कब  खकक्ककक्र  स्व  अत्क्कह  व्रात्य  हद्वए  इस्क  “SC”  GHGS कक्ब  भवक्कक्त  क़रब  क
 बरहदृत्क  उत्ह ।  हड़बड़ह।  चल्हकड्क्क  उत्त्हर  पदबड़ह  SE  "द्कलट'  कड़  ऋडजट  करन्क  स्कब  क़ड़्कर्क  कवककाकतरटक  EE  क  इबक  हकक  रहब  ह+| |
 कड्बहहर  क़्ड़ब  अबप्न्व  इड्ल्हरकब  ज़कन्द्ददकन्की  क़्ड़  VEGUNGS रख़कन्क  क़भ्ब  रक्ज़्टब  जब  क्क  ES  हय्कइ्न्हतक,  इड्ल्चकरक  ह+1.  इम  कड्बहहर  कड़  कड़

 अडपन्ह  कज़्क्क  SS  इ्वध््बन्का  इड्कय्क  ह,  उस्कड़  फ़क्वहर.्व स्कब  उत्त्हर  पदब्ड़क  ज़्डड़ब  दबक  ककक  अदक  पवदब्ड़क  ह,  उस्व  इक  वक  कस्ह  क  ककड्
 व्श्हब्ड  अन्कददकन्की  GS  ज़्हरू्रत्व्  Whe  रड़ज्टक  कड़  खख़हन्हब  कड़  कब  S  करब  त्यदकजाक  पदब्शक  कक्वकालला GE!  दलस्हरक  त्क्रप्क  1.2  भटल्गकहा कह
 क़ब,  TE  अडभ्ब  5  रकाब,  SE  कहृक्काज़्हभ्क  विदारक  ऋरकन्क  SSE  कहत्  कहड़  ह+  SRG  हर  अ्कक-  क..क  एक  कहृ्त्क  उप्कात्कन्द्र
 न करन्क  कब्  ऋत्क  कक्क  ह  |  कह  क़कब्ज़हन्कक  इ्व्छझ्क  स्कभ्व  स्क  क़्झ्ड़  रहक्क  ह+  भ्ब््डक्क:  अब्जज़्क  त्डक़्क  ह  डन्डब  दब्ख़क  कजक्क  ह.

 ह+।  कल्प्हयकक  इस्क  अकहब्र  उड़हप्  इृहश्डब्ध  कन्ब  दबा

 170  कडज़क्  कहब  GS  कहक्कक  करन्क  जब  क़छ्क्कए  इस्क  क़ज़्क  ब  अहकधकहन्की  अक्ट  ग़हट्क्क  ह  |  स्हन्क  2006.0  .क  5000.0  क़रकबड  BEE  कब  5

 क़क्क  दरक  दद्रउदक ह  वह  न्  स्क्रब  हरक्हक्  हद्दअक  ह-  ज़्डड़ब  170  इड्ज़्हझ्क  GF  दब  क  हहच्कन्द  SS  ग़इह  उन्क  SS  ब्कद्रह्दूगकख्कड  उपहार

 उत्कदन्क  क़रत्हम्, ज [2  उन्हब  उस्कत्कक  स्वहकक  इलभ्टक  अडदभ्न्ह  GS  ्हव्स्थक  इबज़्क  चकहड्हए।  |  उप्कज्क  SIS  स्ककध्कक  भ्हभ्क  कडब्र्क्न्



 SHRI  M.P.  VEERENDRA  KUMAR  (CALICUT):  Sir,  |  only  want  to  dwell  on  two  aspects,  namely,  agriculture  and
 WTO.  It  is  commendable  that  the  hon.

 Finance  Minister  has  said  that  we  would  give  a  lot  of  credit  to  farmers.  You  are  creating  infrastructure  for  farmers.  It
 is  all  very  good.  But  will  it  help  them  in  the  long  run?  Now  we  are  discussing  agriculture  in  Geneva.  |  do  not  want  to
 go  into  the  details  of  that.  What  will  happen?  By  the  time  we  conclude  the  whole  thing,  the  entire  market  will  be
 open  to  the  multinationals.  They  will  come  here  and  occupy  our  agricultural  sector.  The  World  Bank  is  asking  us  not
 to  give  domestic  subsidies.  What  is  happening?  Subsidies  are  given  whether  in  the  green  box  or  otherwise.  There
 is  domestic  subsidy  worth  375  billion  dollars.  They  also  get  export  and  other  subsidies.  In  our  negotiations,  they
 have  said  that  they  are  prepared  to  reduce  export  subsidy  by  20  per  cent  every  year  for  the  next  five  years.  But
 other  subsidies  would  continue.  With  such  a  loaded  subsidies,  when  the  food  grains  are  imported  from  those
 countries  even  with  all  the  infrastructure  and  credit  which  we  are  giving  to  the  farmers,  will  they  be  able  to  face
 them?  They  can  compete  in  the  farmers  of  the  United  States  if  they  are  given  a  level  playing  field.  But  can  they  face
 the  Government  of  the  United  States?  So,  this  is  going  to  destroy  our  agriculture.

 The  World  Bank  have  told  us  to  diversify  our  agriculture  to  horticulture.  The  funds  are  being  provided.  It  is
 wonderful.  What  is  the  argument?  One  of  the  arguments  is  that  if  |  am  quoting  correctly  since  production  of
 wheat  and  rice  is  water  intensive,  we  go  to  horticulture.  It  would  increase  your  export.  It  has  been  found  that  by
 resorting  to  organic  farming,  seven  times  less  water  is  necessary  for  wheat  and  rice  production.  So,  now  we  are
 going  to  divert  the  entire  thing  to  horticulture  for  export.  What  will  happen?

 India  is  a  country  which  is  self-sufficient  in  food  grains.  But  now  we  are  driving  the  entire  economy,  by
 diversification  on  the  instructions  of  the  World  Bank  and  the  WTO,  to  be  totally  dependent  on  the  United  States  of
 America  and  other  Western  countries.  Should  that  be  allowed?  Whenever  it  comes  to  the  question  of  agriculture,
 we  Say  it  is  a  State  subject.  Two  days  back,  in  the  Kerala  Assembly,  the  Agriculture  Minister  said  that  the  import  of
 pepper  is  destroying  the  economy  of  that  sector.

 Sir,  |am  coming  from  the  Waynad  area  where  percentage-wise  suicide  is  the  highest  in  India.  Prices  are  coming
 down.  Did  ever  the  Government  of  India  discuss  with  the  State  Government  when  they  entered  into  FTA  with
 SAARC  and  other  countries?  The  Agreement  was  signed  in  Delhi  but  the  consequences  of  that  Agreement  would
 have  to  be  suffered  in  the  States.  Who  takes  the  decisions?  Should  Government  be  only  a  communicating  agency
 for  the  decisions  taken  in  Geneva  or  in  Washington  just  to  tell  us  that  these  are  mandatory  things  and  that  they
 cannot  do  anything  about  it?  Could  it  be  allowed  to  go  on  like  this?  Only  two  per  cent  of  the  entire  economy  of  the
 United  States  is  associated  with  agriculture.  What  about  us?  What  is  going  to  happen  to  all  that  we  are  providing
 for  agriculture?  The  Government  says  that  it  is  a  mandatory  agreement.

 Sir,  in  1994  in  Marrakesh  we  signed  an  agreement.  Was  Parliament  informed?  Over  a  hundred  crore  people  in
 India,  we  are  bound  by  this  agreement  but  we  do  not  know  what  is  happening.  Do  you  not  think  that  our  sovereignty
 is  impinged?  Should  anybody  tell  us  as  to  what  we  should  do  and  what  we  should  not  do?  Institutions  like  the  World
 Bank,  the  IDBA,  the  ADBA  are  imposing  conditionalities  and  saying  that  we  have  to  do  this.  As  if  they  are  sitting  in
 the  Government  and  telling  us  what  to  do  and  what  not  to  do  and  how  to  restructure  the  Government.  Just  to
 borrow  some  money  from  these  institutions,  should  our  sovereignty  be  impinged?  Should  we  be  so  helpless  that  we
 cannot  do  anything  to  save  our  country?  Privatisation  is  all  right.  But  what  happening,  is  it  not  corporatisation?

 Sir,  |  would  like  to  mention  just  two  points.  First,  take  the  case  of  agriculture.  We  are  talking  of  BPL  people  here.  In
 the  United  States,  the  Multinational  Corporations  are  controlling  agriculture.  |  want  to  inform  the  House  about  two
 people  who  are  getting  agricultural  subsidy  in  the  United  States.  One  is  Mr.  Ted  Turner,  who  is  a  multi-billionaire
 and  the  other  man  is  Mr.  David  Rockfellar.  They  are  recipients  of  subsidy  in  the  United  States.  Here,  we  have  no
 responsibility  towards  the  people  of  our  country.  The  people  in  Geneva  and  Washington  tell  us  as  to  what  we
 should  do.  They  have  the  authority  and  we  have  the  responsibility.  Do  you  not  think  that  this  is  the  time  to  think
 collectively  as  to  how  to  stop  this  plunder?  Should  we  give  ourselves  in  to  the  Multinational  Companies  to  dictate
 terms  to  us?  Should  we  allow  these  Multinational  Companies  to  come  to  this  country  and  sell  genetically  modified
 seeds  and  transgenic  seeds  and  dictate  terms  to  us,  allow  them  to  destroy  our  agriculture,  destroy  our  poor
 people?  We  cannot  allow  this  and  it  is  time  to  fight  back.

 Sir,  on  the  water  front  |  would  like  to  submit  that  for  thousand  days  people  in  a  place  called  Placcimada  in  the  State
 of  Kerala  are  struggling  for  their  rights  to  get  water.  |  have  the  figures  with  me  here.  About  650,000  cubic  metres  of
 water  every  year  is  drained  from  that  place  by  companies  like  Coca  Cola  and  Pepsi.  It  is  their  own  revelation.  The
 actual  figure  is  much  more  than  that.  As  a  result  of  that  not  only  ground  water  has  been  depleted  but  surface  water
 has  also  been  polluted.



 Sir,  about  four  to  five  days  back,  one  lady  by  name  Mailamma,  a  dalit  woman  she  is  still  fighting  with  the  MNCs  to
 get  water  came  to  Delhi.  She  told  me  that  she  wanted  to  meet  the  Prime  Minister  and  other  important  people
 here.  |  asked  her  as  to  why  she  wanted  to  meet  them.  She  has  come  here  neither  to  get  any  subsidy,  nor  for  getting
 any  infrastructural  facilities,  but  to  get  redressal  of  her  grievance  and  the  grievance  is  that  the  Mailamma  should  be
 allowed  by  the  Multinational  Companies  to  fetch  water  from  her  own  well.  The  mighty  Government  at  the  Centre
 spends  Rs.  80,000  crore  a  year  to  defend  our  country.  But  would  this  Government  be  able  to  give  drinking  water  to
 Mailamma  in  Placcidmada?  We  can  fight  enemies.  we  can  fight  armies.  But  today  the  question  is,  how  do  we  fight
 the  Multinational  Companies?  Are  we  not  responsible  for  the  people  of  Placcimada  who  want  their  water?  It  is
 because  we  cannot  disturb  the  corporate  entities  in  Atlanta.  They  decide  whether  Mailamma  should  have  water  or
 not  and  the  mighty  Government  of  India  cannot  give  an  adivasi  woman  her  own  water  from  her  own  well  and  get  an
 entry  there.  What  type  of  Government  we  are  running?

 Coming  to  watershed  management,  what  is  the  directive  of  WTO?  Cost  water!  Do  not  subsidize  water.  Should  we
 treat  water  as  a  commodity?  Without  water  can  any  species  live?  Water  is  a  right.  Can  we  agree  that  water  is  a
 commodity?  When  we  have  lost  power  to  regulate  people  from  taking  ground  water,  whether  it  is  in  Kalapara  or
 Mediganj  or  Plachimada,  the  multinational  companies  are  entirely  draining  ground  water  from  here.  Can  we  stop
 them?  How  can  we  tell  them  that  you  go  for  rainwater  harvesting?  Can  we  control  them?  Sir,  they  are  taking  away
 our  rivers.  Tehri  Dam  is  being  built.  Water  is  going  to  be  taken,  to  be  sold  to  whom?  To  those  companies?  If  you  do
 not  get  them  enough  water,  they  fine  Rs.  50,000.  For  whom?  The  multinationals  can  export  water  and  they  can
 plunder  our  water.  What  type  of  dictation  is  this  from  the  World  Bank?  This  is  very  painful.  |  do  not  want  to  comment
 on  this.  There  are  poor  people  in  this  country.

 The  Finance  Minister,  Mr.  Chidambaram  is  my  great  friend.  |  had  worked  with  him  in  1996  when  |  was  the  Minster  of
 State  for  Finance.  |  had  the  great  luck  of  coming  with  him  when  he  presented  his  Budget  to  Parliament.  He  is  a
 wonderful  person.  But  did  he  go  to  Warangal  of  Andhra  Pradesh?  Did  he  go  to  places  in  Karnataka  where  farmers
 have  committed  suicide?  With  all  my  respect  to  my  great  friend,  Mr.  Chidambaram,  he  goes  to  find  the  sensex
 figures  of  Mumbai  Stock  Exchange.  Farmers  do  not  know  about  sensex  figures.  There  are  poor  people  in  the
 country  and  their  problems  have  to  be  addressed  with  all  our  analysis  and  with  all  our  concern.  Don't  you  think  that
 you  are  slowly  being  driven  to  a  position  where  we  are  handing  over  our  country  to  the  interest  of  the  corporates?  |
 do  not  want  to  dwell  much  on  that.

 Coming  to  the  service  sector,  why  should  we  open  the  service  sector  to  the  multinationals?  What  happened  to  the
 Mumbai  route?  When  our  own  people  in  this  country  can  run  it  and  can  manage  it,  why  should  we  invite  them  here?
 Is  it  a  doctrine?  Are  we  saying  that  we  do  not  do  whatever  we  can  do,  so  do  it  for  us.  Is  FDI  such  a  sanctimonious
 thing  for  us  to  accept?  Are  we  not  allowing  100  per  cent  FDI  investment  in  agricultural  land?  Tomorrow  some
 multinational  may  be  buying  hundreds  and  thousands  of  hectares  of  agricultural  land  in  this  country.  Do  you  want
 another  colonial  country  to  come  and  occupy  us?  They  will  buy  our  country.  They  are  not  coming  with  military.  They
 are  coming  with  dollars  and  they  are  more  dangerous  than  bullets.  On  this,  |  am  cautioning  the  Government.  Of
 course,  my  Party  is  supporting  the  Government  from  outside.  We  are  supporting  this  Government.  But  this
 Government  must  be  concerned  with  our  future.  What  is  going  to  happen  to  this  country  in  future?  When  we  talk
 about  globalisation  and  when  we  point  out  as  to  what  is  happening  with  globalisation,  immediately  fingers  point  out
 at  us  that  we  are  against  development.  Development  does  not  need  surrendering  our  rights,  our  sovereignty  and
 our  country's  destiny  to  multinational  corporations.

 SHRI  NIKHIL  KUMAR  (AURANGABAD,  BIHAR):  Sir,  |  rise  to  speak  in  support  of  the  Budget.  In  fact,  |  find  it  very
 unusual  that  people  are  opposing  this  Budget.  It  is  essentially  a  breakthrough  Budget  and  |  will  explain  how.  This  is
 a  Budget  which  is  oriented  towards  development.  It  takes  forward  the  policy  of  liberalisation  that  was  initiated  by  our
 Prime  Minister  fourteen  years  ago,  when  he  was  the  Finance  Minister.  It  is  one  single  reason  for  India's  economy
 being  what  it  is  today.  Our  Finance  Minister  was  faced  with  the  difficult  task  of  relating  the  Budget  to  the  common
 man,  the  Aam  AAdmi.  It  is  this  Aam  AAdmi  about  whom  Soniaji  has  been  talking  about  to  which  the  people  of  India
 have  reacted  with  great  enthusiasm  and  expectation.

 lam  very  happy  to  say  that  the  Finance  Minister  has  balanced  the  heavy  demand  for  development,  with  concern  for
 the  common  man.  He  has  laid  down  a  road  map  for  India's  development.  It  is  rare  that  a  Finance  Minister  can  find
 resources  worth  Rs.  1,72,500  crore  as  Gross  Budgetary  Support,  which  is  17  per  cent  more  than  the  last  year's
 Budget.  He  has  earmarked  an  amount  of  Rs.  25,000  crore  for  some  flagship  programmes.  |  would  say  that  he  has
 performed  some  kind  of  a  miracle  mainly  because,  while  he  has  done  all  this,  he  has  done  it  without  any  substantial
 rise  in  either  direct  or  indirect  taxes,  or  increase  in  the  fiscal  deficit  or  abetting  inflation.  Above  all,  he  has  produced
 a  Budget  which  has  national  consensus.

 |  am  firmly  of  the  view  that  it  has  set  India  on  its  way  to  becoming  very  soon  a  member  of  the  developed  nations  of
 the  world.  It  will  be  possible  for  us  to  wipe  off  the  tears  from  the  eyes  of  every  Indian  and  'keep  our  tryst  with
 destiny’,  that  Pandit  Jawaharlal  had  spoken  of.  If  |  say  this,  it  may  appear  a  little  high  sounding.  But  the  stock



 market,  which  is  the  sutradhar,  had  registered  a  push  of  6,000  to  7,000  points  immediately  after  the  Budget  was
 presented.  This  is  very  rare  and  in  fact,  it  has  never  happened  in  the  immediate  post-Budget  weeks.  That  is  one
 great  certificate  that  the  Finance  Minister  has  been  given.  We  should  accept  it.  |  also  commend  the  Finance
 Minister  for  widening  the  scope  of  poverty  determination.  This  also  has  happened  for  the  first  time.  He  has  gone
 beyond  the  calorie-based  poverty  indicators  and  instead  has  used  illiteracy,  disease,  infant  mortality,  malnutrition,
 absence  of  skills  and  unemployment  as  indicators.

 This,  of  course,  will  bring  me  to  my  home  State,  Bihar.  As  |  90  along  |  will  come  back  to  it.  |  shall  confine  myself  to
 some  observations  about  the  budget.  We  should  praise  the  Finance  Minister  for  displaying  immense  courage  in
 pushing  through  the  Employment  Guarantee  Scheme  about  which  |  have  heard  much  skepticism.  But  we  must
 understand  that  this  Scheme  is  not  merely  a  lollypop.  ॥  is  a  means  to  pump  purchasing  power  into  the  hands  of  the
 people  who  are  living  in  absolutely  rural  areas  of  this  country.  Of  course,  the  money  will  have  to  go  to  the  roots  and
 |  am  sure  good  governance  will  enable  this  to  reach  the  roots.  When  that  happens,  |  foresee  the  regeneration  of  the
 economy.  With  the  incremental  rural  purchasing  power,  howsoever  small  it  is,  there  is  bound  to  be  an  aggregation
 in  the  demand  for  goods  and  services.  It  is  this  demand  for  goods  and  services  that  needs  to  be  addressed  if  we
 have  to  build  up  on  our  efforts  to  increase  employment  potential.

 There  is  another  sector  in  which  the  Finance  Minister  deserves  commendation.  It  is  in  'Skill  Development’.  |  fully
 endorse  what  he  has  said  about  employability  of  young  people.  The  Rs.  500  crore  that  he  plans  to  spend  on  this  is
 a  very  worthy  investment.  In  fact,  it  is  here  that  |  must  refer  to  what  my  colleague  had  earlier  said.  He  had  said  that
 India,  even  before  it  could  pass  through  an  Industrial  revolution  it  is  already  in  the  Information  Age  and  Knowledge
 Age.  ॥  is  indeed  a  fact.  It  is  this  which  the  Finance  Minister  has  accepted,  acknowledged  and  has  addressed  this
 Budget  in  a  contemporary  manner.  He  has  done  it  knowing  that  the  days  of  the  lathes  and  milling  machines  are
 over.  These  were  machines  of  the  mechanical  era  and  they  have  very  little  use  in  the  new  environment  of
 computers  and  numerically  controlled  machines.  In  fact,  who  knows  that  even  these  machines  may  be  replaced  by
 the  Nanotechnology  very

 soon?  Therefore,  the  amount  of  Rs.  500  crore  which  he  has  earmarked  for  this  sector  is  okay.  If,  at  all,  |  have  an
 objection,  it  is  that  it  seems  to  be  a  little  insufficient  and  needs  to  be  increased.  But,  along  side  this,  there  is  need
 for  the  mindset  of  our  young  people  to  change.  There  seems  to  be  a  mindset  that  they  must  do  only  one  type  of
 work.  They  must  do  work  only  on  some  kind  of  a  machine.  This  mindset  has  to  change.  |  would  suggest  that  the
 Government  should  take  upon  itself  the  task  of  organizing  continuous  skill  upgradation.  For  example,  retraining
 people  upto  the  age  of  50.  Otherwise,  we  will  soon  have  people  who  are  unemployable  over  the  age  of  even  40.
 Then,  we  will  be  faced  with  a  serious  problem.  So,  skill  upgradation  has  to  be  kept  in  mind.  The  Finance  Minister
 spoken  of  1115  tying  up  with  local  industries.  This  is  good  as  far  as  it  goes.  But  the  1115  will  need  to  tie  up  also  with
 bank  credit  and  self-employment  schemes  so  that  people  can  set  up  businesses  in  mechanical  repairs,  car
 servicing,  tractor  mechanics,  diesel  pump  maintenance,  computer  maintenance  and  so  on.  This  is  very  necessary
 to  enable  people  to  survive  productively  in  the  current  century.  If  this  is  not  done,  then  we  will  have  in  our  hands
 many  ITI-trained  young  men  who  will  be  unemployable  and  who  are  unemployed.  They  will  have  to  settle  for  such
 jobs  as  railway  porters  and  gangmen.  They  certainly  do  not  look  forward  to  that  kind  of  a  future.  That  will  be
 creating  some  kind  of  discontent.  As  you  all  know,  already  we  are  in  a  stage  where  there  is  a  great  deal  of
 discontent  which  has  led  to  the  spread  of  left-wing  extremism.  If,  at  all,  the  problem  of  left-wing  extremism  has  to  be
 countered,  it  has  to  be  done  by  seeing  that  the  people  in  this  country  have  employment  and  are  more  contented
 and,  therefore,  this  suggestion  of  tying  up  ITI  trainees  with  the  bank  credit,  self-employment  is  good  and  should  be
 implemented.

 Another  initiative  that  |  must  commend  the  Finance  Minister  for,  is  his  grand  plan  to  take  roads  and  the  broadband
 connectivity  to  every  village,  the  move  to  complete  electrification  of  all  villages,  putting  up  a  chain  of  agro-
 processing  industries,  railways  and  port  development  as  well  as  upgradation  of  airports.  But,  that  will  mean,  once
 again,  a  change  of  mindset.  There  is  a  general  feeling  that  ...(/nterruptions)

 MR.  CHAIRMAN  :  Please  conclude.

 SHRI  NIKHIL  KUMAR  :  Please  allow  me  to  conclude.  |  will  not  take  more  than  5  minutes.  We  must  get  out  of  the
 mindset  of  getting  only  the  Government  jobs.

 MR.  CHAIRMAN  :  You  can  complete  it  within  two  minutes.

 SHRI  NIKHIL  KUMAR :  ।  will  try  my  best.  But  the  jobs  will  now  be  in  development  projects  like  ports,  airports,  hotels
 and  hospitality  business.  Huge  public  and  private  investment  in  these  areas  will  have  to  be  done.

 It  will  come  and  when  it  comes,  it  will  create  a  great  deal  of  employment  potential.

 |  now  come  to  my  State  of  Bihar.  |  would  repeat  what  my  colleagues  have  said  earlier  that  Bihar  is  extremely



 backward.  If  we  see  the  per  capita  income,  it  is  only  Rs.  3707  against  the  national  average  of  nearly  Rs.13,000.  It  is
 estimated  that  Bihar's  per  capita  income  will  rise  to  nearly  Rs.15,000  by  the  year  2009-10  while  the  national
 average  by  that  time  would  have  gone  up  to  Rs.  28,045.  If  we  manage  to  achieve  a  national  growth  rate  of  10  per
 cent  by  the  year  2020  as  desired  by  the  Rashtrapathiji,  Bihar  will  have  to  grow  at  the  rate  of  15  per  cent  from  now
 on  for  the  next  15  years.  That  will  need  an  annual  investment  of  nearly  Rs.  38,000  crore.  |  am  well  aware  of  the  fact
 that  this  is  a  highly  impractical  amount  for  us  to  find.  So,even  if  we  go  by  what  the  Rashtrapathiji  has  said  that  there
 should  be  an  annual  national  growth  rate  of  10  per  cent  by  2020,  it  will  still  mean  that  Bihar  will  need  something  like
 Rs.25,000  crore  as  additional  investment.  |  know  the  hon.  Finance  Minister  is  wise.  He  is  ingenious.  |  would  appeal
 to  him  to  find  somewhere,  through  some  ingenuity  this  amount  for  investment  in  Bihar.  Because,  if  you  leave  out
 Bihar,  you  cannot  have  a  developed  India.  Therefore,  for  a  developed  India,  this  investment  is  very  necessary  in
 Bihar....(/nterruptions)

 |  would  also  like  to  make  some  small  suggestions.  Please  give  me  a  little  more  time.  |  will  make  a  few  suggestions.

 First  of  all,  the  withdrawal  tax  and  the  fringe  benefit  tax  need  a  re-look.  |  am  told  that  the  Finance  Minister  is  already
 thinking  about  it.  If  he  is,  he  is  welcome  and  we  hope  he  will  do  something  about  it.

 The  second  is  the  restructuring  of  the  personal  income-tax.  It  is  good.  It  leaves  about  Rs.1  lakh  with  the  middle-
 class  to  do  whatever  it  feels  like  with  it.  But  |  would  suggest  that  some  concession  should  be  given  to  those  who
 spend  money  on  looking  after  aged  parents.  This  is  a  particularly  India  social  phenomenon.  We  would  like  our
 parents  to  be  looked  after  by  the  sons  and  daughters  rather  than  sending  them  to  old-age  homes.  My  request  to  the
 hon.  Finance  Minister  is  that  he  may  kindly  consider  giving  some  kind  of  a  concession  to  this.

 The  third  point  about  a  very  ambitious  scheme  of  Food-for-Work  throughout  this  country  and  150  districts  have
 been  selected.  |  am  unable  to  understand  why  my  district  of  Aurangabad  in  Bihar  was  left  out  of  it  especially
 because  it  is  a  backward  area  and  is  infested  with  left-wing  extremism.  Particularly,  this  year,  it  was  struck  by
 drought.  It  should  have  been  the  first  one  among  the  districts  of  Bihar  to  have  been  so  included.  But  it  has  been  left
 out  most  inexplicably.  |  hope  that  the  Finance  Minister  will  kindly  redress  this  grievance  by  providing  additional
 funds.  ॥  will  have  to  be  included  in  the  districts  meant  for  Food-for-Work  Programme....(/nterruptions)

 The  next  point  is  that  power  in  Bihar  is  a  problem.  It  has  an  assessed  need  of  1500  megawatt  of  which  Bihar
 produces  only  one  third.  This  is  a  serious  position  because  the  rest  of  the  power  comes  from  outside.  This  is  so
 despite  the  fact  that  Bihar  has  today  Barauni,  Kanti,  Barun  power  projects.  But,  of  these,  only  Barauni  is  working
 and  that  also  is  working  to  only  one-third  of  its  capacity.  There  was  a  proposal  mooted  as  far  back  as  1989  to  put
 up  a  2200  megawatt  power  project  at  Nabi  Nagar  in  Aurangabad  district.  It  was  to  cost  Rs.8000  crore.  Now,  it  is  16
 years.  There  has  been  no  progress  in  this....(/nterruptions)  |  would  appeal  to  the  Government  of  India  to  do
 something  to  see  there  is  provision  for  expenditure  to  be  incurred  on  the  Nabi  Nagar  Super  Thermal  Power  Project.

 MR.  CHAIRMAN  :  Please  conclude.  You  have  already  taken  15  minutes.

 SHRI  NIKHIL  KUMAR :  ।  will  conclude.  Bihar  is  always  inundated  with  floods.  |  am  going  to  be  very  brief  about  it.
 We  need  to  see  that  some  kind  of  an  arrangement  is  made  for  permanent  protection  against  floods.  This  is  possible
 only  if  there  are  suitable  preventive  arrangements  made  on  the  rivers  coming  into  Bihar  from  Nepal  particularly
 Bhaghmati,  Kamalabalan,  Gandak  and  Kosi.  Apart  from  this,  there  is  another  river  that  comes  to  India  from  Nepal
 on  which  we  can  put  up  hydel  projects....(/nterruptions)

 MR.  CHAIRMAN  :  You  have  already  mentioned  everything.

 श  क  -  व्यक्  क  -  अड़ड्  डद्दझड़  स्वदन  'क्द्का।  कड्बहहर  SS  ऋहद्दत्क  बड़त्डब  क़रत्डब  द;  क़्वहत्डब  हम्डडुक्क  अद्दत्व  SH
 क़्ड़ह्न  ह+1.  ह  SEGRE कत्कक  रहक  हालत  कक्  उस्क  कार  कक्क्कक्हक्क  कक्कयकब  ज़्डड़ए  तड़ब  उनका  स्दन्ब  कब  क़टबड  नका 1  तक  हभ्ूह

 नड्डा 1  फ़हच्चड़व्हर  ड+  .क  क़्ड़  WE  ककहा  1996.0  कब  टहड़न्टक-  हद्दइह्न  थड़,  उस्कब  अहब्इ इ  प्कयक: कान्ट ,कस्त्करवक पन्ट  इड्डबकृयब  ज़कक्  स्कव्कत्कक  ह+?  इस्कक्व  क्कए

 क़ककक्कड्क्क  अकहर  ककद  ह  इसका  पहर  हडन्ड़  ड्डड़भ्क  स्थ्रव्कदर  Gh  स्ककथक  स्क  कर का त्व  कर  -ड्ध्हटकक  SEE  कक्क-ात्काला कलब  क्  NSS
 न्ह्7  ह+  तब  इड्डककर  व्बक  हड़बड़ह।

 MR.  CHAIRMAN  :  a€}  provided  the  Nepal  Government  agrees.  Please  conclude.  |  am  very  much  constrained  of
 time.



 MR.  CHAIRMAN  :  From  the  Congress  Party's  side,  21  hon.  Members  want  to  speak.  From  the  Opposition's  side,
 more  than  30  hon.  Members  want  to  speak.  How  can  |  accommodate?

 ककहावकाल् ।  कज़्डत  ड  इड््ब्कुय  ज़वकएह  रकत  स्वह्हक्  न्ह्7  ह+।  RRS ककछ  कत््ड  ध्बड़न्क.  क  रख़्न्डह  अकहह्हटक्क  हम्र  द  कहादक दड़क  रक
 ज़कक  .वस्य-सरककलत्क दकब्तक ह, हकक्त्क  ह  कह  कढ़ह  ज़कए,  SERREGRY स्क  अबड्ड्बक्  क़ढ़छ्  अकहकक  तक  .क  सब  कड  हड़ब  कहल्हकक्र  द  बहरड़  क़न्चड्क

 उन्डक्क  अडन्हयहत्व  इड्स्क  CRE स्कब  बढ़ष्  रकत  अहडक्क  द्वहरक  ध््बड़न्क  कब  रख़डन्डब  क़्ड़  अकहक्हक्कत्  ह+।  SER हभ्ककक  स्वीकर
 फ़्कक्टक्  कड़  स्ह  कथड्हन्ह  ह+।  ककि कक  कच्हक््वक्  कड़  भहह  रड,  कथ्डहन्क  ह  अकक-  इड्च्ड  बरक क  ज़्ड़  कब  क़््का  रहस्तकब  स्कक्कक्क

 तहब  त्तत्व  द  ल भ्वहरत्क्क  She  रूककक  ड  उप्द्रत्कार  न्यारा 1  अकब  स्कात्कत्कन  हम्र.  कबक  अकद्धप्हस्व  अन्दद्दरकक्  द+  SRAD  अवकप्क  उन्

 कह्कक्ल्क,  अहकब्दुख़..  ,  प्रद  इ्त्त्क  ऋहक्कव  VER  कब  कज़्क  स्क,  कब  डन्ह  कब  इक्छ  इहक़्  कएह  उत्प्न्न्  इकक्तड़  द  कड््कन्कक्कका
 ह  रख  अ्रध्डडन्क  करन्कक  क़कहत्कक  हलवा।  अप्न्ड  एक  पद्स्तक  अड्न्क्वहभम्की  ह-  हश्न्क  ‘ह  ह-  इड्ड्  ज़्कक  इहृक्त्ककरका  ऋ्क्षटक  वजप्कन्  रख़्डक

 ह,  वह  पल्रक  SINS  इडक्कुयड  ज़्हड़ए,  रह  CSRS,  डलभड़  उददब्श्स्क हन ह+  GSN  हक्ल््कक  भक  चहहहए।  उस्कड़  व्कब्रकहादगकत  ,  SS  उदकाकन्डाड
 कडक्कत्वह  अन्कक्वह्क  ह+  'इ  झभ्डड़  ह् न्दब्र्क  दकन क  कज़्डत  अकन्कबहस  क्ान्ट्क्स  |  कन्हडउन्त्क  हा न्ट्कूस्क  इड़क  हुए  हम  -ब्ड्क्कन्की



 "Under  the  Fiscal  Responsibility  and  Budget  Management  (FRBM)  Act,  |  am  obliged  to  wipe  out  the
 revenue  deficit  by  2007-2008.  However,  the  National  Common  Minimum  Programme  (NCMP)  has
 proposed  that  we  do  so  by  2008-2009."

 "In  my  view,  2008-2009  is  a  more  credible  terminal  year.  It  will  also  coincide  with  the  term  of  this
 Government."

 This  is  where  |  have  my  doubts.

 डन्लशाक कश्यरकट व्वकह 2007- इकह  2007-08 ,  क  ख़्डत  क  हड़  कक्कत्कक  थ्कका  एन्हड़क-ए,  रवुरव्ककर  न्ब  क़्क्  रख्क  थब  अड  क़ह  2007-08  कक्क  इस्कूल,
 क  aS  चरता

 द
 eee  कफ  इफर  ए  अझ्कक

 एकक  डड़न्डन्ब  कहभ्डक  -ज़क््क  द+  अकक  हड़क-  अकच्छह्  कजत्क  उस्डन्डब  उरड्इह्न  ह+।  This  is  about  Securitisation  Act,  2003.  With
 your  permission,  |  would  like  to  quote  what  he  writes  and  |  will  take  a  little  bit  of  time.  He  writes:

 "Meanwhile  the  Securitisation  Act,  2003  has  transformed  the  so-called  NPAs  of  public  sector  banks  into
 a  treasure-trove.  Such  PSU  banks  with  NPAs  in  the  category  of  one  crore  and  above  alone  are  valued
 at  three  lakh  crores  and  command  a  lien  over  property  worth  60  lakh  crores.  Now,  this  is  the  treasure
 which  every  foreign  bank  is  eyeing."

 हक  रहब  ह+।  कह  श्वक  कक्कक  -क्ककक्का  ह-

 "The  provision  in  paragraph  86  of  the  Budget  Speech  2004-05  to  make  this  debt  tradable  will  enable
 the  banks  and  their  prospective  new  owners  to  appropriate  a  sizeable  chunk  of  these  riches."

 This  is  where  his  doubt  is  and  you  have  to  look  into  it  very  seriously.

 कन उ  कम्हकक्छक,  बहकब्दु्क  अड़न्बज़व  इइहन्ककइ  ज  रवा  कटर  जक्  इस्कह  इृझ्क  TERN  इस्क  प्क्कक  SS  अहद्त्क  स्कहरक्क  ‘ड़ब्ज़्क  कड़एह
 जकुक  दए  ॥  रक  क  सद  रहक  ककਂ  छककन्क ध्कन्व्टरककरुरव  niga  ब  अक  हि  कककह

 "In  the  name  of  modification,  it  seems  the  UPA  Government  has  reproduced  a  pilot  project  of  the  former
 NDA  Government  for  the  welfare  of  workers  in  the  unorganised  sector.  The  Unorganised  Sector
 Workers  Bill  was  introduced  earlier."

 हृदहर्हड  क़्ड़  एक़्क  व्कहसुप्कत्या  ‘बद  अकत्र्क  ह+।  ह  अहर न ,  क  कहक्क्क  ह+  कड्क्क  :-

 "  तड़्ड़  ज़्ड़भ्ड़ड़  बड़त्व  ज़्ड़भ्ड़ड़  न्डहड  लक्कातेकहल्ल जकड़न  हक्कब्ट्का

 पभ्न्कक,  क  भभ्न्कह  ख़्ड़ड़्ड़  न्याज  ऊ.जजायरडक  क़्ड़ब  ि

 अककदरककलर्का  किमका्डक,  अहकब्द्..  बहककक कक  रृइरहध्र्क  Wh:  न्डहड  प्र  SSRN कक्ह  स्क  कब्त  भकब्त््ब  अड़ड्इह्न  ह+| |  SS पका  बहद्त्क

 प्द्रडन्ब  क्ल्ज  न्ड़क्ढ़ड़  हम्र  अकइप्न्  कटड़फ  क्ड्कयकक  ह+?  अकबप्न्क  एक़्क  कड्क्त्व  ज  ह+  "Milestones  of  UPA
 Government  in  6  months".  What  does  page  51  of  this  book  say’?  It  says:

 "that  Khadi  and  Village  Industries  Commission  (KVIC)a€\"

 ज़हब्  ख़्बडदह  क़्ड़  च्च्हकह  व्कारत्कब  हम्  तहट  कहक्कत  इह  ग़कध्कर-  तकका  तस्व्ईर  उप्द्रव्कार स्वब्  कक  अडत्वरई-  ह+।  YOu  have  dissolved  the



 KVIC  with  effect  from  14th  October,  2004.  This  is  what  the  Government  has  done  which  talks  about  Gandhism.  Now
 you  have  abolished  KVIC.  ज्डूब्क  व्कब्डकाउदलइह्रकका  एकक  स्वस्क  2003-04  .क  11589  करबब्ड़  ढृष्टप््हट  हद्दइह्न  ज़्डड़ब  इत्डन्ड  SEED
 क़भडर्  न्ह्7  sere,  ज़्हब्  ख़्डदड़  TES  कब्ट्बड़क  नडब  2003-04  Ys  62,57,000  भवइबइ्ब  क्कब  इइब्ज़हकह  कड्कक  .कहा कठ ड़ब  कग़कह  Hs
 भहइबकब  क़्ड़ब  6207  ककल्कल्कटकूक्  कड्द्टबब  SERS  कब  क़ुक्क  भहगहभ्ह:क  500  पब्ज्क्कट  कब््क  कक  हस्व  क़्भ्कक  रहस्  OS  तड़ब

 क़्ुकड्क  कहट्कह  कब  कभ्डान्द  हम्  |  करक्वहहर् न्  1  क़रबब्  4०  भडड़्  50  इज़्कहर  किट्करवकनाला उन्कक्कब  SGN  कहबहक  क  बझ्ड़न्  हब्त्क  इुदए  गडाए
 2S  -वब्ड्डक्क्क  उस्कस्क क  स्ड  क़्ब्बझ्क  17  -डड़्  50  हज़्कहर  षटप्हटब  हका  ख़कच्कह  इछक्ए  ग़हए  हर  |  बड़क्कक-  क़ड़  GNSS  जच्ड  हृदज़कहरह रह  ग़हबक  ह

 पलक  टब्शकनक  व्करन्दब  SS  कइब्ज़हन्कब  ह,  ‘वब्हड्क्कन्क  उस्वक्कब  कडुभ्कए  अड्हष्ड  अहक्7ा  हम्  |  अककप्क  अ्ष्य  कहक  कढ़कहएह  तड़ब  कह  6

 ह  कहरब  दबक  ह  3290  भडड़्ब  ॥  ज़ह्ड्ध  द+  |  उरद क  स्क  1730.0  क्र्क  1,  एकक LTS दबकर  जक  ‘हकक  &  |  कवहड्ड7  age

 क़ल्ठुबृड्क  WS  “कतरहरता ज़ढ़र्  |  This  was  to  boost  our  exports  of  fruits,  vegetables,  flowers,  minus  forest  produce.

 Now,  you  have  to  make  sure  about  one  thing.  343.35  (a)  कलकरिर्तरर्ल रख़्  ग़कटब्ड्द  क्कक  अजक्क  ज़्डड़ब  इडनहयकहत  क़रबक्व  ज़्ड़ब
 अहभ्डः्ड  स्कब  क़्स्टक .क  उचककर  एव्हस्ककइज़्क  इज्हलट  दबड़ड़  उस्कत्कडाब  (व्हा र्य्त्स्ठ्  QS  कब्धड्डट,  क़न्क  इड्धभ्ह्ब  ज़्हडएगक  |  उस्क  पर  इब्डभ्ड  इ्इलटक

 स्हरब्वहर  कब  -रहदत्क  अड़च्छड़  WHS  ड  -इड्ब्करक्क  थड़  |  4851.0  कइब्दक  कन्ककए  ग़ए  थल  1300  क़रकब्ड़  FORRES  ख़च्कह  इक्कट  ग़हड़बक  थडक्  105.0

 ज़्डड़ए  |  क़्ह  2005  कक्क  FACTS कहड  प्ड़-र  रकभ्क्  डक़्कप्क  ब्ट  डड़न्डड़  द+  1.  ऋकइक्क्  कब्दडुडट  WH  अ्रत्क  हक  रहब  थबड़  |
 :ब्ड्क्कन्  ड  अइष्क्कक  कत्ककन्क  कहत्कक  हलह  क़डु्छ  अकबप्न्क  प्दस्तक्क  .  क  कड्ध्कक  ह+  इडुडु्क  कबह  2005-06  2  -डड़्ड़  फ़वहधक्रहा
 क़क्कब  TH  TS  ग़्द्दप्स्क  कब्.  क्ककक क  रक्,  ऋइक्कक  कब्डुडट  ककक  भ्हभ्क  दबड़ब  |

 MR.  CHAIRMAN  :  Please  conclude  now.

 SHRI  LAKSHMAN  SINGH  :  Sir,  |  have  to  speak.  |  have  hardly  spoken.

 MR.  CHAIRMAN:  You  have  already  taken  more  than  ten  minutes.  Please  conclude  now.

 MR.  CHAIRMAN:  You  just  mention  points  only.

 SHRI  LAKSHMAN  SINGH :  Sir,  this  is  very  important.

 MR.  CHAIRMAN:  But  there  is  no  time.

 स्कहख़्ब  कड  हड़ब्तड़-  जकब  रहकक  ह+  उपहार  अडड़ज़्ड  अहख़्क्हर,  कब  क््कक्झ्कक  ह-  |  would  like  to  quite  from  the  Indian  Express.  It
 has  come  out  today  after  the  Prime  Minister  gave  a  statement.

 It  says,  "Meanwhile,  the  Secretary  of  the  Ministry  of  Environment  and  Forests  is  reportedly  asking  for  further  proof
 that  there  is  indeed  a  crisis."

 उन्हक्कब  कहस्व  GNSS  कहक्  ह+।  अकह  इकइग़कर  स्लवन्ज्क्ा वक  इभ्डन्  जब  डडुुभ्डए  हक्ब्रहफ़व  रक्क्र्रक  कहक्  इड्  भ्जत्ज  हु+।

 MR.  CHAIRMAN  :  Please  conclude.  There  is  no  time.



 SETS 24,584 कन  24,584  TEESE ककक  इ्टकटत्ा  ररएक  अडष्ड़हर  कडरव  रकईक्त  स्ह  करन्क  ह-,  -ब्ड्क्कन्क  ऋकप्न्ह  कब्झ  1563  डडुक्कए।  हमा

 Shri  Chidambaram  quoted  the  words  of  Saint  Thiruvalluvar.  If  you  do  not  look  after  the  backward  States,  they  will
 not  improve.  You  have  got  a  Backward  States  Commission.

 हबब  तब  ज़कक्क  सह  ज़्क  स्हब्ट  कक्कनलम्कदक  हा,  कछ्वन्हबलन्क  क़्हक  ह

 "Pini  Inmai  Selvam  Vilaivu  Inbam  Emam

 Ani  Enba  Nattirkku  Iv  lyndhu."

 My  Tamil  language  is  not  good.  |  want  to  learn  it.

 हड़ब  प्हएख़कक।

 MR.  CHAIRMAN:  Now,  Prof.  M.  Ramadass.

 You  have  only  six  minutes’  time.  Please  speak.

 PROF.  M.  RAMADASS  (PONDICHERRY):  Hon.  Chairman,  Sir,  on  behalf  of  the  Pattali  Makkal  Katchi  and  its
 Founder-President,  Dr.  S.  Ramadoss  ,  |  commend  the  Union  Budget  for  2005-2006.

 In  fact,  we  compliment  and  congratulate  the  Hon.  Finance  Minister  for  presenting  a  full-fledged  and  an  all-
 embracing  Budget  which  is  very  widely  hailed  in  the  vernacular  Press  as  well  as  by  the  different  sections  of  the
 society.  In  our  view,  the  Budget  addresses  not  only  the  issues  of  economic  growth  but  also  for  the  first  time,  there  is
 an  explicit  recognition  in  the  Budget  that  growth  is  meaningless  unless  there  is  social  justice  to  the  common  and
 downtrodden  people  of  this  country.  In  that  respect,  we  consider  this  Budget  as  a  Budget  for  growth  and  social
 justice.  What  is  admirable  is  that  in  the  backdrop  of  a  number  of  constraints,  both  economic  and  social  constraints,
 facing  the  Government,  the  Finance  Minister  was  able  to  balance  between  the  needs  of  social  spending  as  required
 by  the  Common  Minimum  Programme  and  the  needs  of  fiscal  consolidation.  He  was  able  to  arrive  at  a  balance
 between  them.  Therefore,  we  fully  appreciate  the  measures  of  the  Government  as  shown  in  the  Budget.

 Budget,  as  we  all  know,  cannot  find  permanent  solutions  to  the  permanent  problems.  It  has  to  address  the  current
 issues  facing  the  people  and  the  economy.  And  looked  at  from  this  perspective,  this  Budget  carries  forward  all  the
 messages  of  what  is  required  in  the  present  context.  For  example,  the  Common  Minimum  Programme  has
 mandated  certain  things.  The  Tenth  Five  Year  Plan  has  asked  the  Government  to  do  certain  things.  The  Fiscal
 Responsibility  and  Budget  Management  Act  calls  upon  the  Government  to  do  certain  things.  The  macro  economic
 issues  of  the  country  also  require  certain  imperatives.

 Now,  we  find  that  this  Budget  combines  all  the  measures  that  are  required,  and  carry  forward  the  message  of  the
 common  man.  Besides,  the  economic  reforms  that  we  have  initiated  are  carried  forward,  and  the  Budget  promises,
 assures

 employment,  income  and  food  to  the  people.  What  else  can  we  expect  from  a  Budget?

 Prof.  Vijay  Kumar  Malhotra,  the  Deputy  Leader  of  the  Opposition,  when  he  opened  the  discussion,  made  a
 statement  that  this  Budget  is  an  anti-people  Budget.  |  am  afraid  that  he  was  uncharitable  in  his  remarks.  What  does
 he  mean  by  that?  In  what  respect,  the  Budget  happens  to  be  anti-people?  Has  the  Budget  unleashed  tax  burden  on
 the  people?  Or  has  it  reduced  the  expenditure  on  schemes  meant  for  poverty  or  employment  or  for  water  supply  or
 for  sanitation?  It  has  increased  the  outlay  for  all  the  social  sectors.  Therefore,  there  is  no  grain  of  truth  in  saying
 that  the  Budget  has  become  anti-people.  On  the  other  hand,  the  Budget  tries  to  please  every  section  of  the  society.
 It  only  reminds  me  of  Professor  Jeremy  Bentham,  a  renowned  economic  philosopher,  who  said  that  the  objective  of
 a  Government  should  be  to  ensure  the  greatest  happiness  of  the  greatest  number.  If  you  look  at  this  Budget,  you
 will  find  that  it  touches  on  every  section  of  the  Indian  society.  Therefore,  it  has  to  be  hailed  as  a  Budget  for
 maximum  welfare  with  minimum  cost.  What  else  is  not  there  in  the  Budget?  You  take,  for  example,  employment
 issue.  The  Hon.  Finance  Minister  has  converted  the  National  Food  for  Work  Programme  into  a  National  Rural
 Guarantee  Scheme,  and  has  increased  the  outlay  from  Rs.  4,020  crore  to  Rs.11,000  crore;  an  increase  of  173.6



 per  cent.  This  is  something  unheard  of  and  unprecedented  in  the  Budgetary  history  of  India.  For  any  scheme,  on  a
 year  to  year  basis,  there  has  never  been  such  an  increase  of  173.6  percent,  and  this  Budget  shows  the  concern  for
 employment  generation  in  the  country.

 The  announcement  of  a  National  Rural  Health  Mission,  increased  coverage  of  Antyodhaya  Anna  Yojana,  expansion
 of  ICDS  Scheme  with  the  creation  of  1,88,168  additional  Anganwadi  Centres,  increased  allocation  to  Mid-day  Meal
 Scheme,  creation  of  a  non-  lapsable  fund  called  Prarambhik  Shiksha  Kosh  under  Sarva  Shiksha  Abhiyan  Scheme,
 efforts  to  provide  drinking  water  facilities,  extension  of  total  sanitation  campaign,  programmes  for  SC/ST,  women  &
 children,  minorities  and  the  establishment  of  Backward  Regions  Grant  Fund  and  Rural  Infrastructure  Fund  would
 bring  cheers  to  rural  masses  and  add  impetus  to  the  rural  initiatives.

 Now,  the  launching  of  Bharat  Nirman  Scheme,  from  all  points  of  view,  is  a  laudable  effort  on  the  part  of  the
 Government,  and  for  the  first  time  the  Government  tries  to  understand  that  the  spirit  of  India  lives  in  villages  or  in
 the  rural  areas.  It  only  reminds  me  of  Mahatma  Gandhi.  The  speaker  who  spoke  ahead  of  me  quoted,  rather
 misquoted,  Mahatma  Gandhi  and  said  that  this  Government  is  crushing  the  philosophy  of  Mahatma.  But,  through
 the  Bharat  Nirman  Scheme,  the  Government  is  trying  to  revive  the  rural  area,  where  the  heart  of  India  lives.
 Therefore,  the  fractured  heart  of  India  would  now  get  good  diffusion  of  blood,  and  it  would  remain  hale  and  healthy
 when  the  Bharat  Nirman  Scheme  is  implemented.  It  is  a  unique  feature,  which  we  appreciate  on  behalf  of  Pattali
 Makkal  Katchi.

 18.58  hrs.  [Shri  Pawan  Kumar  Bansal  in  the  Chair]

 The  other  aspect  of  the  Government  Budget  is  that  it  has  really  realised  the  significance  of  investment.  Investment,
 coupled  by  a  multiplier  effect  can  create  additional  income  and  employment  in  the  economy,  which  alone  is  the
 surest  antidote  to  poverty  and  unemployment  in  this  country.  The  Finance  Minister  has  really  realised  the  need  for
 finance  in  the  agricultural  sector,  in  the  public  sector  enterprises,  in  the  industrial  sector,  in  the  infrastructure.
 Wherever  it  is  required,  he  has  increased  both  the  capital  expenditure  and  the  revenue  expenditure,  which  needs  to
 be  appreciated.  Moreover,  in  agriculture,  he  has  understood  that  the  priorities  are  infrastructure,  water
 management,  crop  diversification,  horticulture  and  research.  Textile  and  sugar  industries  have  been  given  a  greater
 importance,  and  the  most  important  aspect  of  this  Budget  is  this.

 MR.  CHAIRMAN  :  Please  try  to  conclude.

 PROF.  M.  RAMADASS  :  |  was  given  at  least  6  minutes.

 MR.  CHAIRMAN  :  You  have  already  taken  8  minutes.  |  am  saying,  please  try  to  conclude.

 PROF.  M.  RAMADASS  :  |  have  to  speak.

 MR.  CHAIRMAN  :  Try  to  conclude.  Time  is  according  to  what  we  have  allotted  to  different  political  parties.

 PROF.  M.  RAMADASS  :  |  am  only  saying  the  deserving  part  of  the  Budget.

 19.00  hrs.
 The  next  important  aspect  which  fascinates  me  is  the  continuation  of  the  tax  reforms  which  were  initiated  in  1991  by
 the  Hon.  Prime  Minister,  Dr.  Manmohan  Singh.  We  have  now  simplified  the  tax  procedures.  We  have  introduced  an
 element  of  modernisation  of  tax  rates,  which  leads  to  greater  compliance.  We  have  tried  to  increase  the  share  of  tax
 revenue  in  the  total  revenue,  which  increases  the  progressivity  in  the  total  structure;  the  revenue  neutral  effect  of
 indirect  taxes  has  been  ensured  and  there  has  been  a  rationalisation  of  indirect  taxes  also.

 Another  important  aspect  of  this  Budget  is  that  it  has  accepted  all  the  recommendations  of  the  Twelfth  Finance
 Commission.  It  has  opened  up  a  new  era  in  Centre-State  relations  in  the  country.  The  Sarkaria  Commission  and
 various  other  Commissions  which  have  gone  into  the  issue  of  Centre-State  relations  have  said  that  the  non-
 devolution  of  resources  in  adequate  quantities  to  the  States  has  been  a  matter  of  dispute.  ...(/nterruptions)

 MR.  CHAIRMAN  :  |  am  sorry  for  interrupting  you  again.  Please  be  very  brief  in  your  points.  The  time  allotted  is  over.
 Please  make  your  points  very  briefly.  That  is  all  |  could  tell  you.  Please  try  to  conclude  in  two  minutes.

 PROF.  M.  RAMADASS  :  |  am  the  only  Member  to  speak  from  my  party.

 MR.  CHAIRMAN:  |  just  hate  to  interrupt  you  but  the  time  allotted  is  already  over.  |  would  not  like  to  do  that.

 PROF.  M.  RAMADASS :  If  |  talk  anything  irrelevant,  you  can  stop  me.

 MR.  CHAIRMAN:  |  know,  you  would  not  talk  anything  irrelevant.  That  is  why  |  hate  to  ask  you  to  conclude.



 PROF.  M.  RAMADASS :  Although  the  implementation  of  the  recommendations  of  the  Twelfth  Finance  Commission
 would  cause  a  greater  fiscal  impact  on  the  Government  the  Central  Government  has  taken  up  all  the
 recommendations  in  toto  and  said  that  it  would  provide  necessary  assistance  to  the  States.  This  year  alone,  the
 Government  is  going  to  bear  a  responsibility  of  Rs.  26,000  crore  for  transfers  from  the  Centre  to  the  States,  which  is
 equivalent  to  0.7  per  cent  of  the  GDP  of  this  country.  This  means  that  the  Government  is  establishing  the  principle
 of  'Co-operative  federalism’,  which  was  propounded  by  Dr.  B.R.  Ambedkar  in  his  Ph.  D.  dissertation.  He  said  that
 the  "Centre  was  for  all  the  States  and  all  the  States  were  for  the  Centre".  Therefore,  a  real  approach  of  co-
 operative  federalism  has  been  established  by  this  Budget.  It  has  to  be  appreciated.

 |  should  also  say  that  there  are  certain  concerns  which  must  be  addressed  by  the  Government.  The  first  concern  of
 mine  is  this.  It  is  not  the  quantum  of  the  total  investment  that  is  important;  it  is  the  quality,  to  what  extent  the
 investment  that  we  make  brings  impact  on  the  people,  which  is  more  important.  The  second  concern  is  that  there
 are  many  overlapping  schemes  both  in  the  Rural  Development  and  in  the  Urban  Development  Departments.  These
 schemes  have  to  be  streamlined  so  that  we  could  have  maximum  benefits  at  minimum  cost.

 The  Budget  provides  some  relief  for  Scheduled  Castes,  Scheduled  Tribes,  Minorities,  women  and  children  but
 unfortunately  it  has  not  taken  care  of  Other  Backward  Classes,  which  constitute  nearly  60  per  cent  of  the
 population.  |  hope,  the  hon.  Minister  of  Finance  would  be  providing  some  relief  measures  for  the  OBCs  as  well,
 when  he  makes  the  reply.

 The  fourth  concern  is  that  the  growth  rate  in  the  economy  is  now  just  6.9  per  cent  as  against  8.3  per  cent.  This  is
 another  cause  of  concern.  The  soundness  of  the  Budget  is  reduced  because  the  hon.  Minister  of  Finance  has  not
 been  able  to  keep  up  the  promises  under  the  Fiscal  Responsibility  and  Budget  Management  Act.  The  revenue
 deficit  today  in  the  Revised  Estimate  is  more  than  what  it  was  last  year;  the  fiscal  deficit  is  more  than  what  it  was
 last  year.  If  these  slippages  are  allowed  to  continue,  we  would  end  up  with  a  greater  amount  of  deficit-induced
 inflation,  money  supply  and  widening  of  trade  balances,  which  would  lead  to  a  foreign  exchange  crisis  like  the  one
 we  have  seen  in  1991.0  ...(/nterruptions)

 MR.  CHAIRMAN:  Prof.  Ramadass,  |  hate  to  interrupt  you  again  but  |  am  bound  by  the  time  allotted.

 PROF.  M.  RAMADASS :  Another  cause  of  concern  is  the  increasing  indebtedness  of  the  Government.

 MR.  CHAIRMAN:  If  you  wish  to  lay  the  remaining  part  of  your  speech  on  the  Table,  |  would  permit  you  to  do  that;
 but  |  am  sorry,  |  cannot  permit  you  to  continue.

 PROF.  M.  RAMADASS :  |  would  have  finished  it  if  you  had  not  intervened.

 MR.  CHAIRMAN:  The  time  allotted  for  your  party  was  five  minutes  but  you  have  now  taken  13  minutes.

 PROF.  M.  RAMADASS  :  It  cannot  be  13  minutes.

 MR.  CHAIRMAN:  We  have  a  record.

 PROF.  M.  RAMADASS  :  All  right,  Sir,  |  do  not  want  to  argue  with  you.  |  would  rather  put  up  some  more  ideas.

 The  growing  debt  burden  has  to  be  taken  care  of.

 The  interest  payment  which  the  Government  makes  is  about  Rs.  1,37,444  crore  which  means  that  India  is  making
 per  day  an  interest  payment  of  Rs.  376  crore  and  per  hour  Rs.  15.6  crore,  which  is  unproductive.  We  do  not  know
 what  is  the  return  for  it.  This  issue  has  to  be  addressed  immediately.

 MR.  CHAIRMAN  :  Prof.  Ramadass,  |  am  sorry,  |  cannot  let  you  continue.  Please  understand  my  position.  |  have  to
 call  the  next  name.

 PROF.  M.  RAMADASS :  The  introduction  of  VAT  from  14  of  April,  2005  has  to  be  seen  in  the  light  of  the  fact  that  a
 State  like  Tamil  Nadu  is  not  prepared  for  bringing  a  legilslation.

 MR.  CHAIRMAN  :  Shri  Munshi  Ram  will  begin  his  speech  now.

 PROF.  M.  RAMADASS :  The  self-help  ground  programmes  and  agricultural  credit  programmes  have  to  be  given  to
 the  poor  people  in  right  earnest.

 MR.  CHAIRMAN  :  lamso  sorry,  Prof.  Ramadass.

 PROF.  M.  RAMADASS :  These  points  would  help  us  all.  ...(/nterruptions)  Sir,  |  come  from  the  land  of  Bharati
 Dasan.  Let  me  conclude  with  the  vision  of  Revolutionary  poet  Bharathi  Dasan:-



 "Pudhiyathor  ulagam  seivom

 Ketta  poridum  ulaginai  verodu  saippom

 Podhuudamai  kolgai  thisaiyettum  serppom

 Punithamodathai  yengal  uyirendru  kappom

 Idhayamellam  anbu  nadhiyinil  nanaippom

 Idhu  yenathu  yenumor  kodumaiyai  thavirppom

 Unarvenum  kanalidai  ayarvinai  yerippom

 Oru  porul  thani  yenum  manitharai  sirippom

 lyalporul  payanthara  maruththidil  pasippom

 Eevathundam  yenil  anaivarum  pusippom".

 This  is  the  meaning  of  that  poem:

 We  will  make  a  Brave  New  World

 And  uproot  the  one  on  bitter  war  bent.

 We  will  spread  the  socialist-doctrine  in  every  direction.

 And  cherish  it  chaste  as  our  dear  life

 We  shall  fill  our  hearts  full,  with  the  flood  of  love  and  ban  the  bane,

 "This  is  mine  aloneਂ

 We  shall  our  feelings  of  indolence  burn,  in  the  fire  of  our  awareness

 And  laugh  at  men  who  declare,  "for  me  alone  this  isਂ

 Starve  we  shall,  if  denied  the  privilege  of  things  produced,

 If  provided,  all  shall  part-take  then.

 MR.  CHAIRMAN  :  Prof.  Ramadass,  you  have  not  given  notice  that  you  will  be  speaking  in  Tamil  also.

 ...(Interruptions)

 इड़न्डन्कक  स्कदस्टकब  सवब,  डम  सक्का  दरख़्करस्त  करूहग्क  अड़्  ज़्हब्  अहटक  ब्कज्यब  हक्क  जब  उस्हब  फ़बभ्डब  व्क्क्रड  अाकिवाककल्तन दब  बइ्डन्  क़्ब

 रकन्कन्क क  कुकर  क  स्ह  5,400  व्करवानड  दृष्टप्वय  ख़बटकन्  कटत्क  क़ब  रूम्  5  50  भखक,  ककवड्टहक  टन्क  ख़बकटन्ी  ककक  ऋहक्हट्क
 रर्ड  कटब्ब  द+, न त्हक  उप्हट्हब  नहक्क  इक्कटक  डहत्डड़  इड़  SSE  SE  कट्बड़  कडन्डब  शभ्कब  अकन्ददकन्क
 चडह  कह  उकन्यकज्क  स्याह  SRE  टकूटड़  SS  तड़्  SNS  इहध्क  ,क  स्हब  इडद्टकक  ज़कडत्कक  स  क़ड्ज़क्कत्क  अन्ददकन्की  भकहरत्क  स्हरक़्कह  कढ़ह  ह,
 उस्कत्कक  30

 ककहकक  शरद  -ी  ALES
 SF

 लार कलार  ड़ब व्डड्पड़ड,  स्क उकरककलत्वकु 70  RETEST  FSIS  वाक  (ह ्
 -ड़न्त  इब्स्कडन्क  -  eres  ee  हक  See  ee  ह+।  es  se  ee  ee  काका  5 TEX 2
 स्कन्द 30 30  ढृष्टप्टक  कड़  अन्हदकतकरत क्क  इड़ह  पवकफ्तक  इकक्कक  ह+।  रस्क  प्कक्क  कर  ख़्वकद्कन्क,  डब  क़दह  ज़ककन्क  कहभ्बक  अडन्हदूद  कन्क

 ख़वकटक  क  ऋहड़हरक  व्क्रन्कक  उदार  उस्कक़्कब  रर्क  रख़्बह्क  ख्करकद  कब  अतकक्रल्वक्काल्क  झवककत्व  ऋवक्कत्  ह  |  अड्ास्कर  उसक  रहरक्कब  रब्ख़्डड  SHS

 kN  lal  दरक  ट्  VESTS  क
 |



 च्छडकडाहए |

 मकका  कक्कक  स्क  रकन्णकककर  ह र 4  ।  हबक्  कद  कथा  SS.  ककक  कहन्क  दला,  क  ह.  लकक्र)
 उत्तहर  पदब्क..  कब  30,000  कतल क़हज़्क  कल्ठत्व  हग्।

 लकहतकक कब  ्  क  डड़न्न्क  अकन्न्क  इब्  a  कब  कहत्  द  अरब  द्क्हरक  धन  क्हटक  इडब्कुयकक  VS  रहब  ह-  |  क  अ्क्क,  अध्क के
 स्क  हन्कदरकब  करन्क  ककहत्कक  हलह  कड्ुक्क  प्त्ब्  कडुज़्म्ह  क  अकहव्हरयकी  क  ऋब  अन्कदस्कहर  इकहरक  एक़्ह  TRS  इ्ड़्क  क्ष्कब््कक  SSE  इड़ड
 त्तत्व  कश्यस्कत्क  त्करन्य  कब  कख्झ्कए  एक  इद्दश्तक  इड्ृक्त्  करक  ख़ब्ज़हन्ककी  त्कास्वकर  क़्ड़-  ज़कडन्क  क़डड्डहए  ,कराज्दरव,  क  ह  कहरकक  क़ूकक्व  स्क
 ्कन्कलरक्का  श्र  ज़्हन्ड । क्क  इड्धन्कक्ष्  कब,  कबध्टड  SS  स्कब  ध्यान  ख़कच्कल  इृडु्क्क्कक  ज़्डहन्ड  क़इछहा  |  हम  क  डइड़त्वक
 हल्ह  कड्ु्ध  कक  कन्ड  क  WS  स्क  क्क  क  कजदक्  क़डक्  दरक  ह  कहरब  इकहरब  एक़्ह  TS  कन््ब  क्ष्वक्त्कड  एकक  हड़बड़ड।

 ए्हबइहब्क  क्क्कर्ककन्का  कब  क्कए  अहद्त्क  उप्ह्डब  ककक्टकन्कक  ह+।  ज़कहक  प्हर  कक  इस्तवक्  द.क  ककह्लल  इसक
 :बक्जहन्कक,  . व रख्कत्वब हर प्हरन्त्कद्ध 10- हम  करन्त  10-20  क  कब  ज  SS  ee  पालक  कहक्क  कर्रक  इहटब  क्िकहककराककनला क्क्रणक
 सहरक्क  हज़्हड़रक  करबब्ड़  टप्हट  कच्चह  करन्ह  St  ह्च्डड़त्ड  इह  अ्ररत्क  Ss  कस्ककन्कक  कक्क  ज़्डड़ब  क्क  कहद्रहक्कन्कका  इडहत्कक  ह

 क  कह  क  CES
 ड्हस्वक्कक्  BOS  कत्टडब्  SES

 इहड़
 CPST  ROT  CE  क््व्ह्हब्।

 कस्क  ह्स्वक  TE

 ककका  का  क  कक  कलक  कायर  Se  कल  दहक  क  क  अकए  रस्कक्  क्  कस्क

 SRE  व्कदाकरत  क  कझ्कनी  SSF  :कक  अककदड़क  क्दटक
 डड़ए।  10,000  दृष्टप्ट  एक़्कभ्ड  -कडदक़्हस्क,  इ  कड्क  इभ्ड़न्ल  हर  0.1  क्धल्हककककर कर

 ।
 कबडा

 एकाबाकारकााक  लगाए  फर  क  कक्क  कल्क  क  क  SF  कय्क  फाक  कवकमत  करक  हक  न्क.कहाक

 il
 il

 Aca  i  agi  क  रडडु्व  -ज़्वन्
 . |[स्डत्ज़ा' एट्डच्ड

 SHRI  KIRIP  CHALIHA  (GUWAHATI):  Mr.  Chairman,  Sir,  the  revival  of  the  Indian  economy  took  place  in  the  early
 1990s  when  the  Congress  Government  led  by  Shri  P.  V.  Narasimha  Rao  took  the  reins  of  the  Government  in  Delhi.
 |  had  been  fortunate,  as  a  young  Member,  to  witness  the  epoch-making  changes,  which  were  taking  place  in  this
 country  at  that  time.

 |  was  a  youth  with  a  slightly  leftist  state  of  mind.  At  that  time  many  new  terms  were  spoken  by  the  then  Prime
 Minister  like  liberalisation  with  a  human  face,  continuity  with  change,  etc.  Even  many  Members  from  the  Treasury
 Benches  looked  at  these  terms  with  suspicion  because  changes  were  taking  place.  These  apprehensions  were
 there  at  that  time.  |  remember  that  Dr.  Manmohan  Singh,  while  presenting  his  first  Budget  in  1991,  reassured  us  in
 this  very  House  by  dedicating  his  first  Budget  to  the  inspiring  memory  of  late  Shri  Rajiv  Gandhi.  This  is  how  the



 beginning  was  made.  |  still  remember  the  then  Finance  Minister,  and  today's  Prime  Minister  Dr.  Manmohan  Singh
 speaking  on  the  sad  state  of  the  Indian  economy  at  that  time,  and  explaining  the  need  for  economic  reforms.  |  think
 he  quoted  Goethe  and  said  :

 "No  power  on  earth  can  stop  an  idea  whose  time  has  come."

 But  there  were  sceptics  galore.  There  were  many  people  who  thought  that  the  reform  process,  which  was  started
 by  Dr.  Manmohan  Singh  and  the  Congress  Government  at  that  time,  was  a  sell-out  to  the  IMF,  and  the  World  Bank.
 There  were  many  sceptics  from  everywhere,  that  is,  on  this  side  and  on  the  other  side.  But,  today,  when  we  look
 back  at  Manmohanomics,  it  has  proved  to  be  the  greatest  blessing  for  the  people  of  this  country,  and  it  is  because
 of  Manmohanomics  that  we  can  look  to  the  future  with  confidence.  Even  the  successive  Governments  that  came
 after  Congress,  namely,  the  BJP  Government  or  the  United  Front  Government  had  followed  the  same  principle  of
 reforms.  Shri  P.  Chidambaram  was  the  Finance  Minister  at  that  time  also,  and  all  apprehensions  about  the  sell-out
 became  a  figment  of  wild  imagination.

 There  were  aberrations  in  the  last  six  years,  but  the  broad  principles  continued  to  hold  sway.  Today,  even  some
 socialists  are  sitting  on  the  extreme  right  side  of  the  House.  There  were  people  who  thought  that  free  access  to  the
 market  economy  or  dictation  by  the  market  forces  alone  is  good  economics.  It  was  thought  that  concession  to  the
 poorest  people,  concession  to  the  backward  regions,  relief  to  the  common  people  are  petty  compulsions  of  politics,
 and  not  good  economics.  This  is  the  reason  for  emphasis  getting  shifted  in  the  last  six  years,  and  the  rich  getting
 richer,  and  the  poor  people  being  forgotten.

 |  compliment  the  Finance  Minister  for  once  again  bringing  back  the  economy  in  the  right  direction  with  the  right  kind
 of  focus  by  fixing  the  right  priorities,  and  by  emphasising  on  the  true  value  of  Manmohanomics,  which  was  doing
 as  one  of  my  friends  has  said  the  greatest  good  to  the  greatest  number  of  people  in  this  country.  It  is  because  the
 market  forces  did  not  dictate  Manmohanomics.  ॥  was  a  means  to  achieve  greater  economic  resilience  for  the  Indian
 economy,  which  was  at  peril  because  of  various  reasons.

 19.18  hrs.  [Shri  Ajay  Maken  in  the  Chair]

 |  would  not  like  to  dwell  on  various  plus  points  of  this  Budget.  Most  of  my  friends  have  already  praised  the  pro-poor
 tilt  of  the  Budget.  |  would  not  like  to  be  repetitive,  but  |  would  say  that  a  frontal  attack  on  poverty;  on  improving  rural
 health;  a  new  deal  on  education;  concrete  steps  to  improve  the  lots  of  the  Scheduled  Castes,  Scheduled  Tribes,
 and  Minorities;  steps  to  improve  rural  credit,  and  rural  debt;  improvement  of  agricultural  sector;  irrigation;  and  above
 all  a  very  ambitious  project  of  "Bharat  Nirmanਂ  has  set  the  priorities  right.  Shri  Chidambaram  should  receive  a
 deserving  pat  from  all  of  us  for  all  this,  and  he  has  been  receiving  it  too.  |  would  not  like  to  do  more.  He  should
 receive  a  double  pat  because  |  have  found  that  all  the  criticisms  that  have  been  made  against  him  from  people
 who  are  supposed  to  be  in  the  Opposition  have  been  more  in  terms  of  quantity.  Even  Shri  Malhotra  was  not
 opposing  the  targets.

 |  have  heard  my  friend,  Shri  Lakshman  Singh,  emphasising  the  need  for  getting  more,  doing  more  and  more  on
 what  we  are  proposing,  and,  of  course,  the  feeble  expression  of  where  the  money  will  come  from.  Except  that,  |
 hardly  found  any  basis  or  any  basic  opposition  to  the  principles  laid  down  in  the  Budget.  That  is  why,  |  compliment
 the  Finance  Minister.  After  joining  the  chorus  of  praise  with  the  friends  from  my  side,  |  have  to  now  come  to  the
 unpleasant  task  of  pointing  out  to  him  some  of  the  areas  where  |  feel  that  more  emphasis  is  needed,  more  efforts
 are  needed,  and  more  concrete  steps  are  needed.  |  am  talking  about  regional  imbalances.

 Regional  imbalances,  as  the  President  himself  had  said,  had  been  accentuated  not  only  by  historical  neglect,  but
 also  by  distortions  in  plan  allocation.  You  will  remember,  our  Rajivji  had  continuously  talked  about  and  emphasised
 the  need  for  creation  of  parities  between  regions  and  regions,  States  and  States.  That  is  why,  |  would  like  to
 straightaway  go  to  the  heart  of  the  matter  and  talk  about  North-East  and  Assam,  my  home,  which  is  also  very  much
 a  part  of  India.

 Sir,  |  do  not  like  to  give  statistics  to  Mr.  Chidambaram.  |  do  not  think  |  have  to  explain  to  him  the  plight  of  the  North-
 East.  He  has  been  dealing  with  the  North-East  time  and  again.  But  suffice  it  to  say  that  the  per  capita  income  of  the
 United  Assam  was  higher  than  the  national  average  in  1951,  and  today,  it  is  lowest  at  the  table.  Mr.  Chidambaram
 was  talking  about  the  great  divide  between  rural  India  and  urban  India,  and  his  determination  to  set  it  aright.  |  would
 like  to  hear  Mr.  Chidambaram  talking  more  about  ‘advanced  Statesਂ  and  ‘less  advanced  States’.  |  80166.0  that  Mr.
 Chidambaram,  the  Finance  Minister,  need  not  be  an  accountant.  However,  |  want  Mr.  Chidambaram  to  be  a
 visionary  and  if  the  visionary  in  him  does  not  set  right  the  huge  regional  imbalances  that  are  taking  place  in  this
 country  over  the  years,  who  else  will  do  it?  Disparities  between  regions  must  be  minimised  and  economic  priorities
 must  be  set  right  and  must  be  set  at  the  top  of  the  agenda  because  that  is  not  only  good  econonics,  that  is  also
 good  politics.



 Ten  per  cent  of  the  national  Budget  is  earmarked  for  the  development  of  North-East.  This  ten  per  cent  goes  back  to
 a  Corpus  Fund  called  NLCPR  (Non-Lapsable  Central  Pool  of  Reserve).  The  allocation  for  this  Fund  over  the  last  so
 many  years  had  constantly  been  at  Rs.  550  crore.  We  have  the  NEC  which  implements  the  developmental  activities
 in  North-East.  Funds  for  NEC  also  has  been  constantly  at  Rs.  500  crores  for  the  last  three  years,  and  not  even  the
 inflation  part  is  being  covered.  Have  we  been  increasing  the  neglect  of  North-East  or  decreasing  it?

 MR.  CHAIRMAN  :  Please  conclude.

 SHRI  KIRIP  CHALIHA  :  You  have  to  allow  me  to  speak  a  few  words.

 MR.  CHAIRMAN:  You  are  taking  the  time  of  your  colleagues.  You  must  conclude  in  one  minute.

 SHRI  KIRIP  CHALIHA :  |  will  just  refer  to  the  main  points.  You  know  that  10  per  cent  of  the  national  Budget  is
 earmarked  for  development  of  North-East.  However,  do  you  know  that  the  NLCPR  Fund,  over  the  years,  has  been
 accumulated  to  such  an  extent  that  as  on  4st  April,  2003,  as  per  my  information,  the  balance  was  standing  at  about
 Rs.  3,500  crore?  There  is  no  scheme  for  disposal  of  this  Fund.  This  Fund  is  still  lying  in  the  Finance  Ministry;  it  has
 not  been  given  for  the  development  of  the  North-East.  How  long  will  this  neglect  continue?  We  have  no  roads,  and
 the  only  roads  that  are  being  built  in  Assam  are  in  Guwahati.  Do  you  know  that  out  of  Rs.  30,000  crore  subsidies
 that  are  given  nationally  on  food  and  fertilisers,  North-Eastern  States  do  not  even  get  one  per  cent?  How  long  will
 this  neglect  continue?  How  long  will  these  things  continue?  When  will  you  correct  these  things?  When  will  you  take
 a  giant  leap  to  rebuild  North-East?  Will  it  be  a  giant  leap  for  reconstruction  or  will  it  be  a  mere  lip-service?  That  is
 the  question  that  |  want  to  ask  Mr.  Chidambaram.

 SHRI  KHARABELA  SWAIN  (BALASORE):  Mr.  Chaliha,  during  our  time  the  percentage  of  BPL  a€}  (/nterruptions)*

 MR.  CHAIRMAN  :  Nothing  will  go  on  record  except  the  speech  of  Shri  Manvendra  Singh.

 (Interruptions)
 *

 4६

 MR.  CHAIRMAN  :  Shri  Swain,  let  your  colleague  speak.  Nothing  is  going  on  record.  Time  is  precious.

 a€}

 श  :क  स्क़ड़हह  -  कडहटतक्कर  दब  इडु्क  द  इन्ह  डझ्ड़  ककड्क्कक  ह+।  AE)

 क  -क  SERS  :  अ्वप्क  उा:कराठरद  स्वहद  ज्डह  उच्ठक्क १क् बहमाठ भ्  बाठ  ज़्डड््ब

 e  Not  Recorded.

 हदबक  3S  ग़्हर्बब  क़ड़  हकवऊकह  एकक  च्हहरक  च्हडबह  हड़ब  तड़ब  श्डड़प्  कक  प्काडनडड  हड़।  In  the  last  one  year  we  have  heard  a  lot
 about  the  mandate.  .्लब्डूहतक  न्या.  कु  न्काडब्ट  इहब्द  क़्ड़  कवहड्र7  च्छच्छदह  नहड्7  esse  कछ््  there  is  a  mandate.  Everybody  in  the
 Treasury  Benches  is,  of  course,  a  psephologist.  How  they  use  the  word  mandate  is  up  to  them.  |  would  not  get  into
 the  detail  of  that.  स्क  35  वक ।  ह+,  इस्कडभ्कर,  ह  अकहा्क्ह  अइहत  क़त्कब  दब्ढ़ड़  हलह।  GSTS  इडूूबत्त्क..  इहक्कड़-  ज़्ड़  नब  अड्न्बड
 भइट्क  डब  क़्हक  कक  अ्क  he  seeks  the  blessings  of  women,  the  women  voters.  So,  there  is  gender  budget  in  this
 Budget.  ज़्डन्क्ड्र  जज़्कट  She  हड _  |  SB  कड़  कक्ककज़क  कछ्र  अअककब्ह  Gc  हह्क्स्टझ्क  SS  व्क्टका त्व  हद्वइह  ह+ |  Support  for  training  and
 employment  programmes |  ब  &  SF  हमराह  ह+| |  कलतक कह-  खइब्ज़हन्कक,  BE  CHG  हद्वइह  ह+।| |  रहटहकक,  इहड्डभ्कक  क़ड़ब्क,  ब
 वक  कह  हद्वइहन  ह+।  Scheme  for  rescue  of  victims  of  trafficking.  ब  व्क्टका त्व  हद्वइह  ह+।  अकह््ह्हा  Soe  बहत्क  द+  Sap  National
 Commission  of  Women. 3  क  कक  हद्वइह्न  ह+|  Prevention  and  control  of  juvenile  social  maladjustment,  3  व्क टर त्व  हद्दइह्न



 ह+।  Treasury  Benches  also  claim  that  they  have  the  monopoly  and  the  sole  authority  on  the  welfare  of  Scheduled
 Castes  and  Scheduled  Tribes.  |  respect  their  opinions.  |  am  not  getting  into  the  statistics  because  all  previous
 speakers  have  given  enough  statistical  data  to  fill  volumes.  |  am  just  giving  pure,  black  and  white  details  that  are  in
 the  printed  form,  that  has  been  given  to  us  as  Members  of  Parliament.  SC  and  ST  girls  hostels  and  boys  hostels
 and  pre-metric  scholarship.  इनका  ‘तकनकम,  द+डकूर्का,  क  एक  इड़  दरगाह  ह+|  Hostels  from  the  Ministry  of  Tribal  Affairs  व्करब्य्क्क-  नक
 अककठ  ल  SS  तक  SF  हद्वइह  ह+|

 क़भ्कफ्क  क्ट  कह्प्कर-  ‘बड़न्क  कब  क्क  कब्द्र  रहक्कहरक्क कज़क  अह्हक्टता  ख़रत्डड़  ह+| |  उस्क  कभब  क़्कटड़  तड़  दरगाह  ह+।  State
 Scheduled  Castes  Finance  Corporation  is  essentially  to  empower  the  weaker  sections  of  society.  Now,  the  Budget
 is  cutting  back  on  that.  |  fail  to  understand  how  the  Treasury  Benches  claims  that  Budget  is  for  the  weaker  sections
 of  society.

 What  concerns  us  today  and  for  the  future  are  matters  of  environment  and  nothing  is  more  important  than  today's
 growth-driven  economy  where  all  figures  are  created  to  suggest  growth.  Nothing  is  more  significant  than  the
 utilisation  of  non-conventional  energy.  Now,  in  that  sector,  for  solar  power,  there  has  been  a  cut  back;  for  bio-gas
 utilisation,  there  has  been  a  cut  back;  for  wind  power  generation,  there  has  been  a  cut  back;  and  for  Integrated
 Rural  Energy  Programme,  there  has  been  a  cut  back.  |  fail  to  understand  how  the  environment  will  benefit  in  this
 massive  industrialisation  phase  when  you  are  cutting  back.

 In  between,  the  Home  Minister  mentioned  the  disaster  manager  with  the  seriousness  with  which  the  UPA  is  taking
 up  disaster  management.  |  compliment  them  for  that.  It  is  a  matter  of  great  concern  for  the  country.  But  in  the  MHA
 head,  in  the  Plan  outlay  for  the  Home  Ministry,  in  the  head  “disaster  management’,  there  is  a  cut  back.  |  find  that
 astonishing.  |  hope,  it  would  be  rectified.

 Defence  is  a  concern  not  just  because  |  have  had  the  honour  of  being  in  uniform  but  also  a  concern  as  a  citizen.
 One  of  the  great  schemes  for  the  welfare  of  Ex-Servicemen  that  the  former  Prime  Minister,  Shri  Vajpayee  ji  had
 started  was  the  Ex-Servicemen  Contributory  Health  Scheme  in  which  all  over  the  country,  there  will  be  health
 centres  created  for  Ex-Servicemen  and  their  families  on  the  basis  of  a  small  contribution.  This  includes  widows  and
 other  dependants  of  Ex-Servicemen.  Unfortunately,  that  scheme  has  seen  a  cut  back.  Anumber  of  State
 Governments  are  dovetailing  the  rural  health  programmes  based  on  the  scheme.  Unfortunately,  it  has  seen  a  cut
 back.

 For  serving  soldiers,  |  saw  in  the  list  in  the  Plan  outlay  that  there  is  no  consideration  for  increasing  of
 accommodation  for  married  people.  |  see  construction  head  for  various  civil  agencies  of  the  Ministry  of  Defence  but
 none  for  the  serving  soldiers  who  serve  extended  periods  of  time  in  extreme  field  conditions.  Do  they  get  a  chance
 to  bring  their  families  to  stations  where  there  children  can  be  education,  where  the  family  can  have  live  together?
 Unfortunately,  that  does  not  feature  in  this  Budget.

 What  is  most  important  in  the  Defence  outlay  is  the  fact  that  the  Capital  outlay  for  aircraft  and  aero  engines  for  the
 Air  force  and  for  the  Navy  have  seen  a  cut  back.  Air  Force  and  Navy,  we  all  know,  are  highly  hardware  intensive
 process  and  there  is  a  lead  time  before  utilisation  of  funds  in  the  sense  that  machinery  comes  in.  In  this  situation,  if
 we  have  a  cut  back,  there  is  a  serious  worry  that  has  been  expressed  that  this  cut  back  is  in  order  to  utilise  funds
 for  a  second-hand  purchase  of  aircraft  that  is  what  is  being  whispered  currently  in  the  South  Block  area.

 There  has  been  a  cut  back  in  the  Naval  Dockyard.

 As  far  as  Rajasthan  is  concerned,  from  where  |  belong,  the  most  severe  cut  back  is  in  the  Maru  Gauchar  Yojana
 which  was  implemented  for  a  period  and  has  been  discontinued  by  them.  It  is  a  Yojana  that  benefits  the  cattle  the
 most.  We  are  a  cattle  rearing  State  where  the  density  of  population  of  cattle  is  very  high.  This  scheme  was  to
 regenerate  pasture  land.  That  scheme  does  not  feature  any  more  in  the  Budget  and  it  makes  us  believe  that  the
 concern  of  the  cattle  is  not  their  concern.

 The  Shiksha  Karmi  Yojana  for  Rajasthan  has  been  cut  back.  This  is  another  serious  loss  for  us.  If  education  is  a
 concern  for  them,  then  how  could  they  be  cutting  back  on  Shiksha  Karmi  Yojana?  There  is  no  provision  for  rural
 electrification.  They  have  provided  for  household  electrification.  Whether  they  have  urban  interest  or  rural  interest  is
 obvious  from  the  allocation.  The  highest  increase  in  the  Budget  has  been  on  e-governance  and  the  sharpest
 decrease  has  been  on  rural  electrification.  That,  |  think,  fully  captures  the  priorities  of  the  Budget  and  the  UPA
 Government.

 SHRIMATI  JAYAPRADA  (RAMPUR):  Thank  you  for  giving  me  this  opportunity.  After  the  Independence,  the
 Congress  has  ruled  for  more  than  50  years.  Whichever  party  comes  to  power,  it  talks  about  reformation  and



 economic  reformation.  Practically,  when  they  come  to  the  field,  |  think,  the  poor  is  becoming  poorer  and  the  rich  is
 becoming  richer.

 Today,  |  consider  Shri  Chidambaram  as  one  of  the  most  intelligent  Ministers  and  |  appreciate  him.  Today,  the
 Budget  has  been  presented  under  the  guidance  of  our  Prime  Minister.  But,  |  am  surprised  to  see  that  there  is
 substantially  no  difference  in  this  year's  Budget  as  compared  to  that  of  the  last  year  in  spite  of  the  fact  that  all  the
 efforts  have  been  put  to  see  that  there  is  more  improvement.  We  feel  that  there  is  some  compulsion,  some
 pressure,  because  of  which  he  is  unable  to  come  forward  and  choose  between  the  human  rights  and  the  trade
 rights.  There  is  a  big  conflict  between  these  two,  whether  to  back  the  BPL  level  sector  or  the  trade  sector.

 One  more  thing  |  would  like  to  say  was  about  the  measures  they  have  announced  before  the  Budget  to  promote
 more  liberal  policies  of  foreign  direct  investment.  The  Budget  2005-06  provides  substantial  increase  in  allocation  to
 education.  Still,  the  Compulsory  Education  Bill  is  pending  its  introduction  in  Parliament.  Today,  six  crore  children
 are  out  of  school  and  more  than  a  double  of  it  are  the  dropouts.  |  want  to  say  one  thing.  We  are  concentrating  on
 three  areas  health,  education  and  rural  development.

 The  Central  plan  outlay  on  agricultural  and  rural  development  has  been  increased  by  47  per  cent  over  the  original
 budget  provision  in  2004-05  and  while  that  on  social  services  has  been  up  by  49  per  cent.  However,  when
 compared  to  the  revised  estimation  of  2004-05,  these  increases  are  smaller.  They  cannot  ensure  universal
 coverage  of  beneficiaries.

 |  would  like  to  put  it  this  way.  When  the  Congress  comes,  it  says  about  'Bharat  Nirman’  and  when  the  NDA  comes,  it
 says  about  ‘feel  good’.  But  what  about  the  common  people?  How  they  have  to  feel,  whether  they  have  to  believe  on
 ‘Bharat  Nirman’  or  they  have  to  feel  that  there  is  ‘feel  goodਂ  in  their  life.

 Still  we  are  struggling  for  the  power  generation  and  education.  We  are  still  at  the  first  step  of  development.  How  are
 we  going  to  reform  ourselves?  How  are  we  going  to  meet  the  globalisation?

 Sir,  under  this  Bharat  Nirman  scheme  they  have  announced  an  additional  one  crore  hectare  of  land  under  irrigation,
 to  connect  all  the  villages  by  road,  to  construct  60  lakh  additional  houses  for  the  poor,  providing  drinking  water  to
 74,000  habitations  and  electricity  to  125,000  new  villages  in  a  span  of  four  years.  It  sounds  mere  rhetoric  with  the
 kind  of  total  expenditure  of  the  Government.

 Sir,  out  of  57  years  of  our  Independence,  for  more  than  50  years  we  have  been  ruled  by  the  Congress  Government,
 but  still  we  are  lagging  behind.  A  large  number  of  villages  are  without  any  power,  without  any  electricity.  The  total
 expenditure  of  the  Government  in  2005-06,  as  they  say,  would  be  up  by  only  1.7  per  cent,  that  is,  Rs.  8.500  crore
 which,  in  real  terms,  is  down  by  3  per  cent  after  accounting  for  the  5  per  cent  inflation.  |  am  worried  about  the
 expenditure  with  the  kind  of  announcement  that  they  are  going  to  meet  up.

 Not  only  this,  today  the  most  disappointing  point  is  about  the  allocation  for  the  National  Food  for  Work  Programme.
 It  had  been  announced  a  few  weeks  ago.  But  the  expenditure  budget  indicates  that  Rs.  6.408  crore  were  spent  on
 rural  employment  during  2004-05,  and  it  is  to  be  increased  to  Rs.  9.000  crore  in  2005-06,  which  includes  an
 allocation  for  Rs.  5,400  crore  for  Food  for  Work  Programme.

 Sir,  the  Infosys  survey  says  that  the  rural  labours  are  migrating  from  the  villages  to  the  cities.  This  migration  is
 increasing  more  and  more  every  year.  |  am  really  worried  about  it.

 MR.  CHAIRMAN  :  Please  conclude  now.

 SHRIMATI  JAYAPRADA :  Sir,  |  have  just  started  my  speech.  Please  give  me  some  time.

 MR.  CHAIRMAN:  Madam,  you  have  already  taken  5  minutes.  Now,  you  have  to  conclude  within  two  minutes.

 SHRIMATI  JAYAPRADA :  |  would  try.

 Sir,  |am  really  worried  about  the  Sampurna  Gramin  Rozgar  Yojana.  Then  about  the  National  Food  for  Work
 Programme,  they  have  planned  for  only  150  districts.  |  would  request  the  hon.  Finance  Minister  that  it  has  to  be
 improvised,  and  it  has  to  included  all  over  the  districts.

 Sir,  there  is  one  more  thing  which  |  want  to  submit.  |  belong  to  Uttar  Pradesh  and  my  Constituency,  Rampur  is  very
 backward.  The  women  folk  there  are  mostly  involved  in  the  bidi  work.  They  depend  more  on  this  profession.  But
 whatever  wages  they  are  getting  today  is  not  at  all  sufficient.  They  have  to  struggle  for  two  meals  a  day.  Moreover,
 out  of  every  1,000  bidis  that  they  make,  they  have  to  pay  Re.  1.



 So,  how  will  it  happen?  |  would  request  the  co-operative  sectors  that  they  concentrate  on  this  and  give  the
 beneficiaries  support  for  these  kind  of  things  for  the  poorest  of  the  poor  women  in  villages.  Not  only  that,  in  Rampur,
 we  have  this  patch-work  and  zardoji  people.  Today,  they  do  not  have  any  work  because  they  belong  to  a  certain
 region.  |  know  that  the  Finance  Minister  is  a  very  kind-hearted  person  who  can  concentrate  on  this  so  that  the
 womenfolk  can  be  supported  by  the  Government.

 In  Uttar  Pradesh,  which  is  a  big  place,  we  are  really  struggling  for  so  many  things.  If  you  take  farmers,  they  are  very
 unhappy.  On  the  one  side,  in  Andhra  Pradesh,  they  are  committing  suicide,  on  the  other  side,  in  Uttar  Pradesh,  the
 cane-growers  and  the  farmers  are  struggling.  From  the  Government  side,  our  CM  is  always  supporting  them.

 MR.  CHAIRMAN  :  Please  conclude.

 SHRIMATI  JAYAPRADA :  Sir,  |  want  an  assurance  from  the  Central  Government  so  that  some  additional  funds  are
 allocated  to  the  State  of  Uttar  Pradesh.

 Sir,  one  more  thing  |  would  like  to  tell  here.  |  belong  to  film  industry  and  from  where  |  have  come.  Sir,  this  is  very
 very  important.  In  the  last  Budget,  as  also  in  this  Budget,  our  hon.  Finance  Minister  has  not  mentioned  anything
 about  the  film  industry.  |  belong  to  that  family  or  biradari.  |am  concerned  about  it  because  the  film  industry  is  such  a
 big  industry  and  the  film  industry  ...(/nterruptions)

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  FINANCE  (SHRI  5.5.  PALANIMANICKAM):  |  will  mention  the
 names  of  the  persons  who  have  not  paid  tax  properly  in  the  industry.

 SHRIMATI  JAYAPRADA  (RAMPUR):  Sir,  |  object  to  this.  When  |  was  in  the  Rajya  Sabha,  |  used  to  speak  on  the
 status  to  be  given  to  the  industry  so  that  the  industry  could  be  sustained.  Today,  the  piracy  is  going  on  and  the
 industry  is  degrading  and  deteriorating.  So  many  families  are  dependent  on  this  profession  daily  wagers,  light-
 boys  and  the  artists.  An  artist's  span  is  very  short.  When  it  is  declining,  why  cannot  the  industry  have  a  pension
 scheme?  Why  is  the  artist  not  getting  the  pension?  Artists  are  on  the  roads.

 MR.  CHAIRMAN  :  Please  conclude.  Your  time  is  over.

 SHRIMATI  JAYAPRADA :  Give  me  just  one  minute,  Sir.  |  will  conclude.

 |  would  like  to  say  one  more  thing  and  it  is  about  banks.  A  week  ago,  when  |  participated  in  a  meeting  with  the
 bankers,  all  the  bankers  showed  their  apprehension.  Sir,  it  is  very  dangerous  and  alarming  that  the  Government  is
 going  to  privatise  the  banks.  It  is  a  very  very  serious  problem.  It  is  a  very  wrong  thing  the  Government  is  thinking.

 MR.  CHAIRMAN  :  Thank  you  Madam.

 SHRIMATI  JAYAPRADA :  Sir,  one  more  thing  |  wanted  to  say.  |  am  just  concluding.

 MR.  CHAIRMAN  :  No.  That  was  the  last  thing.  This  is  not  fair.  Others  also  have  to  speak.

 SHRIMATI  JAYAPRADA :  Sir,  if  the  poor  people  have  to  pay  tax,  if  they  take  back  a  sum  of  Rs.  10,000  from  the
 bank,  how  will  they  enjoy  their  lives?  |  humbly  request  our  Finance  Minister  and  the  House  to  support  on  this  and
 not  to  tax  the  poorer  people.



 ल्षकर  SHE  स्क्रत्ककर  नकब  उस्ककब क  5000  (9१  ब्कदधकत्कर  25000  दृष्प्य्  कर  अद्क  उचककर  2500  त्क्रकडड़  प  SHS  रकइ्रक  क़्ड़ब

 COGN  उस्इस्क  कहक्क  कड़  अडब्क्वहव  भहह  हक्क  रहब  ह+।  कलड  कह-  क्कहन  इइब्ज़्हन्कब  Ss  अहत्ागकहत्वी  150  SESE इसक  कक  क
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 ह+|  क्कह  क़्ड़  बहटकहहरब  इड़ब््डब  SS  कक  अकक  अ्ककररक्हड  अभ्डग़ड  हड़ल््ड़  कब  कद  ककक्ह  कन  नका  a  रकक्क  ह+,  नक  स्कदस्ककाकाक
 हम्र  इस्ककडभ्कर  कअकक्क  SC  इड्डू  इसका  कलड  पककर  कक्ह्न  ‘डइब्ज़हन्क  क़  ऋत्हकहत  ऋप्लक  अ्क्हक्ह  Se  कक्कक  SF
 इड्धम्ह्ब  ज़कए  डहशहब्क  कक  भ्डहक्क  क  इरक्ब्डक  कड़  ख़क  डृ्क्कड़  अड़च  ी.  बसककक्की  दक़्,  कक््कहकह्क
 -क्ड्धहहकक  क्द  ज़भ्ड  ह;  र-स्कभकक  कृड्ुज़्भ्ह  इक क रकाब  ऋहकछ्डक्कव  दर.  ककडकत्क,  कहन्-ज्क-व  अडडग्ह  क़रूहग्कक
 इडुडु्  कि्र्यीितिरककालल कू्क  क  रसक्र  कज़्क  स्काय,  .क  दक  इस्क  कर  कर  GN  इन्क  क्टम्हह,  कभहड़  स्क  रकब्ज़न्कक  ख़वक-भाल
 क़र्वाफ्र।

 क़्ब  हक्कक  कड़  ककह्क्क्  अडब्र  कम्ककाशकरक्रल क़ब  इड्डुभ्डए  ख़्ड़च्छ्ह  न्  व्दारा?  अडक्  स्कन्ह  कन्क  इड््कटा  थडड़  अत्क  अकप  “हहककलक्कक Ge
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 च्भड़ड़  उपहार  अकरहर  ‘  कहक  कए  डडुु्  छः  क़कह  ट्रक  स्हरक्क  नब  उस्ड  ख़हब्जहन्ककी  कड़ब  इड़  कब्हत्क  रूक्  सब  डबग़्डत  न्ह्7  .कहात्कर्कना
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 ज्डदक  स्क  हट्क  भड़ब  अबटव  ह  |  अड़हप्  GSE  इड्ड  कन्कट  क  त्कन्कव्कदलड व्करन पककर
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 एक़्क. , ल स्हक्क्की  इडूकहहर  कब  कहर  ह  ह+  |  बहडू  जढ़ट  स्ह  ह  कब्कक  हब्इ्हदक  हद्वइहन  ह,  क्ष्ढ़डडुुक  हद्दइह्न  ह-  उ्स््क्र  स्हल्ख़  रकाब
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 ग़कहरहटक  दककड्डुज़्डा  |  उदक  हर  टक  क़क  क्क्क  इुक.ड  दब्  |  रख  हट  क़क्त्करक  ज़क्  रक  ह+,  '्डब्डहाव्कन्क व्कक क नकद 1 वक,  क  अ्रझ्का  कक्कारहन WSS  रहा
 ह-  |  है..क  कहक्कक  इडहत्  हम्  ER  ह  .कतप्कक  ज़हन्कत्कक,  कड़  ज़्वकन्क  ह-  इस्कइड्क्कर  क.  स्इब  एक  .क  स्द  हट्ब  ऋब  अहद  भक  इल  अड्क्कटक  ज़्कक्र  |
 रबब्जाकह  कब  न्डह  हर  कम्क्क  ऋक्क  अ्ककदड़व  दक्क  ह  |  ब्डम्त्कक  कड़ड  स्स्हारवे  कन्ह्ह्क्कक  करत्कक  दा.  अकफ्कन्क  इ-एभड़कह  कइह
 क ककटककल  कक्क  द+  |  (क  SS  इई  कार्ताक कक्  अझ्ा,  इड्ड  हझ्त्ककह ह+  |  उकम्त्क  इभ्ज  कन्क  क्डड़  क़रत्ड  द;  |  कम्क्
 एकक  अड्हह्व  करन्क  इभ्हड  कवायद  भड़ड़बड्द  हम  |  एक  अबबक्  क  10  भ्कइबक  क़क  क़्ल्क  दब्क  ह-  |

 SHRI  A.  KRISHNASWAMY  (SRIPERUMBUDUR):  Sir,  the  time  of  the  House  was  extended  up  to  8  oਂ  clock.  It  is
 already  8  oਂ  clock.

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  FINANCE  (SHRI  5.5.  PALANIMANICKAM):  Sir,  it  may  be
 extended  for  another  half-an-hour.

 इड्क््कहर  व्बक्कत्क  क़्रत्वड  हदूए  शहशकहस्कक  क़्ड़  ह+  |  इम  इड्धकछभ्ह  20-22  ककक  स्व  अ्कहस्ह्क  SS  स्कर्स्स्क रहकक  हल्ह  |

 20.00  hrs.

 ककतकाक्र्ररक्का ज़रक  20-22  स्कभ्क  ऋ्ड़क्क्व,  स्ड़झ्डक..  SS  रहन्क-कक-द., कब  कड़द,  ,  क़म््ह  रब्स्कक  अस्हल्सकी  इड्वक्कटकी  कु्क  इसक  स्ह  इय  कज़्कट  SIS
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 कलि्हरलरतल ह  इडस्हष्कह्  एक  हड़  अवहब्ज़्क  कश्डन्क  ह-  इड्ड्  ब्भ्क्क  रक  10  हककज़्वर  डृष्प्कए  ककतिरत टहक्हज़्क  हड़क्न्क  पहर  10  दृष्पए  दब्,  क्ब  ४

 VE  स्कब  उकन्कट्रकब्प्क  करूह:कक  अ्क्  इस्कब  हड़ -क़हस्कड़डर  क़र  उच्हकार रद ,वकप्त्क स्ड  इजप्त्क  कर  रक  इस्कत्कबस्थ्लकन्क  प्र  व्वड़ब्ह्न  TEN  उक्ड्डक्कक  टस

 VTS  ह  कहरब  दब  QS  अकन्ट  पड़न्तक,  SS  ह+|  |  VSS कहक्न  रक्रव्कदर  चभ्क  रहक  ह,  स्हास्वड  कहर  कक्क  हस्व  इक्कब  रहक  ह+,  कहह  व्

 20.02  hrs.  [Shri  Devendra  Prasad  Yadav  in  the  Chair]

 डड्दडा  ककन्कक-  एकक  कईबइह  ब्कन्दडल्युस्त्क कहक्  ह+।  कहकह  क्ाक्कतन्तर ककक  कक  हक्भ्कत्क ह+, द+.  उस्हस्ह  उन्हब  ऋखक  कभ्कन्क  GREK  अपर

 हु+।  ह  कहर  डूडुधुभ्ड़ए  दल्स्हरक  ज़्हडह  न्ह्7  ह+,  ज़्कहक् ह क द  .क  उकप्दन्दक ब्डाकत्क व्कह रकव्क्ड़। कत््  कह  SRS!  इस्कइड्म्हर,  कल्टकक  -क्व्हल्द्दन्क  द+  A  र  .क  -ड़्न्



 हड्ड

 डडु्,  SSF.  हइब  ज़ककएक  SSRN  उसक  स्क,  कर्क  उस्कक  ०  कि  इन्डब  ज़कक  भ्कक  क़वक्-्ज़्कक  अकहएकक,  कह  न्ह  हकक  ख़वडएख़क  उस्क  क  कहर-
 कक्ककल्कह  रटहरप्क  इक्स्कह  स्टब्ड़हन्क  कक्क  इड़च्छल्र  हड़ब  रहटडका  उन् दत् कब्  106.0  ऋककछ्वककर्ह  उहार  उन् कत् कक  स्कहरक्क  WR  कभ्डड  त्ह  हलब

 een  ee  BRR
 फ

 दाद  कक  कचक  हकल  ERED  कक्  इल््क  | काॉनिकनीदित
 दा  ह.  हर,  कायर,  टर्र, कज्टगरटरद  कक-

 TEU CCR  इछु्ब  ज़्द  स्कहरक्क  क्ककाकहरह क़हद  हक  गह्ुरस्क हन, ह,  (ब्ड़क  नक  स्कहर  EE.  क  हक्क  हह  ग़कर  हम्र  अ्कह्हर  उन्हब  दकब्बहरक

 इडख्क  करन्कक  हड़बक्  कहरकक्राकाकाकी  उदान  कम्क  -कहृब्क  .व्यक्त न क  व्क्रन्कक  हड़बड़ा  उन्हब  दक्ल्काकरलति झ्कल्व  इह  दल्डड़
 प्हड़बक्क  कईड्क्क  व  अकप्न्कक  क़झझ्ल  कर  स्कत्कड़।  अवकप्न्क  उन्ही  पदन्हक्  क़ब  क़ज्क्कए  प्  शुब्ज़्ड  .वर्फ्रवक ह, ह,  कहक्त्ककक इद

 BE  ‘वब्क  |  हन्ड़  SERN  स्हब्ज़ड  क़कक  ज़कब  प्रकाशक  ह,  उस्ककडएक् क  रक्  ह  क़टब्बर प्र  2000  दृष्पए  क  किक्ततलरकलरलनल हट्  हद्धड़्क्  ज़्कक्क  कहद्त्क

 SHRI  NARAYAN  CHANDRA  BORKATAKY  (MANGALDOI):  Mr.  Chairman,  Sir,  |  rise  to  oppose  this  Budget.  At  the
 outset  |  would  like  to  refer  to  a  commitment  made  by  the  hon.  Finance  Minister  in  his  Budget  speech  which  has  not
 found  reflection  in  the  Budget  proposals  that  followed.

 Sir,  at  page  10,  serial  number  45  of  the  Budget  speech  the  hon.  Finance  Minister  had  mentioned  that  the  Plan
 Outlay  in  2005-06  for  flood  management  and  erosion  control  for  eastern  Uttar  Pradesh,  Bihar,  West  Bengal,  Orissa,
 Assam  and  the  North-Eastern  States  would  be  Rs.  180  crore  in  keeping  with  the  recommendations  of  the  Task
 Force  constituted  by  the  hon.  Prime  Minister  after  the  devastating  flood  in  July,  2004.

 But  it  is  not  mentioned  specifically  as  to  what  will  be  the  share  of  Assam  out  of  Rs.  180  crore.  But  while  going
 through  the  State  Plan  given  at  page  47,  statement  17,  Volume-|  of  the  Expenditure  Budget  of  2005-06,  it  is  seen
 that  in  the  column  "Critical  flood  control  and  anti-erosion  scheme  in  Brahmaputra  Valley  and  Barak  Valley",  not  a
 single  rupee  is  allocated.  |  feel  that  the  commitment  in  the  Budget  speech  is  not  reflected  in  the  Expenditure  Budget
 of  2005-06.  |  want  to  bring  this  very  serious  concern  of  ours  to  the  notice  of  the  Finance  Minister  because  last  year,
 the  devastating  flood  had  caused  much  damage  to  people.  If  the  breached  embankments  are  not  repaired
 immediately,  then,  in  the  near  future,  there  will  be  flood  again  and  there  will  be  a  very  serious  situation.

 At  51.  No.  105  of  page  23  of  the  Budget  speech,  it  is  stated  that  the  Plan  Expenditure  is  estimated  on  a  like-to-like
 basis  at  Rs.  1,72,500  crore.  However,  the  Budget  shows  the  Plan  Expenditure  at  Rs.  1,43,497  crore  and  the
 balance  amount  of  Rs.  29,003  crore  will  be  raised  as  loans  by  the  State  Government  directly.  Will  the  hon.  Finance
 Minister  clarify  the  details  of  this  amount  of  Rs.  29,003  crore  to  be  raised  by  the  respective  State  Government?

 Under  the  circumstances  stated  above,  |  feel  that  the  interests  of  Assam  and  the  North-East  have  been  totally
 ignored  in  the  current  Budget.  If  the  breached  embankment  and  erosion  caused  by  the  devastating  flood  during  the
 last  year  is  not  repaired,  then  the  plight  and  the  misery  of  the  people  will  be  doubled  this  year.  As  a  matter  of  fact,
 such  damages  caused  by  flood  are  to  be  controlled  on  a  war-footing.  If  the  Finance  Minister  has  left  the  problem  to
 the  State  Government  to  raise  loans  and  repair  them,  then  |  feel  that  great  injustice  would  be  rendered  to  the
 people  of  Assam  and  the  North-Eastern  States.



 There  is  a  common  feeling  that  Assam  and  the  North-East  get  stepmotherly  treatment  from  the  Centre.  |  would  like
 to  draw  the  attention  of  the  House  in  general  and  the  Finance  Minister  in  particular  to  look  into  the  matter  and  the
 Budget  be  passed  after  providing  necessary  remedial  measures  in  the  matter.

 Coming  to  the  BTC  Agreement  which  was  signed  with  the  Assam  Government  during  the  NDA  Government,  it  was
 agreed  that  Rs.  100  crore  will  be  allocated  yearly  for  five  years  as  a  development  package.  Apart  from  this,  there
 was  a  commitment  to  provide  funds  for  technical  institutions  for  educating  the  boys  of  the  BTC  areas.  But  there  is
 no  specific  mention  to  the  effect  in  the  Budget.

 Assam  and  North-Eastern  States  shares  international  boundaries  with  China,  Bhutan,  Nepal,  Bangladesh  and
 Myanmar.  The  border  roads  need  specific  attention.  The  National  Highway  No.  52  and  another  road  in  my
 constituency  which  leads  to  Bhutan,  namely,  Mangaldai  Bhutiachar  Road,  which  leads  to  the  foothills  of  Bhutan  are
 actually  in  a  bad  condition.  At  least,  for  the  consideration  of  Defence  purposes,  these  roads  should  be  constructed
 properly  on  priority  basis.  The  Government  of  India  should  provide  necessary  funds  for  the  construction  of  these
 roads  by  providing  budgetary  allocations  immediately.

 |  would  also  like  to  say  that  the  funds  that  are  released  for  rural  development  are  not  being  properly  monitored.
 Actually,  the  villagers  at  the  grassroot  level  are  not  benefited  from  the  funds  meant  for  rural  development  schemes.

 Lastly,  |  would  like  to  request  the  Prime  Minister,  the  hon.  Finance  Minister  and  the  entire  House  to  consider  the
 flood  problem  of  Assam  as  a  national  problem.  It  should  be  declared  as  a  national  problem.  Otherwise,  with  only  the
 funds  of  the  State  Government,  this  problem  cannot  be  solved  upto  the  expectations  of  the  people.  Since  you  want
 this  Budget  to  be  a  people-oriented  Budget,  my  request  is  that  this  Budget  should  provide  adequate  funds  to  Assam
 and  other  North-Eastern  States  for  the  relief  of  flood  victims  of  that  region.

 कक  स स  :  शर  “-हसकत्हनल ड्वकद्क़  अप्क्कक  स्व  कटक  अहच्क  कहा  कन्कट  द+।  अ्कटह्र  स्व,  हक-स्वक  कड़  एकक  उ्क्वक्न्क  रख़्बक्क
 त्हभ्हह  शक्कर  न्डन्कर्ट  स्कद्स्ट  कड़्क  स्वक्बकब)

 श  ९९.  ऋकदक्  (CHGS)  :  भकडल  इहड़ब्द्क  क  अककप्क्कब  अहम्कहर  उ्क्कत्व  व्क्रत्यक  हलह  कछ्क्क  अकका्हन्क,  अदझ्ह
 बब्डन्  क़ब.  कुल्लूक  SRE)  STS).  हम  रखदन्का,  .क  खिलाफ  हुए  स्हभ्डरड़  पद्स्टक  क़ड़  अकइभ्इर  व्बक्कत्क  क़रत्डक  हालत।  GE)  (्
 बृु्ुन्छी

 कड़न्टव्हर,  कहल्द्दकन्क  क््कत्क.  अश्कब  UE  दक्हरक्  ज़्डड़  ज़ज़कक  ३दलहव्कडक  क  ज़्डड़भ्ड  स्ड  बन्हय्क  ग़टक  द+,  करहस्  का  दबक  एकक  इड्दश्हक
 उपहार  दश्डड़  स्वदध्कहर  कड़-  अभ्पन्  GS  ‘ह  ह+,  ह..क  उस्कक्ब  स्ड  हथडहन  करत्क  फ ्ਂ  कज़हहस्क  दबक  कह  दद्दक्न्ह  एकक  सब्इस्हब  डड़क
 भडड़ब्ब  कहत्र  SE  उस्कक्क  इृव्हस्क  एकक  स्हप्न्कव  जवन्कत्ब  दहहरब  च्डद्न्डन  दिए । क  क्रध्टक  क  स्क  ब्कक्क  ग़हटकक्ा
 कह  स्वदन्ह  दबक  SS  स्हब्हर  बड़क  तदन्व  ह+।  ह.  ‘कक्कक्कह  HOG  अब््ड़न्डब  अ्ब्द्दहन  -क्हल  कड़  म्डहरह  स्द्न्कत  ह;  प्लाक  उपहार

 हस्कहर्क  SKE स्क  इइकत्क  हक  -क्करक्क्क:कह कह  क़हन्ब  कब  कककबड़ह  रटकककक्ह अक्ा,  ह+  SER  अबहज़्  इह  दबठ  कब  70  कत्हकवला ककक
 एब्स्कब  ह;  जक  रकहक्,  क  रहस्य  TE  CELT  ख़क्क  पदर  अडप्न्क  :कल्कन्क-ज़कक  व्करत्यब  हम।  ह  इहरक  दस्तहक्ब  इडुज़्इस्क  ह  .क  ऋरबड्ड
 क़ध्डड़न्क  क़हत्क  ह  उसक  क  गदका  रकत  इजत्क  इड्दभ्डख्क  ग़कइह  CS  श्  यह  त्वण्ण करक प्रकप्यकन्क दबक हा अध्ककन्  दबब  ह+  अड़ड़  दड़  कब  कह्वक्कझ्तकवकक, एकक.,  कद्र
 ख्ा  इध्बन्क  इब्त्  हड़बडड़  बड्क्कन्क  अककज़कक  क्ब्ुस्कक  CSL  खदबदा  व्कददू  हम  ‘कहहध्कक  ज़्ड़  न  कहक  OS  रकक  त्सक
 कहन्दसलकात्क,  .क  हर  ख़ब्त्  क्क्  क्रन्कक्,  द्र  हक्थ्क  GE  क्क्.ड  अरह्हग  क  ‘भ्इबकक  इब्  दहक  क्कक  “ककककाक्कमी अ्रक्  हक  पड़एकक।

 उच्छव  कक  ब्ञ्स्ह्व् वस्त्र र  ।  काग  उदक  दरक  चावਂ  तक  त  कक  छड़ | हड़ानड्लड़ा।  ककहाक
 दा!  इड़

 SAL
 गहर

 SSRES कह  भहकडत्क  ज़कक  कज़्क  व्वन्यत्य दए  क़ज़कन्हब  TH  कड्हात्कर्व  अकहक्कड़क  कहत्क  दए  उन्इस्ड  द  .क -कक्करहाक  -
 ज़दलहहाक  इरक, 5  भब्धड्डक्कन्क  ज़्हब्ड  त्तत्व  अड्ाक्कछभ्कक  कहक्ी  क  ड  जातीय  कभ्क  टला  7क़क  क़्ब  हड़ब्टब,  क  वदस्ककन्ह  न्ह्7
 अहएगकक,  ज़हब्  कक्  इडक्छभ्कब  पहहकीक्क  a  Soe  wae  टला  क़कक  ऋब  प्डत्तभ्क.  कृदड  ae  न्ह्7  इड्ड  हभ्रड़कर्क  तब्  त्सक

 कब्दयब  ‘ट्क्लक  कब्ध्डक्क:  अककज़्क्  मकका  क  कहन्ड  डू  शकबड़ह  ग़हद्रब्ज़क  कहक्ा  ह+  क्  इस्क  दला,  .कड  एकक  डहश्हत्क  एब्सक  म्डड़बडड  पदक  हड

 कछज्वन्दक्कव  कहस्व  त्सक  डक़्कन्क  Gs  अ्क  क़प्हड़व  न्हक्  हम  सहरा  डक़्कन्  कब  डखुडुभ्ड़  .कत्ककन्क  जून,  कल्ट  करि्ततरतर एकक  इहत्कज़्कक  क

 बजाकर  अकक्प्कन  द  कहर  क्हरकक्क  .क  कटकक्  इडुक्ककट  रहा  कहकक  ज़्दकत्यक ह  |  अटकर  दरका  GS  इड़  कहच्कयकक  कन  इसक  हर  बहस्क
 हड़बब्ड-  त्ड़ब  न्ज्पु  डइड़त्ड  हा  RD  ह.हर  SCS  कककतक्तििकतज इल्हक  न्ह्7  1  हकबक्लक-  कह्रक़्ककक  CH  CROSS  ह ,वव्रक बद् कद
 -ड्वहहकलदक  अकहरकन्तत्ा  ह-  |

 अक  हरड़्त्क  कहछ्क्  इकह  अ्ड़न्  अड््ब  स्कन्क  क़क  31  हज्र  डकार  श्व  दब््क  ह+।  ह  कहरक्  दड़क  क्कड  क्वकन्क  ह-  उचककर
 कडब्र्क्कन्वी  &  कहरक्  कःहक्हकन्ब  ह  |  ह.क  उस्कक्व  स्हब्डइडस  दब््कक  इक  USS ज्रक्क्ा  अबच्छक्क  ख़्हकद,  वकन्कव  SERN  व्ककटन्ककुरकप्क

 ER
 कड़

 इहाकमदद,क  नाशक.
 क़रत्ड  अकक  NEP  .  मास्टर  क्लकल  पह  कक

 हा
 क  कस्हभ  सक्न्

 HF
 दर  रह  कनी  दाब



 स्हब्हर  एका  ककहहकझ्कक  दब  हड़ब्ढ़ह।  दरक  क़्हन्डक  ह-  SNR  .करर कां यन  क  कडकक्वककक  क़्ब  SN  ह.क  6  अड्धहकी  बज़्वट  ख्कच्छह
 al

 क़बड््

 पहर  क्क़भ्क  कह  हकक  शहड्ूव्त्व  अहक्  हक्कक्त्कक  ककभ्क  इहृव्  भ  मव्श्कददासव्कत्क ददब्त्कब हम् हक्क्त्व  ह  -कढ़ध  स्ह  स्कड़क़्क  इत्कन्कक  डल्बक  क़कत्कव  ह+

 क़वक्हग्क्क  क्कक  स्व  कटबहन्ह  करन्हड  इझभ्डई  रव्रत्ककर  हम्र  कब  हका  उस्कब  ककककहककहक, :  कट्क  ह  च््त्कर-रह रहब  ह  इन्व्कर्क  ज़्ड़ब  क़्कूछ  |  .किसका

 ददन  त्डकन्क  -कज़ज हर  ह  ख़इस्क  कड्ल्वन्दद्  ड़ड़भ्डन्कह  क़्बहलहा  कका  हर  कहर  ज़्हब्  कज़्कत  बन्डत्वड  ह-  तड़ड़  उस्क्  इ  कब्ध्ककन्क  इड्ददट  ज़्ड़त्ड
 ह;  SWS भक  |!  ह+।  इस्क्क  कब  क्रड्वबड़ह्न  दक  ट्क  नकद  1  ह+  ee  es]  न्या  कहक्  डृकस्कक  न.डडुक्क  द्र  पदर  कक्ककताकह दद्



 इस्तकब  कझ्क  NE कब  कडुुबए  द्र  कालड्क्क,  SS  र्र्  त्तत्व  उत्ववन्न्क  कर  कहक  उन्ह  कडक्कभ्कव कक  काक  क  इस्तल  इड़झ्ड  वकार  म्क्व्क्न  वह

 इरण्क.  .क  कककहल्ताम  च्इज़्ड  रब्स्क  बन्हत्डह  हम्  जक  उस्वक्कब  उत्कइदन्क,  SE  जदद  तकर  रिकार्ड  इड़ह  क  क़्चुबड्क  क़ड़  हक्क  ‘ह  TN

 उठकइह  हम  कह  बन्व  प्हर  ज़्ककब  उर कन् दाब  प्रकार  ख़कच्कह  क़ड्क्कटकब  ह-  |

 कन्व्हर.  ,  कम  अदभभक  रक्कज़्टक  कड़  क्क्के्लि्रली  दल।  म्वबड््  नक  इस्कक़्कब  प्हझ्क  TES  कक्टक  क्ष्वब््  स्ह  कह्रक्क  स्कहब्दह्घ्क रहके ह+ | रहव  ह+  |
 अकड्क्ब  कर  स्कदसट  प  क््क  ऋहच्झ्कबह  स्ह  उदा कत् यन  हम्  ककन्क्  प्कल्रब  बन्ददरसक्लान्क  GET  ज़क  बन्क  रब्ख़कट  ह  |  अहब्  प्डड़न्  पहर  इसका

 ee  कालन्  नगरनगर  ब
 इक  ककट  न  SRG

 ह-।
 क  क  a  कशासास्ककाक

 Se  इडुुभ्डए  कहक्कन्वी  हटक्क  हक्क  कड्डक्कुटब  ‘कट्क्ब  ह  |  ए  इभ्हक-  कट  ‘कहरहटक्  अ्भ्क  ह्क  अकएक  उरकत्क््  कहकर  40  कब्50 S0  हराकर

 15  स्ह  17  कतरहतरतरहलनला हड़्क्त्क  थहब  इस्कव्धहर  अडड़ज़्ड  अह GTS इकहरक्  ह  भहह  बहस्वत्व  +  |  कह  ककत्क  अकज़्क  एकक  स्वत्य  ह+  |

 क़हहत्वी  क  ऋदुट्व  ह-  |  क़कब्धड्क्कन्की  उदकज्क  इवहरक्क  GS  तरप्क  उन्हब  TaN  ज़्टबवकद  ६रककन्क  दब्ह  क़इछ्हए  |  श्कहर  अहब्  SRN रकज्य्क  क्कक-

 क़्च्हर  ह,  उस्क  रक़्क  रू्क  .क  GS!  अड़डज़्ड  कदद  कइल  TES  -कड्द:कक-  ,  बहककति कहाना  कब  इकहर  नका]  रह  ग़हरब  हम्रप्लर  दद्दस्तकहन्क

 क़रत्कक  लह।

 SHRI  P.S.  GADHAVI  (KUTCH):  Sir,  |  thank  you  for  giving  me  this  opportunity  to  speak  on  the  General  Budget.

 |  rise  to  oppose  the  General  Budget  for  the  year  2005-06.  Shri  C.P.  Chandrasekhar  has  described  this  Budget  in
 the  "Front  Lineਂ  dated  25'"  March,  2005  as  down-size  and  go-off  Budget.  He  has  further  stated  that  caught  between
 the  desire  to  see  India  as  a  globalising  economy  with  a  fiscally  prudent  Government  and  the  compulsion  to  pay
 obeisance  to  goals  rendered  imperative  by  democracy,  coalition  politics  and  the  National  Common  Minimum
 Programme,  the  Finance  Minister  Shri  P.  Chidambaram  emerges  more  as  a  manipulator  of  accounts  than  as  a
 prudent  Finance  Minister....(/nterruptions)

 कहक  _  BORG  |  अ  ककदल-क्का ज़्कक्  बप्कक्कक  ऋ्कहककक  ज़्कहरक्  रहबक्क  अकह-  अ्वकज़्क  क़ल्हकड्ड  स्व  कर्क  स्क  इड़प्त्ड  हड़ब  रवट्क्क  ह-  |
 स्क  अककठ  क़ज़्क  ग़हटक  हम  इस्कइड्डक्कर  अ्कप््  ऋ्कहकरकक  कझक  ज़्कहरक्क  रहड़क्कक

 a€!

 SHRI  P.S.  GADHAVI  :  Thank  you,  Sir.

 MR.  CHAIRMAN:  The  House  stands  adjourned  to  meet  tomorrow,  171  March,  2005  at  11.00  a.m.

 20.30  hrs.

 The  Lok  Sabha  then  adjourned  till  Eleven  of  the  Clock

 on  Thursday,  March  17,  2005/Phalguna  26,  1926  (Saka).




